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[Translation] 

SHRI GEORGE FERNANDES: So, 
today, my first suggestion is thatthe Govem
ment should incorporate the word I have 
suggested in thf/l Amendment, in the proper 
way and secondly the Government should 
not allow a man to go scot tree just because 
he tendered his resignation. Rather, it should 
take steps to file cases against him in consul
tation with the law Ministry, the Home Min
istry and the Finance Ministry. Thank you. 

SHRI VIJAY KUMAR YADAV (Nalanda): 
Mr. Chairman, Sir, this amendment in the 
Advocates Act is being brought with certain 
objects and reasons and these are men
tioned herein. These objects include as to 
how to strengthen the legal profession and 
make the welfare scheme more effective. 

Mr. Chairman. Sir, the common man is 
losing faith in the present judicial set up. 
Generally. people think that justice sells, 
breeds corruption and its standard is going 
downwards. That is why it became impera
tive forthe Minister of Lawto bring an amend
ment to the Advocates Act. He has also 
suggested to entrust some duties to Bar 
Council and State Bar-Councils. But whether 
the Central Government is going to shoulder 
some responsibility in this regard or not? 

The present position of the Advocates 
specially of the young ones is such that they 
are launching agitation in every state of the 
country. They want to make their profession 
more dignified. They want to put more 
labour and need assistance in orderto make 
this profession more attractive. The Central 
Government spends Rs. 1 crom on an 
employee during his service period. Due to 
unemployment even educated persons are 
unable to get a service these days. They 
decide to adopt legal profession but as they 
are financially weak, they do not have either 
legal books or an office where they may 
contact their clients. discuss legal questions 
and prepare fortheir profession. h.s a result 
of which during the initial period of their 
practice they are bound to live a hard pressed 
life. 

16.00 hrs 

Mr. Bhardwaj is the law Minister I am 
here since 1980 and I have requested allthe 
law Ministers, who have come during this 
period that the centre should l.ake some 
responsibility i'l this regard. If the matters 
regarding their funning up, helping to main
tain their libraries, constructing their own 
chambers and to provide pension in the 
event of their premature death are only left 
with Bar-Council and State Bar-Councils, 
then one cannot expect their smooth and 
satisfied implementation. 

In this amendment you have raised the 
fee from Rs. 250 to 750, but exempted SCI 
ST from iI, it is very good. 

MR. CHAIRMAN: How much time do 
you need more to speak? 

SHRI VIJAY KUMAR YADAV: I would 
take just 3-4 minutes time. 

MR. CHAIRMAN: You may continue 
tomorrow. 

16.01 hrs 

DISCUSSION UNDER RULE 193 

Situation Affecting Agriculture and 
Farmers Interests Due To Increase The 

Prices of Fertilizers and Wheat Import 
CONTD. 

[English] 

MR. CHAIRMAN: The House '",ill now 

take up further discussion regarding the 
serious situation affecting agriculture and 
farmers interests due 10 increase in Ihe pricus ' 
of fertilizers and import of wheat. 

Shri V P Singh. 
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SHRIVISHWANATHPRATAPSINGH h3ve ':'een there? This could have been 
(Fatehepur) : Thank you, Sir. When this 
Government came to power it told the nation 
that the first item on its agenda and the 
biggest problem that it has to handle is the 
ba!::lOce 01 payments. (Interruptions) 

SHRI NITISH KUMAR (Barh) : The" 
Finance Minister has fled. (lnterrupt/ans) 

SHRI VISHWANATH PRATAP SINGH 
: I Was just mentioning it. When I saw ;he 
Finanl,;e Minister, I started from balnce of 
payments. (Interruptions) On his mention, 
he has taken the flight; and much of our 
resources also - the foreign eXChange for 
purchase 01 wheal - have gone. 

THE MINISTEROFPARLIAMENTARY 
AFFAIRS (SHRI GHULAM NABI AZAD) : He 
does net want to confront with the Ex-Fi
nance M;nlster 

SHRI VISHWANATH PRAT AP SINGH 
: Sir, despite the issus of wheat, the issue of 
farmers and other Issues, I will first deal with 
the issue of balance of payments. 

This is one of the most serious crises 
thatwe are facing today. It is now questioned 
as to how do we use our foreign exchange 
reserves. It is borrowed foreign exchange 
that we have got. It is not a hard-earned one; 
but a hard-begged one. Out of this, the 
Government has decided to spend Rs. 1 500 
crores of foreign exchange for import of 
wheat. Th is money will have to be paid back. 
And how are you usin£ it? Are you putting it 
in infrastructure? Are you putting it in capital 
investment, that will generate the money for 
the repayment? How is it that, after two years 
when It comes, this amount or Rs. 1500 
crores IS gorng to be paid back? That is one 
big issue. It is a big Issue because it relates 
to our economic sovereignty. What alterna· 
tlve use, for this amount of Rs. 1500 crores 
that is going to be spent on wheat. could 

spent Co, power as there is a bottleneck of 
infrastructure in poweror on transporL Even 
.if we see in agricultural sector·where always 
we h:lVe the problem th.:tt c.:tpit.:tl form.:ttion is 
not t3k:ng place - the argument that is put 
fJrth IS, capital formation IS nct taking place 
because of ready subsidy. That has been 
your consistent argument. W;JS it n::.t a fit 
case, if we were to ~pend Rs. 1500 croms, 
that 1I~:s could h.:tve gone for the infrastruc
ture In agllculture? f1s. 1500 croros would 
h;Jve g:ven three !a}._i 0 tubi)-wo::s or equiv,J· 
lent of Irrig.:ltion capac;ty in canZlls or other
wise. Three lakh tubewells could irngate five 
crorl:Js hectares of l.:lnd giving us at least 50 v 

l.:lkh tonnes of wheat. We tl.:lve got this 
annually. It would have gone towards sulf· 
reliance. But Instead the Government has 
chosen to Criminally spend this foreign EX' 
ch;Jnge in one shot f:lr import of wheat and 
that too 30 IZlkh tonnes where.:ls It could 
generate a product'on capac;ty of 50 IJkh 
tonnes !)f wheat annually. This is one thing. 
I charge this Government ,of misuse of the 
forelgr: exchange and committing tile future 
of this country to debt trap. That is what it h;JS 
done. It is an old fashion. The genesis is that 
we have come to this stage: borrow and then 
take the soft options of spending it. 

We also faced il. The hon. Agriculture 
Minister is here. If you remember, when we 
were in power, edible oil prices shot up. 
There was tremendous pressure to spend 
foreign exchange and import edible oils. I 
told them: do you want the economic inde
pendence of this country or cheaper edible 
oils? I can spend foreign exchange to get the 
edible oils and myself be popular. You per· 
haps also have some easy time. But I know 
with open eyes, it will be committing the 
future of the country. And I would get a very 
clear response from the people: no, we want 
economiC, sovereignty. What the Govern· 
ment has not judged is the patriotic sense, 
in the sense of the sacrifice of this 
country. 
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There was not a total shortage of wheat. 

.' Continuously, we have had good crops . The 
next crop coming is a good one. Instead of 
making measures of de hoarding - if there 
were with traders or otherwise - the easy 
option of !mporting and spending precious 
foreign exchange has been there. 

Now much crocodile tears are being 
shed about the public distribution system. 
May I ask: is it not true that 6.47lakh tonnes 
of wheat from your stocks during October 
1991-92 were released in free market and 
not to the PDS. I am not talking of the wheat 
that went away. You released this to free 
market. Now you want to replenish your 
stocks at least to this tune by spending 
foreign exchange. Thiswould amount to at 
least little less than one-third of your spend
ing foreign exchange. Rs. 500 crore foreign 
exchange you have squandered away in this 
way and created a shortage of wheat which 
you could have had in your stocks and sup
plied to the public distribution system. It is a 
gross misman agemen!. It is a great injustice 
to the people - the consumer and the pro
ducer both- and to the economy in general. 
We have clear example in this. 

What is the situation. Your are spend
ing this foreign exchange when the next crop 
is due and a good crop is going to come. 
There is '10 denial of this fact. You wilt seethe 
fact even by your norm. Howmuch have you 
exported? I am not quoting the case of that 
wheat but your own norm and policy. 

You have a buffer stocking policy. And 
minimum stocks are recommended at vari
ous peril)ds of time. Nine mittion tonnes are 
not always needed as you are pleading. That 
is required maybe in the beginning of the 
season. But as you approach a new crop, 
your reqUirement lessens. For instance, if 
you are to go 100 kilometres, you put 10 
litres. It is not that you need 10 litres all the 
time and up to the end. So is this mythical 
figure of nine million tonnes. 

I remember in January, when we were 
in power, the stocks were only 6 million 
tonnes. The proposal came to me and I said, 
"No. Newcrop is coming; I am not going to 
spend foreign exchange. With this six million 
tonnes, we can tide over and come to the 
new season where we will get new wheat." I 
want to ask you one question. According to 
the policy of buffer stocking. on 1 st April, the 
requirement was about 3.7 million tonnes 
and what you had on 1.4.1992 was 2.23 
million tonnes. That means you were short 
by hall a million tonne only. When new crop 
came, the total stock of wheat on Central and 
State account was 7.42 million tonnes. To 
make up this mythical figure of nine million 
tonnes - it is not mythical but real - you 
needed only one and a half million tonnes 
even by your calculations. Why were three 
million tonnes imported? Is this not criminal 
squandering of foreign exchange and bring
ing us in tbe spiral of debt trap? What were 
the compulsions? My colleague, Mr. George 
Fernandes had mentioned about the com
pulsions. Well. it is time you speak up rather 
than trying to conceal these things. So, this 
import of wheat has been anti-farmer and 
anti-consumer and it is against the national 
economic interest. It is no confidence on the 
Indian farmer. We have had good crops. 
Wheat production has been going up. In 
1979-80, it was about 32 million tonnes.1 am 
just rounding up the figures. For 1990-91, 
the figure is 54.5 million tonnes.Productivity 
has gone up per hectare from 1036 quintals 
to 2274 quintals. So, there was no need of 
any paniC. And availability was there even in 
the market. Only on two conditions you are 
authorised to import or there is validity to 
import, namely, if there is total shortage and 
if the prevalent prices are too high.There 
was no total shortage. Prices prevailing were 
too high means there is hoarding. That means 
you took no action on that. There was tempo
rary shoot up of prices. I had been to Moga 
in Haryana . The marl<et price prevailing 
there is roughly Rs. 3.20 or Rs. 3.25 or 
AS.3.15. This includes westem UP also. 
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They are very near about our issue price. So, 
~ 1$ nelltler pttc8. rise nor' shortage of 
10taJ availability. Y-.t, you have Chosen to 
s;pendthis preCiOus foreignexchange.'Whom 
are you answerable? Vou are answerable to 
the people of India. We cannot jUsf'give you 
the 8lJthority to squander our foreign ex
Change and bring uS to debt. This is just not 
possible and we are not 'going to tolerate it. 
And why has this shortage come after all? It 
is because the offer that was made was of 
Rs. 280 atterbonus and everything. It means 
Rs. 250+Rs.25+Rs.S. n is all right; do it. The 
prevailing market prices were higher, that is, 
Rs.225 or something and the farmer would 
have given you those prices. Even the Punjab 
Government is now asking for much higher 
price of Rs. 370. But even if you had given it 
at Rs. 375, your stock problem would have 
got over. It is because you have failed that 
you want to punish the farmer, Whom are 
you subsidising ? You are buying from 
Canada at aboufRs 526 perquintal and you 
gave the average as Rs.S01. Now, even if 
you I::ke that average - I am not going into 
the do:ails of calculation but roughly to i!lus
tralion the point I am saying - to bring it to 
issue price of about Rs.3,You will have to 
subsidise it to about RS.2. Even if you buy 
frornthe market at Rs. 3.20, the subsidy is 20 
paL:,(.· Whatever amount that you may be 
buy:r.g, had you bought it from the market 
Wilhlr. the country, your subsidies would 
have been much lower. Whom are you 
~i;b~:idislng? You are helping the American 
1,.:mlJr and subsidising his produce to sell it 
t;i.;k. r,,:ner than helping the Indian farmer! 
1;;;,1 IS the point. Canadian farmer, Austra
lian larmer, American farmer - any farmer 
olr,er than the Indian farmer is good enough 

. for you l 

Yesterday a point was made about the 
Dunkel Draft Text, or DDT as it is known. 
1 M; DDT is for us and it is being sprayed on 
the Ind:an farmer! In this text, there is a 

. prodUce. We wantto knbw whether you have 
agreed to It .1( you have not agreed, even 
then, why are you Implementing If; without 
even mentioning it?WithouUaking the name 
Of Dunkel, Mr. OUnkells slUing here, in thee 
first seat! 

Is it not true that the wheat which was 
being used for cattle feed, was substituted 
by com? Demand for wheat has gone dOwn 
and there Is a pressure to sen the wheat In 
foreign countries. So now, that Is being loaded 
on us. This reminds us that we have gone 
back to the old days of Pl-480! It was a proud 
day when we· said that we would- import no 
more wheat, and we hailed the Indian farmer 
as the quaroian of our economic independ
ence. And today a sad moment has come, 
What the Government has been stating on 
various occasions, amounts to building a 
case of repeated imports and permanent 
imports. The Agriculture Minister might be 
very much worried. I am sure he must be 
taking up this cause, though he cannot 
express it here very explicitly. Surely. he 
must be raising his voice in the Cabinet. 

Sir, this trend i.s very dangerous, I can
not be elaborative, I am just making some 
points and elaborating them in the overall 
context of how it would affect the agricultural 
production in this country. Just see what you 
have done. You are going to dump wheat 
here and depress the prices. The farmers 
who produce, are going to be depressed too. 
At the same time, you have pushed up the 
prices of the inputs used by the farmer. 
Fertilizer prices have been pushed up to 
levels which are beyond the reach of a 
common farmer. And what will it do? It is a 
known fact that capital formation after 1980 
had declined. What I am saying is from an 
authoritative source, viz. Shri Hanumantha 
Rao, who is one of the very well known 
experts on agriculture. In 20 years, that is 
between 1960 and 1980. capital formation 
went up from Rs. 1000 crores to Rs. 5000 
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crores. From there, it started declining, and Apart from this what will happen to the soil? 
by 1987 it touched the figure of Rs.4000 Becauseofincrease inthe price of phosphotic 
crores. This is the trend both in public and fertilizer the farmers will use less amount of 
private sector capital formation. Why is this this fertilizer. You will continue to give nitro· 
stagnancy or decline in capital formation? gen but not to the extent thai is required by 
The reason is that the terms of trade have not them. This will cause imbalance in the soil. 
been favourable to the farmer. In fact, this 
further shows that the real prices of loodgrains 
have actually fallen. II we take the index 
numbers 01 relative price of foodgrains in 
1971 as 100, the real price of foodgrains in 
1991 came to 80. 

Over the last twenty years, in spite of 
rise in nominal prices, the real prices of 
foodgrains have fallen. It is good. It has 
helped the consumer and the wage earner. 
But when capital formation has not taken 
place, when the real prices are falling, althal 
very juncture, what have you done? If you 
i~ci6ase the in~ut prices and decrease the 
output prices, the capital formation will fur
ther come down. That is what you are doing 
to the key sector. It is a very very dangerous 
thing. This path will lead us to the depend
ence on food itself. If you become dependent 
on food, with 40 percent people living below 
the poverty line, that means, you have sold 
away your independence. You cannot stand 
up and take your own path. 

What will happen to production? There 
is a 30 per cent increase in fertilizer prices 
because of elastic:ly of dem3nd. II is not 
inelastic demand. ThiS is what the studies 
have shown. It may also increase beyond 
that. 

So far as phosphatic fertilizer is con· 
cerned it has gone up by more than two or 
three times. That would result in decrease in 
foodgrains production to the lune of about 
three-and-a·half per cem. It is really a tre-

I 
mendous shortage. 

Now, what will be the impact on employ
menl? Bec<lJse of all these things, the work
ers, the labourers and farmers will suffer. 

There will be greater consumption of Zinc 
and there will be more plants which will suffer 
from diseases. Who will remedy this? Will 
any Government do it? Unfortunately, the 
world is run by Bank and this country is being 
run by a set of accountants INe ;:~e only 
taking care of financial balance an~ cn the 
other hand we are forgetting the real eco
nomic balance of the country. \'Jh..1t is going 
to be the balance sheet of the country? 

What is the /sop that will take care c' 
increase in fertilizer prices and an increas'J 
in supportprices?That is what has been said 
by the Prime Minister. How will the marginal 
farmers be benefited viz, Ihose farmers 'Ii ho 
do not have surplus to sell? We have about 
76 per cent of those farmers. 

SHRI A. CHARLES (Trivandrum) : There 
are Rs. 500 crores, ... 

SHRI VISHWANATH PRATAP SINGH 
: Are you robbing them RS.9000 crores you 
have taken away the fertilizer subsidy. The 
Prime Minister himself h30 said that if we 
had cOlltinued with fer1ilizer subsidy, we 
would have to give RS.9000 crores. By rob· 
bing the farmers of Rs. 9000 crores, you are 
just giving them I=ls. 500 crores. It is a very 
neat way of robbing the farmers and a very 
profitable way of robbing the farmers. What 
I want to say to the han. Agriculture Minister 
is that, he should exert or put pressure, The 
whole thing is getting distorted. An argument 
that is generally given is that, if you take 
away all the resources, we will not be able to 
have capital formation. Theretore, we should 
do away with the subsidies. 

All right. Please guarantee that Rs. 9000 
crores have been tJ.ken away. Let us t::lke 
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Rs. 6000 crores or whatever extra amount 
you want to take. I know you will say let us 
take Rs.6000 crores because the Prime 
Minister said about Rs.9000 crores; and if I 
say let us take RS.9000 crores you will cor
rect me and say let us take RS.GOOO crores 

Now. will you ensure that Rs. 6000 
crores will go to the infrastructure of agricul
ture? Will it? Willi see it in the next budget? 
Will you say about it in your reply? Nodding 
of head IS not recorded. The pnvilege arises 
when you stand up and say. 

THE MINISTER OF AGRICULTURE 
(SHRI BALRAM JAKHAR) : I will reply to it. 

SHR! VISHWANATH PRATAP SINGH 
: There are non-price factors. Non-price 
factors have become very Important. It is not 
only the price Impetus: it is the infrastructure.it 
is you r technology. your irrigation and other 
facilities that have become relevant. 

Now. this subsidy you should guarantee 
or I am ready to put it in the infrastructure. If 
you spend RS.1S00 crores you can get three 
lakh tonnes of fertilisers. But if you spend Rs. 
6000·crores. you see what will happen? But 
you will not do it. Shri Manmohan Singh went 
away because of this. If you write a note. he 
will reject It. 

This is a Report of the Joint Committee 
on Fertilizer Prices. The otherrecommenda
tlons have been implemented immediately. 

SHRI SOMNATH CHATTERJEE 
(Bo!pur) : The note of Mr. Syed Shahabuddin 
has not been imple'rnef~:ed. 

Sl ::-:1 VISHWANATH PRATAP SlNGH 
: That hJ.s ::Jt been implemer.:ed. Certainly. 
it IS very cle:lf that the I,mn sector is being 
c.J::0d L;;Jcn:8 p:lY TJ( tne ineffiCiency of the 

fertilizer. There are units where the capacity 
utilization is only53 percent. The farmer has 
to pay theeost of it;lhere is no other option. 
I do not know why the other recommenda
tions have not been implemented. In fact, 
what we should aim at is that we should try 
to reduce the input cost which. without in
creasing it to high prices, will still improve the 
terms of trade. leave profit and capital with 
the farmer and at the same time benefit the 
consumer also, because there will be no cost 
on the foodgrains. This is a sensible part. But 
on the other recommendations of this Com
mittee no action has been taken. 

Now. let us come to natural gas. The 
natural gas pricing is done by the Govern
ment; everything is on market price mecha
nism; but here the Government mechanism 
has to decide about it. On page 101 of this 
Report. it reads as follows: 

"Thacommittee note that for deter
mining the consumer price of natu
ral gas the cost of imported furnace 
oil is taken as the basis which has 
no relation to the actual cost of 
production. Similarly the produced 
price of gas is reportedly based on 
the cost of production of gas from 
South Bassein field. This does not 
take into account the weighted 
average of the cost of gas." 

I was trying to tackle this issue when I 
was in the Finance Ministry. But then I was 
out. But this gas problem is still there. It is a 
very very crucial thing. 

SHRI BALRAM JAKHAR : We shall do 

SHRI VISHWANATH PRATAP SINGId 
: We will give you all the support. This is one 
way. Of course. there arc other details like 
the royally paid by the fertilizer industry, then 
transportation charges for gas sold along 
HBJ p:peline appeal to be on the higher side 
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and the cost of it. All this goes up in its own 
way to push up the fertilizer prices. And that 
is again loaded on the farmer. So, this is the 
scenario we have. And in this scenario what 
does it really mean? The issue has now 
boiled down to food. not even say to wheat. 
And when you say food, then itis not only the 
farmer but it is also the consumer, the la
bourer; everyone is coming in this. It is a key 
sector; it is the symbol of our sovereignty; it 
is also the biggest sector for employment. 
And this is being treated like this. If you think 
of restructuring the industry while bringing 
out the new eccnomic policy. the restructur
ing of the indu::try and of the economy can 
really come HHOUgh the farm sector. There 

has been nJ mention of the farm policy till of 
late. One and a half years had elapsed but 
there was no mention of it till the farmers 
themselves stood up in Ramkola. They laid 
down their lives. I want to pay a tribute to the 
martyrs of Ramkola, Davangere in Kama
taka and so many other places. Only then we 
started seeing in T.V. that farmers were 
coming tying turbans and perhaps you also 
got some permission to say something about 
farmers. You might have wanted to say 

earlier also. 

SHRI OALRAM JAKHAR: I do not seek 
permission. 

SHRI VISHWANATH PRATAP SINGH 
: I know. but anyway we started hearing 
more about 1 armers afterthat. That is a good 

sign. 

If you think of restructuring, the empha

sis was on strategy for promoting the farm 
sector in agro industry. We will be providing 
employment in the villages itself taking the 
load 01 the land and also migration to the 
cities. The demand created there, the pur
chasing power generated there then will 
create a demand for items of mass con
sumption which will become more profitable 
to invest in items of mass consumption. May 
be M2ruti·s demand may not go up but 

demand for bicycle and motorcycle will go up 
and this demand and purchasing power will 
then effectively restrict the industry which 
will become profitable to divert funds also. 

So, this is the strategy which is the basis 
in the new economic policy. I have never 
heard of it and I wish to hear about it. Unfor
tunately, the farmer is the key factor be
cause In a factory you can produce anything, 
cycle, rnotor-cycle, motor-car, aeroplane, 
bomb. atom bomb. Put if you ask any factory 
to produce one grain of wheat or rice that 
cannot be produced. That being the situ
ation. I think it is time that we had a compre
hensive agricultural policy, which wili take 

care of the labourer working there, of the 
farmer and also of the transporter of the 
agro-industry. I will include the dealer also. 
The whole gamut of agricultural activity, that 
is what the country needs. 

SHRI SALAAM JAKHAR : We will look 
forward to it. 

SHRIVISHWANATHPRATAPSINGH: 
Yes, you will look forward to it. If you see the 
capital formation, from 1980 to 1991, Le. ten 
years, there is an increase of only 11 percent 
in agriculture while during the same time the 
industry has grown up to 44 per cent. Where 
are our priorities? 

In this year's budget for telephones, 
there is an allocation of about Rs. 4819 
crores, about SOOO crores; on irrigation it is 

Rs. 231 crores. You will say that this is a 
State subject. I agree with this. So the total 
investment of the country has to be taken 
with what States are investing along with 
this. It is a central subject, you will give that 
argument. But' ask you, if there is a problem 
of food, what is to be done ? Is there no 
necessity to change the national priority? 
Will you not ask half of the allocation of the 
telephones to be transferred to irrigation? Is 
food necessary or telephone necessary ? 

Do we need onlytelephoneto .say that we are 
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hungry and we are dying? 

So, there is'so much need of restructur
ing the national priority and allocation on this 
side, of improving the terms of trading, re
ducing input cost andno dumping of agricul
ture produce in this country. 

When I did not import, edible oil prices 
were high lor only one year but next year and 
subsequent years the farmer produced so 
much that imports had gone down and 
pnces also came down. That is the courage 
that ought ton have been shown ratherthan 
buckled in and spent Rs. 1500 crores on this 
whsm there was no price rise either. 

Then the other thing I want to bring to 
your notice is - only yesterday information 
came from Madhya Pradesh - that forpaddy 
though there is officially no restriction on 
movement, officially without any permission 
a farmer can take away 100 quintals of 
paddy, a proviso has been made that per
mission should be taken from the Collector. 
This permission is just not going to come for 
tour months. And, this is a practice which 
was carried out in Punjab also and else
where. This is how the movement is stopped 
illegally, where illegally the State itself acts 
when there is a poli.:y that there should be 
no I estriction as you say. If there is a restric
tion it should be removed. 

I want to ask a question. A multi-national 
can come and sell his goods anywhere in the 
indian ·market. I, as a farmer born here, this 
IS my produce from this soil and I cannot 
myself seil It In my own market, in my own 
constitl'ency. Is tne farmer a foreigner in his 
OW'I land? A facility ,',hich a foreigner has 
got, the farmer dces nc: get! I want to say, on 
behalf of my party, that we are going to 
viol 1te this rastriction 0'1 movement. We are 
90::19 to say that we are not going to take the 

permission. We will just take the foodgrains 
and transport it across the States. If the State 
power does come, the farmers' power will 
come forward. 

THE MINISTER OF AGRICULTURE 
(SHRI BALAAM JAKHAR) : Thank you very 
much. We will support you. 

SHRI VISHWANATH PRATAP SINGH 
: I know that I have a friend in you. But you 
have not gal friends around you. That is my 
problem. 

[Translation] 

SHRI BALRAM JAKHAR : Raja Saheb, 
you acted very late. When you were in a 
position to do it why did you not do? Now I am 
doing it and you are making remarks against 
it. 

DR. KRIPASINDHU BHOI 
(Sambhalpur) : Whal can you do in 11 
months? 

SHRI VISHWANATH PRATAP SINGH 
: When you have signed a thing, you will 
have to implement it, be it Mandai or any
thing else. Do not make it an issue otherwise 
another debate would start on it ... (Interrup
tions) 

[Englisf/) 

So, this is one demand for movement of 
foodgrains. Here the agent also is the trans
porter. I had gone to Moga and while there 
are trucks having all India permits - - it is not 
that they do not have - - there is a great 
difficulty fortruck owners in Punjab to get all 
India permits. This permit system should be 
abolished. There should be a fee system. As 
for a radio ora television we pay a fee, but we 
do not seek a permission. Much of the bottle
necks are the artificial scarcities which are 
created. Wheat is selling at RS.31 0 or RS.315 
to Rs. 320 per quintal in Son.epat and in 
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Bombay it is Rs.S or RS.7 per kg. It Is be
cause of these bottlenecks. 

So, my next demand is that so far as the 
transporter is concerned, if he is carrying 
foodgrains, there should be no restriction. 
Otherwise there should be a fee system, but 
no permission. It should be abolished. These 
bottlenecks should be removed. 

Also, so far as the consumer is con
cerned, though it is a State subject, a con
sensus may be evolved by an agreement, jf 
we may share it. Food is life. So, there should 
be no levy on life, be it sales tax or octroi, if 
it is foodgrains. Let us initiate a national 
dialogue and take the initiative on this. So, at 
least sales tax on foodgrains should not 
remain as a tax on life. 

Then coming to the agro-industries, 
here, when you are giving all the licensing 
system you are breaking the law, we do not 
agree with it; but for this agro-industry I 
would ask, why should there be these re
strictions ? In West U.P. 70 per cent of 
sugarcane is just not crushed by the mills. If 
you ask for a sugar mill, it is not available. 
One or two may be available. We had taken 
a decision but could not get it fully Imple
mented. If a sugar mill is to come up beyond 
15 kms of the sugarcane area, it should 
come up; there should be no further restric
tion, 

There are many small scale agro- in
dustries. The excise structure is such that it 
is killing, slashing them by half. The interest 
rates are also killing the small scale sector. 
I am saying only on industry because that is 
the market of the farmers. Unless we expand 
the market of the farmer, we cannot bring the 
farmer up. This will give employment to the 
labour. So, this is the total package that I 
would recommend you and request you to 
COITie out with this new Policy. We do not 
know in which form it will come. 

I will mention one or two more things 
only. The hon. Minister has mentioned that 
there will be no wealth tax on compensation. 
It is not we lath tax, but it is capital gains. But 
the question is of compensation only. Now. 
drug prices have been allowed to go up 
because of market forces. But, when you 
purchase a land of the farmer, do you give 
him market price? 

THE MINISTER OF AGRICULTURE 
(SHRI SALRAM JAKHAR) : The question is 
that of acquisition. The Government acquires 
the land. The farmer may not even like to sell 
it and he is forced to sell it because it has 
been acquired. I have said it in that context 
and I think I am right in that. Why should tax 
be levied on him because he does not part 
with it ? It is not the property which he has 
bought for profit. He ha~ inherited it for 
generations coming down, and he does not 
want to part with it. He does so only when he 
is forced to. That is why I was saying so. 

SHRI VISHWANATH PRATAP SINGH 
: That is my demand also. But, I am techni
cally helping you. The tax that is levied is 
capital gains. 

SHrl BALRAM JAKHAR: I do not know 
any science. I am farmer. 

SHRI VISHWANATH PRATAP SINGH 
: This question will come later. What is the 
price that he gets? I agree that the country 
cannot perhaps afford alltr..e prices for roads 
and canals because we need development. 
But even then that should be provid~d. But 
when it is urbanisation, the Government 
takes a good profit thereafter. Why should he 
part with what he got for generations which 
should be taken away for a song? I think, the 
new Policy should address itself on this 

issue. 

The other fact that has come is of ar
rears. Let us take the issue of arrears. I 
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Ramkola, th'e f ar~er could not get arrears for 
one year. It did not reach the farmers for one 
year particularly to Harijans. I asked the 
same question from a son ofa farmer. 

[Translation] 
I 

SHRfRAJVEER SINGH (Aonla): I would 
like to inform you that in Ramkola every 
farmer h<J.s been paid his arrears upto this 
year. (Interruptions) 

SHRI VISHWANATH PRATAP SINGH 
: It is a matter of great pleasure that all the 
arrears have been paid, but when I had gone 
there .. .. ( Interruptions) 

[English] 

· Only Rs. 300 was the money for that 
DALIT farmer"or the labourer whosoever he 
is. That is not the question. I am not highl ight-
ing the Ramkola. I wa,nt to bring the point 
before you. (Interruptions] What I want to say 
is that when the farmer sells wheat it is not in 
arrears: when he sells paddy it is not in 
arrears, but when he sells sugarcane it 1s 
perpetually in arrears all over the country. If 
you take the arrears in the whole of the 
country, it will be a very large sum. I know of 
Rs.320 crores in the case oflJ.P. 

(Interruptions) 

MR. CHAIRMAN : No interruptions 
please. PIGase sit down. 

SHRI VISHWANATH PRATAP SINGH 
: I am not blaming anyone. The point I want 
to make is that if the facilities of industry are 
contemplated for the farmer, then for the 
sug_arcane when they give that slip that th1s 
much sugarcane has been received, th<J.t 
should be treated as cheque and in fifteen 
days if it is presented and not honoured, it 
should be a criminal offence because if a 

:cheque is dishonored, even when you do not 

part with any goods, one has to go to jail. But 
here he has parted with his goods. So, there 
should be some legislatio~ to compel every-
one for payment. 

In the end, I would say that you have to 
more seriously attend to this issue rather 
than presenting us with half truth-that f.o.c. 
price is this much, Rs.267 is the wheat price, 
then correcting that,1 then saying it was in 
drought conditions th<J.t the orders were 
placed and then even after rains, further 
placing of orders. I do not want to say thJ.t in 
Barcelona we could not get any medal but I 
.think in saying half truth, certainly tt1is Gov-
ernment will get a medal, if any medals were 
there. 

With these words, I would req !.1est that 
the fertiliser prices be brought back to the 
original and whatever wheat has not ytot 
come, that should be s:oppcd r.;; ht a~vay 

With these two dennn ds, I ccnciJde . 
(Interruptions) 

[ Tra~slation] 

SHRI HARCHAND SINGH (~opar) ; 
Mr. chairman, Sir, I thank you for giving me 
time to speak. when~ go to my n<J.tive place 
from Delhi some children and Harijans ask 
me to tell them about the happenings In the 
parliament. I used to tell them that no issue 
pertaining to farmers and Harijans is dis-
cussed in the parliament so there is nott1ing 
of their interest. For the last 8 months. I have -----.... 
been in the Parliament and nobody raised 
any point in this regard. Now the House has 
taken up the issue relating to wheat in PunJab, 
so I will definitely speak on it otherwise ,l 
used to see that one Raja Arjun Singh is 
sitting here a.n9 another R<J.ja V.P. Singh is 
sitting there and they are debating with each 
other. 

Mr. Chairman, Sir. wheat is produced in 
·Punjab on a very alrge scale . 80 percent 
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people of Punjab depend on agriculture. A land. Earlier, they were rulers of single 
talk is going on about the price of the wheat. princely state now they rule over Eight princely 
A lot has been done in the field of wheat states. He told us that if they own surplus 
production but the total production is same land it should be brought under the land 
as it was there in 1947, when we were in ceiling Act. I said that PEPSU is likely to be 
Montugumery.1 rememberonce,lcultivated merged within three months and the Cllief 
wheat in my one acre land and I had 38 Minister Shri Brishbhusan has not convened 
mound of wheat, the same quantity we get the meeting of the Assembly yet. How can he 
today and that too with the help of fertilizers enforethe land ceiling Act suddenly. He said 
and at that time we have not even heard of that he would call the meeting. We went back 
the chemical fertilizers. to Patiala. When we reached there, there we 

Mr. Chairman, before this year the price 
of wheat was normal. The price of wheat 
flour was Rs. 6-7 per kilogram in Punjab and 
now the wheat is selling at RS.3 per kilogram. 
When we came to India at that time, in one 
rupee we used to get 16 kilogram of flour but 
bow to get the same quantity of flourwe have 
to pay Rs. 100, you may compare these 
prices. Gandhiji used to say that the Govern
ment would acquire all the laoos and PI. 
Nehru also used to reiterate the same thing 
but nobody bothered for it. The Congress 
has been in the power since the very begin
ing, in between, Shri Morarji came for three 
years but he was also a congressman and 
even now it is congress which is in the power. 

Once I and the erstwhile PEPSU Chief 
Minister Shri Brishbhan went to the then han. 
Prime Minister. The Secretary to the hon. 
Prime Minister said that it was true that we 
were given time, but, the han. Prime Minister 
was busy at that time. Therefore he advised 
us to meet the han. Minister of Home Affairs. 
We went to the han. Minister of Home Af
fairs. Pandi! Gobind Ballabh Pant was the 
then Home Minister. After seeing us from a 
distance, he called us out and said what is 
the opinion of PEPSU. He told us that since 
just three months, were left for PEPSU to be 
merged, there can be no negotiation on that 
issue. I reminded himthateven Pandit Nehru, 
Mahatma Gandhi and he himself were talk
ing that the lands would be nationalized. 
Further I said that there were three Ministe rs 
in PEPSU who owned 7 villages and a lot of 

found summons from the Speaker, and the 
Secretary of the Assembly informing us about 
the date on which the session of the legisla
tive Assembly was fixed and that the land
ceiling Act was to be discussed immediately. 

I am mentioning this to make the pres
ent Ministers aware of style of functioning of 
Ministers of yester years. The meeting was 
held. A committee was constituted to look 
into the matter. Pandit Pant was satisfied 
only after ge!1ing the land ceiling Act imple
mented. He did what he promised. The 
princes were dead set against it and Pandil 
Nehru too intervened in it, but Pantji fulfilled 
his commitment. 

This is the situation today. Landlords in 
Punjab have large land holdings in their 
possession. They too, are talking about farm
ers, and Ihe Government is also talking 
about the farmers. 80th the farmers and 
landless labourers work in the fields and 
produce crops. The farmers manages aft airs 
in the market whereas the agricultural fa
bourertoils hand in the fields. He too, should 
have a share in the production. But nobody 
talks about him. Lot has been said about the 
Harijans. The Congress banks on the votes 
of the Harijans, yet it does not bother about 
them. 

We were discussing price of wheat here, 
just now. The Government has raised a very 
good issue, but instead of discussing it, now, 
the Government should have raised this 
issue in March or April. The pnce of wheat 
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will neither increase, nor decrease now, Eight 
months have passed without any improve
ment in the rates. The Govemment had 
imported wheat from abroad. Had that wheat 
not been imported. the rate of wheat would 
havti) been As. 7 a kilo in Punjab. But due to 
this imported wheat, the rate of wheat did not 
increase in the country. 

Shri Vajpayee is a very nice person. He 
is here since the time of Pt. Nehru. He said 
just now that Pandit Nehru attributed every 
mistake at that time to the Janasangh. He is 
a very knowledgeable and wise person. 
Whatever he said about the farmers is in fact 
not about farmers' issue. Now the foodgrains 
are with the traders. He was speaking from 
traders point of view when he said. Actually 
he has traders in his r.1ind and therefore he 
says that prices of foodgrains should be 
increased. In the wake of import of wheat 
from abroad, the price of wheat with the 
traders has not increased and they are 
bemoaning. because they could not make 
money as they did last year. 

Just a while earlie; Shri Balram Jakhar 
took a sagacious step. Wheat was imported 
and as a result the price of wheat ¥'las 
checked from increasing. Now the protec
tion of the interests of farmers should be 
given top priority. bec8'JSe the population is 
increasing day by day and there will be more 
demand of wheat and rice. "TIle hon. Minister 
of Food might be awar9 that the farmers of 
Punjab have to pay Rs. 4000 illOre fortrans
portation of wheat by train to Delhi. I wattt to 
know what is the consideration for charging 
this amount. Is it not a kind of bribe? And yet 
they boast of the Congress Government. 
(Interruptions) They do not know what they 
are doing? The Govemment should safe
guard the interests of the farmers and pro
vide diesel, fertilizers and electricity at the 
same rate on which it v'as available to them 

, ,.; 

last year. If the electricity Is made avalla~i,e 
to farmers on the saine rale as it was last 
year. they will supply wheat on the last year's 
rate. You need not Increase price of 
foodgrains. 

Sir, the Government Ilas thrown a he~vy 
burden on the farmers. Eighty percent people 
in Punjab work in fields and 80 per cent 
farmer$. are in debt, this Is because .of the 
Govemment (Interruptions) They provide 
ccncessions to the traders. Now what was 
the need of discussing price here? (Interrup
tions) 

Why does the Govemment increase 
the price of wheat now? Tho farmers do not 
have wheat with them. but the traders do 
have. Now the Government wants to benefit 
the traders. and that is why price is increased 
at this stage. My submission is that now 
durin!) the sowing season the prfte of fertil
jzors and electricity should be reduced. Mr. 
Chairman, Sir, while allocating the portfOlio 
of the Ministry of Agriculture, the besUarmer 
among the eligible Ministers found but and 
entrusted this task. The present hon. Minis
ter of Agriculture is very handsome and tall 
as well, he isa very able farmer, but he does 
not know that the poor labourers too have to 
work with the farmers. The interest of agri
cultural labour too should be discussed. 
Earlier farmers used to give one sixth of the 
prodl.!ce to agricultl.!rallabourers. This "las 
c311ed '5:ri'. But now Shri BalramJakhar has 
made the farmer understand that there Is no 
need of rT13king Harijan cO-$harer in the 
produce and they should be treated as pa19 
servants and given money in lieu of wheat 
because the price of wheat is very high. 
(Interruptions) But a large number of poor 
Harijans will die of starvation if the ,price of 
whc:lt is increased. Thorefore the price of 
wheat shot.:ld not be increased. 

The farmers too should not be har
assed. The price of things like diesel, elec-
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tricity which are essential at this time of 
sow ing season i::; generally increased by the 
Government. Therefore, I urge the Govern
ment that interest of Punjab lies in providing 
diesel and electricity to farmers at same rate 
at which these were available earlier. 

lhere is no need of increasing the price 
of any otherthing. Even a daily·wagerworker 
has to purchase food from market. Now the 
price of Wheat is Rs. 3 per kilo and that of 
flour is Rs. 6 per kilo. It is very sad. Nobody 
is bothered about them. But the Government 
pays allenllon to traders because they give 
money to every political party. The Govern
ment should have pity on Punjab because it 
IS in the grip of a severe crisiS. For last many 
years the people of Punjab have led a life of 
great hardships. life of great hardships. 
Lakhs of Hindus have migrated from there. 
Lakhs of people have left their villages. 
Thousands of people have been killed there 
and when these migrated persons want to 
carry on their business. they should not be 
harassed Rs. 4,000 should not be charged 
as bribe from them transportation of rice by 
train. The electricity charges supplied to 
factOries has been increased not by 5 or 10 
paise. but 65 paise per unit straightaway. 
Earlier this rate was Re:,1 per unit, now it is 
Rs. 1.65 per unit. As a result many traders 
have closed down their factories. It is essen
tial that the Government should pay atlen
tion to all these problems of Punjab. Punjab 
is engulfed in severe crisis. People have led 
a miserable life there. We thank Shri Beant 
Singh for taking overthe reigns of Punjab as 
it has created a feeling of confidence in lakhs 
of people of Punjab and they have started 
working in fields. As a result 01 their hard 
work in the fields, we had a bumper crop and 
the burden of debt on people has also re
duced. 

Wheat should be made available in 
South at the same rate at which the Govern
ment procures it from Punjab. The transpor
tation of foodgrains is undertaken through 

trains, but what does the Government do? 
The traders sell wheat at any rate they like. 
There should be control on the traders, \1iho 
purchase wheat at a lower.price, but sell on 
arbitrary prices. When the entire country 
from one comer to the other is one, the rates 
too should be uniform. Th.; rates should not 
vary from place to place. Once again, I con
gratulate Shri BalramJakharforkeepingthe 
prices of wheat under control which would 
have risen if wheat had not been imported. 
Government must take care of the farmers. 
Punj3b is also linked with the issue relating 
to wheat and rice. Shri V.P. Singh has very 
rightly stated that farr;1ers should be pro
vided diesel and fertilizers at the rate at 
which they were getting previously. But now 
the prices have been increased. Now the 
Government in collusion with the traders is 
trying to increase the prices of wheat. If that 
is done, where will the consumers go? Who 
would take care of the needs of the labour
ers? We should also think aboutthe workers. 

With these words, I conclude. Thank 
you. 

SHRI BHOGENDRAJHA (Madhubani) 
: I would not like to repeat what has already 
been stated. I am happy that speakers who 
preceeded me have shown the concern for 
the poor people of the rural areas of the 
country. But at the moment I would like to 
touch only two issues, one is about the 
withdrawal of subsidy on the fertilisers and 
the other is about the import of wheat in the 
country. 

About withdrawal of subsidy on fertiliz
ers, Gover~menl's reply is that it has in
creased the procurement prices of the 
foodgrains Le. wheat and rice. Mr. Chair
man, Sir, 1 think that merely talking to farm
ers would not be of any help, because even 
the farmers are divided. Can any Member or 
the Minister of Agriculture himself point out 
even a single village where majority of the 
people belonging to farming community have 
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enOugh foodgrains to meet their require
ment for the whole year? Majority of the 
farmers do face the'shortage of !oodgrains 
for 4-6 months or 2-3 months and then they 
have to buy it from the market to meet their 
requirement 

17.05 hrs 

{SHRI SHARAD DIGHE InThe Chairj 

In Bihar eighty five out of hundredfarm~ 
ers are marginal or small farmers while in 
Kerala. and Bengal they are ninety three 
percent. MciJority of the farmers in the coun
try are of this category. Do you include them 
in the category oj farmers or not? I am 
making the point to make you understand as 
to what is the composition of our society. 

Our friend has talked about Punjab. It is 
the only state in the country where tha rich 
people get contracts. everywhere else the 
poor cultivate the land on share cropping 
basis. It is Punjab alone where people hav
ing 1-2-4-6. acres of land cultivate the land on 
the basis of share cropping. There someone 
is called Potato King while there is another 
who owns 88 tractors. There people culti
vate the land of other people on contract. 
Therefore. when we raise the prices of fertil
isers, withdraw subsidy; it affects every
body. Whether one owns small area of land 
or is in possession of large area of land. All 
people suflerbecause of that as they have to 
pay a higher price. 

v 

This House does not belong only to the 
rich pepple. Therefore, this matter needs 
special attention. That is why I am stating it 
on the basis of figures that majOrity 01 the 
farmers say, 85-87 or 93 percent farmers. 
who cultivate only 1-2 or 3 acres of land. do 
It only to suffer the loss. Theydofarming and 
yet cannot meet the food requirements of 

their own families. Some of them migrate to 
Punjab, Bombay and Catcutta and do work 
of a labourer and there, buy foo(Jgrains with 
the money so earned. So I think they suffer 
doubly in this way. On one hand you have 
raised the prices of the fertilisers, and with
drawn lile subsidy while on the other hand 
you have raised the prices of foodgrains on 
the demand of farmers. Farmers will again 
suffer on this count because they also pur
chase the foodgrains from the market to 
meet their requirements of one, two or four 
months. There can be a dffference of a 
degee but there is not even a single village 
where farmers are not lorced to buy 
foodgrains from the market. If we do not pay 
attention to this Situation, it would not help. 
They have taken up the cause of labours, I 
am taking up the cause of poor farmers- -
sma!1 larmers and marginal farmers. The 
point which I want to emphasize is that when 
we raise the prices of fertilisers it adversely 
affects the production and lower production 
means rise in prices.The majority of the 
farmers do riot have foodgrains of their own 
so that they m.:ty sell it and buy the other 
things at heavy prices. In this way farmers 
will suffer and so will suffer the. workers. 
society and the country for this condition of 
the farmers. It is the responsibility of the 
Government to see that the people who toil 
hard do not die of hunger. It adversely affects 
the country. If the farmer reduces the pro
duction 01 sugarcane, it would create Cfisis 
for the sugar mills of the country. Would the 
Government like to bring back the days 
when it used to import sugar from Cuba? 
Would the Government like the jute industry 
to face the crisis again. if the jute production 
goes down? Our industries do requile the 
agriculture produce as raw-material. How 
the industry would run withoutthis raw mate
rial? If farmers have low production and low 
purchasing power and no foodgrains, no 
money; then who would buy the products of 
the industries? 

Today there is recession as also price 
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f'·-:~:-· .. -~,... ":1,....;-J ,..~..._,.._ .-:-~'"1~~ r·t· f ~:, ....... --::·-...-. 'sl.'· "l:"!"-._· f....~ cap'ita!i·S'm:"''' ·'"';~.,.,_;.,_, ,_.,_.- "'~·"' ,._., o·.-.:-. '" 

;:Jil t;it; ~\\ .. _ ;;:~ c~J ~~~a~~"'.{..;~-;"C~-,~ 1 .:.. 9";\i; Bft: tn~t;. 

p;~Af ·tmJ . if-B_e~ft'V6~:)cr~dr~~~~ \h~! RGr~1 ;~ 
·--··- r~-r·~ ... ·i~- .'>; ·• 1 """;0 .. 1 .. ~! ... '• '/"•f' '"'i"•··· _v,.·_.-~~·· 

cn~siri'g pow~rof the :C9LJritt)t; jt W6u_!a:create', 
~---..-::;,~t:n,-'::'t •. /i·-) ~ . f1. :.~·~"~~ 1; ~}''i~-: ···,r.nt .. · .• :· 't"';r:,_r~~--.." - ~-:>.;: 

a situation· of cnsrs-both for the· mark'et and ·-
"-~ \..! ··• 1:~.~.. ").'" . a-i ·:-: ,...;,""n;·-.._ :1 H!\.c· .._ •. _!o\,t )~ ·~ . ....,~-- ... ": : •• • 

also·· forth e· ·inuustry: -~ lf there" ·1s ·crisis for · 
in'cius .. t't~0 ' 1_n~ws.:J. id~r¥i. ~kA11 ~is~ .. · m~·hee'iHP'i6y.: ': ~ 

?c"i\r;_ - ~-- ..... ; ~~" 1 ~'~ -.;'f;;·;.. .. -., t;-~ T'jt.:"'~r~~.n, -pr--:t -r,~ ~· :-- •~\ ... ,~., 1''\if> 

m€l'nt. Whyw111 the-industry'f:YroBuce? f:>ub1Jc'41 

~ Sector is being slowly abolished;'t5ut \ iT!f{~'~ 
private sector does not. earn profit, WDYW<fUid 

.-......... ~ .-... 1,..~ ·~-·"l}S'!l--~.~t.{-~-~.,,_.,':t·~. !'1•··~ ~ .·,-_\ .. ··~ 

it pro'd'[k_87'TH?t iSWhy;l a'ri)'say1ng 'that we . 
arJ"c:ref~ti h'9'"~-a·%~ n1p·r5'8! 8 Al~· t6i'di.JfW6o r1 :·'; 

,~·,,~ "• 4 •11~..._·:~:~::'' ... :'• "ri(;~-;-f; .-,Tz::'"~ ·~;"1. •• ~ ·'-. ·' -~~;~:,:;,., -•t-

/om·r '· Th"orof6re.~we 'may -e1ttle·r ·raise ·the ' 
-. '; 1 -rt _,......-~',..., .~ .-..,..- \ r-.. -t.r of,.. ·•, ;---; ...-;,~ ,,.....-; .. t-~ 

prices ch~itfe"at a'nd rice 'or that of' fedil~ers ' . 
r~-.: ... 1 -1''- ... :tt·:.J ~,:--~ ~ ~~.! ·~·~;·:·_ ... -·.;).t:"'· .... •,..,._ .- ';: ~) ~_ ..... .___.;~ 

to Rs .'500·6r Rs.'900, Both ways th'e farmers·"" 
'"' ... r 1-. rr....-...-· +- --- .. :... • ..-- ~· -- ~!T ~--- · -..; .- .. Jt-·'" ..,, .,. wll'lli'cive t6 ' sLiffer~ ·o··\, " · · · .:;;, , ,., ._.!- - • ::, ~ 

{.!~--;;.: .... ~ _· t>it.o:.tt..'t2i .. :c--:: .. c-f;~-lfi :.:·~sq~J: .. "'·)·.? ·:::<1 ~:~t 'i"Y 
:--~' . '1•--- ~--,4 ..... ·;"~' :''•! -~,- t , ..... . ""'t"'• ~· '".:'"·· • .... - .. \- ~~-"1<-"'1. ,ro.f 

' (3overnmeQt should forniul?te a p-olicy' "' 
.. ·; ' -.t" ;t ... ~,·";" -v.~. ~--· ··"lti .. • .. l;.':'; ""'1 !~ • ~ :1'1 ~-:r,!-· .... _,-."! 

in ~; ,~ rs . ~_~9at?, o;,~--t ~ .(~~siri~f ,pri;~~ii~?Ro~~x: 
Would anybody'm the_Governt'yle'nt take the 
responsibil it y ofH~rABttfig7p"rit~~ ::a~b1 o t\ik -:Y1 

te_qd,ll}g lt)o __ bo ~~.fjJ ol!.ba)J!.QJlfY. W the_ ?~t.ual 
··-f--. , 1 '· -··fT ... : ~J ~<( • --r-· -! , "'- · ~~·- ~ ~ . • ;-.. :1 

pr¢9;Wc;,er : Jn~'JPJJ11~r:' , ! .n,·~--: M?f9'~~ty_-,'q_fJr.~- ~--
. farhlt{fS s'dff1 t_h(;rf·-'';:rod1J'ce' inHtOh1 1 Urilohl\\ IJ"'i':1'""~:;'1 , .. :. l-l.--~t J.t•·:,Pr"r._;.~ ._ ~-, ,.·" ,. ..... :'.!~.-. P..--- 1 ·.~:. .... ;,•·:. 

wfir'2K .:is' . .,c b'!'i dC:i "·aisr'-fdsis ::.-~ra're'· ~ --Rk~ ·a ncr·-: 
wh ~~1 -.~f~~h~1 ~H~i~:!l~pVBf1;1da~;~~ ~J~~· ti~: :~ 

''"-t.:fi!'l 2~ ... "'. 11""~.B,~: ;.:,n; ~:·r~-!;., \.:: .. H.J ':r\-~ r;.!,·\':_~!''1.-·· 

fore they are ·ha-rveste-d. He goes to ·p-ur- '" 
chase to meet his requirement frorn the 

,. .. _ .. ~~ ,., hi~·> 4.t.J~ c._:.--J-·''•-"':."''. ~-: __ ;;'"~ '_t'L~. 
traders and' f]"ot f?or-Ti_a'n~?G'o1~rh'm'~nt :~gency 

:;:- ~ '_,.r:->·t·· · ... ~ ·-~:-·y, .... :_ 1 r· .--~ .::.: .. : ~ .......... · , ., :· ;_- _=·-· -r; 
or":~ ~fP,?r~~~bf .~;.~~ .-~~~ t~~ •.. ?Y}~~~- ~r~~e!sr'-, 
very '(;:isi!y. When GoYerriment fixes the·-

·~·~r·~): 'Ii·l::""f~~~~t;.:~ • ...._J.._·,· t '· ' i\.;'"!;: ~) .. ~~ .. \--;,: -~ 

price.s of the foodgraJ-ri? .'the · pro t. : s ~goes to · 
th~ -d G·si n Eis ·'.Ti~h-lM-u'f5i? _-sf'_:-8l1sl;·e·d -:··t 
c6m~l1Mft·y ~f~~~W~~ih~:~~r1~1~-~s·?r~·~~~-,~ ·r5 :,.: 
trom V.it1:o·:-h G:ov8Yr~rW?'n'fm''akes 1t purcnase§ .'- ·· 
During Hlo tcnu rc of Sh ri V. P-. s :;1g ~~ P._r_ice.?,O[_ ,.. 
whe<Jt hc;d increased tw ice duril'lg ~ 199o_·' 
When ttlG Wi-scs)Jlc:,re?sp?., f 9,~c l h~_ ~yco r.d 
time, not 6·ioi1 j 'single fciimer was there to -
sell its oro duce except those who earn prof- . 

' ; -' ' : ~ " ' ; . :-.:._ t 
its in t ~JC nJme of farmers . What is meantby-~-

inc_r_oqsF;,g VN p~.i~e~, if1)<1 C) y ~~-u~~? , ... , .. -
1" r~ f ~.} ~-= :J;i~~·-'t ... : ... ;f-- .. --1 ~ ...... ,; 1 ~,- · ,.._. ~··- ~ /1 :'" • 1 

Gov-ernrnehhihoulcVrr1ake" c:f 1policy to 
-~ ~ .. ~ o • f ~·: ,~,' .;~ I I ' 

0 ~ '"';.: f -i ?-i d:::-:; 
g1ve remuneratiVe pnc_es ·to ' the 'farmers ~·· 

Government should first meet the cost price 
_ S::-.rif .~t r_:.j-·· :;:;; ... f-,n~..- .. ~L--: o . f.. ~f.'"'_ .•f l,; ~ . .._:"\',Cl -~ ;1 

and the'n dive some-profit to-the farmers a·s -
~ ~ .. ! . ·~ ... ~ -:: ;.. }· ~-t,... ; J- ·~ ... --- ':;i ". -''( '~ ' '. ~ 

is1 do-ne·· if(the'1case ·of'<)theT-industrif:s. It · 
!" - •,.r:-R•'t.· .. O•~:~R- ..... ~··""•''~,~,·~ ...... ~· ~ -~-t·...., .- -, /"\~"''~ r'i·· rw .......... '>( 

should · 'reach lthe ~ 'genu!ile ·-consumers ':at ., 
.... •.- ..... , ... -.·-'f-; , ... ,.~,.,... r~ .... ~ ·-:r ---: ,-; '· · ... ~,-_ ... ,- • .,. ~.;--~~ 

r::ias·onab1e· pntes.' <Sovernmerit' shoUld fix . 
th'e:pfom '~f-2'6 ra :;nF;;Ii :shO'tii<{riofe.)ceea 1 

•·- -·~ .... 11 ~- ... -,-~11-.,·-. l-' ;···f"':'·~- .-.... -.~ .··~"' r 1 -·.: r:· 1-:r":nJ 

th"at limit:'ThEheal ctnsumer will nofhave tcf ' 
pa§hiorb 'tna'ri 26't-o;2s·o;o at5o.J~ · ih ht ·stHi1t 

.'P"\('\ ·-;.~ · ··~d· • .-:~-:•; ~ ; r ·.-·l ;,-,~·~ [--.r, ·-!~ : -.""~~{+ ("l1\~"'f 
Manmohan Srngh 1s·not present here but our · 

:t _ ...... ~ .. ·"Jl..J ~' ,<•····· \ --.j~ · ~~·~· .. - · 1.'}------··~·,_.~, .. ,.1 'l·" ·~·".!,. ·'""~{ 

Ministe'rof Agriculture isp'res'ent so tie· sh·oula ' 
'1.('-J,{- ··~--:-~~"); "1"~;'';1"1 (~'") -: d~ ... ,~:r· ';,1;··:--~: .... ·l:t'"'•,. t rt"~:J ~-:.-

note lhat"tti!s · pollty · c~w · prove to· be, very_' 
h ~l f?Y~:f :~·reapl~''i Rdoi9'8···ih ;:protlteerlng)vlih'=) 

-(-) ~ • "" ' "l ) ~ ~ -} -~. "t ,-,. _.., {-"" ' "1/. < "' i { ,._ ~~ "0, ..._· ·I~ " l """' .,.. 0 " 

the~ ban k'~morie'Y .' '! If <is1 t riot ·p'osslble f'or 'the:-, 
t··-,c ... , ..... r;. ~~·";.·t • •· ~'~-.·· ,....._~;:.- . ·J _~_·· ·~ ·:·· ··, ~- ·.'· ~ . ~~ . .. • .. ,"<! ~.-...-. .... 

tarrr1ers>to' iildulgeJ 1 in ~ifThe 'buslnessni'an ,_ 
. earns profit while the consumers have to 

~. '"', : ~ ...; • ; :- •"'- ,.. ~', :·.....,, I"• ~ ,• . ..-,_; .., .- /' ..., ~ J •J '!' I~, 

b~ar t~e - burden and p'ay· more·: The bf!si -
~- ·_-·,c~ .. .-., .,~f~~~·--<l":""r:: ... ~· .. ,~. -;·· ~- ,:-· l-. '1£", 

r.ossman '··even · doe~ not ' know as 1 q how- 1 

--rrl;l !'f:,•r• ···~-~,.-..~.- •·.-. -~ -;_- -;.-r_r., .,,. r ... "•, ~ ,...,!""~ C:. 
m:uc:1··vyateris 'require_g tn pe·geon p_ea fu.-rin ::- ~ 
ing ~h8~'in whaf ' s~ort o~ ·scm padd)hhr~ing" is~'J 

' ~ ' :-1- I i-; 1- •• (.l..--. 1 ... ;• 1 -, -:' • ··• _ ' . ..-. ~ :' ,.(_ ' • ~ .. '"' .. I • ..-(" 

ddne. He' does 'not ·know··ab'out agriculture'' 1 

stfll-'fie ~~ l a\Nti'6 1es cil~ .trader~ None ' of-fH~ :"'l 
I • ' ..-~ > • • - •• i • "- {~ .··,; ;.. .. • .~;. ~ - ' . ' ' • -~ : ,- • - • 

wholesare -· traders ··rn ' lnd ia ' conducts tH is·' 
~· ,.- "' •. ,_ - n ~ -.,. t:, '-... .. .... - ... _. • .., .. ....., , -) . ""·• 

business byhis own mbney.They take bank -· 
p• -. ~ '""',...._- • .,A '>'- '/" ht '~.""" ":; ~~, - .. .-. • ,- '1 ..,~ - :-

loans fbr buyin·g 'agrfculture_ produce from·' 
'.- ~ ·(,/\, '1t: ... ,.....~-t c-··~·.-}_":~"'· -:.• · ~.~. ,...,. ~ -,..,, -.· , .. _ ... ,..-.,: the' 10fcifmers)\-'at 'Cfreap 'fate·. "-'·h·o·ard .... tli~'\._; 

too.C:J£{;-Hin~ lh'g:6-a6Wr{$ aRdS{s·a re-sult;w1;re:r{ ~ 
th:eM' kaiiftk3laPs.t arE:ity of'foo~gr'alhs~:trhhe-' .. , 

;""\''·,··1 r-l:-1 1/-~· ... 'rf .#-f.·~~·-v <:,,-:::' -:::,.·- :-,·, ~ ':.· -, ·;·~::./ --,~ ~:· ..... ',;,·-j 
maii<.erthtr pnce s of commodi ties · soar ·up ~ , 

~ ..t ·. oO ' o• OR -· .... _.J. ! 1. o ~ 0 o· · .- L ..... , __ o -- 'f • \ ~ 0 ..... ~ ~ • •. '' .... 

Th·e' 'e'con.ohi-rc' theOdes' Ot' Adam Smith and '·-t 
·,>"< , R"~" t;·~·.··;\-.t;:J.:1"':''"''·'""" .... ·."': .-·~ • .,_, ,,.• J o 

00 :.• ~>-.1 

Marshal' come true when more mone'ythas-es' · . ~---~. _, . ... ,,01 ... ; •.· .-.~1:_},"'1~ _;~ -, ,'" • : I ~ ~ io '( -
too· few g_oods~· Th-ere is a -wide gar;> 'in the · 

;('';. ~ ·( ~' ' .j l'"jl""~-. ' ~:. ""'l, -. \_...,. -.-o- '' ·" I :.-,.-: ~~.-1 

demand and .. su"pply ·of goods. The · w.~ ot~ ~-: 
<- - . '"' • : • r -. · ("" r " · · -. ~' - .. · :'! ~ .· 

sal-E/traders· se·fl~ the fobdgrains at double -
;;;.: . ~ - .... , ,. .: ~. ~ -'"1 c -. ,_. ~ - . ..., ' - . .. 

rafe .'Many of tfiem'take bank loans and earn ·-
.. l""",. ·r ~ -,. • ~ t'-• -. • -· "" _ ' -· f- - • • f , ..-~ _· • ~ ":t 

huge prof its by sell ing foodgrains at a high · 
pried 8u~;ng' 'th~es·e· tpe'riod. ' ,-wo-uld like ·td ·: 
submit' th·1f it stho!d be·stoppeci. Unierrup- -
'ions) ; P I~as~ c;tori'hn1e.errupt. . l -am-aiso· ~ -- . 
t arni'e·?t1a'i/,n::\:(2'-.2/12 ieres cit 1dha and wfi(· 

-;_:--:r. !."' ~·:,J",·.~.,.~~·,;. ~-··- .·.•. 1
• ,"' -· , ,r"~''"· . .i 

not T\ ave more .. thJ:n 1: ... __ : · (InterruptiOns) · 
)- 4 -- ,.. • • - -- -- - -- - _.. - . • ' - - ----

Ttterefor'e :bari k loans 1o wholesale traders · 
.. -. . ~ ~ " . . I ~.: :". ···-.--) ' - . : - . I J - ' 

s~'i ould be stopp_ed ·and instead farmers _'~ 

sl-\butd ·be ; ~i ;,dr<ioans-. Thk grahts wtirct1<1 

have" ue';1 ~red-uced- shouid be w'ithdr'awh. :.:· 
o~:e d,cfh~ lf'ye.:l·r :ag6 we hacfstrugg1ed for ';' 

· th~ '~9r~nt~· h1 · 4o ··per 'Ce~r ~as 'a f~·solt the 'J 
1.':'l.•_(l: t.-~-. ~ :.-:"".":;'" :_: ..... '~ ~ .- ' "' .. · -. -~~:- -; -.-,.--r-1 
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Farmers 'interests due 10 inCI8as8 
[Sh. Bhogendra Jha) 

Govemment fixed 40 percent grants for the 
farmers having 5 acres of land. So far as I 
know perhaps no small or marginalfarmerin 
India got benefit of that aU over the country. 
I would like to cite an example of Bihar. This 
year in February the hon. Minister of Agricul
ture and officials paida visit there but the 
hon. Minister did not know whether funds 
had been released from the Centre. When I 
asked him emphatically, the Commissioner 
of his department said that a total amount of 
Rs. 35 crores in two instalments of Rs.28 
crores and Rs. 7 crores, had been released. 

But it has not been made available so 
far. Therefore, such arrangements should 
be made so that poororrich farmers may get 
grants. Hence, the Government should 
maintain the grants of 40 percent. h will 
increase the production, though the rich 
farmers moy prosper but at least there would 
be no need of import. We will become self
reliant. The farmers should get loans from 
banks instead of wholesale traders. When I 
made this point to the then Prime Minister, 
he said th:it if they buy foodgrains from 
black-money ;n that case what would hap
pen. I said that the money will become white. 
At least we will not become bankrupt. Now 
our farmers and consumers are being ex
ploited. Therefore our policy should be of 
'SWADESHI' and self-reliance. The policy of 
depending on others is a blow to our self
respect. Out the Government is following a 
policy which would be detrimental to the 
interests of the nation. D'les the Govem
ment want to follow the policy of P.l. 480? 
When America had imposert the condition 
that besides foodgrains we will have to take 
tobacco, millet and lipstick also. 'had asked 
the then Minister of Finance Shri Morarji 
Desai whether it is true. He said it is a 
different variety ot tobacco. Therefore, dnes 
the Government wantto fa» again in the trap 
of P.l. 480. My colleague Shri V.P. Singh 
has rightly said that we should not bother 

about the foodgrain already ~ but 
now the Government should try to sell the 
I8maininggoods underthe agreement in the -: 
foreign countries so that people may not 
raise a finger against us. The hon. Prime 
Minister has said the monsoon has arrived 
and the time Is favourable to us. We did not 
know it. I would like to say that foodgrain 
which has not reached India should be 
stopped abroad. Now If the the Govemment 
will import, we will oppcse it as Shri V.P 
Singh has rightly said. It is our national duty 
to speak in the interest of 'SWAOESHrand 
self-reliance. 

The Govemment should also announce 
the price policy. Foodgrains should be pur
chased in advancefromthe growers who are 
in trouble so that they may also get the 
benefit. Govemment should stop buying from 
the middle men. The import from abroad 
should be stopped and goods should be sold 
to countries where there is shortage of 
foodgrains. Sufficient proof of this should be 
made available that India is against the 
policy of importing foodgrains. 

THE MINISTER OF STATE IN THE 
MINISTRV OF CIVil SUPPLIES, CON
SUMER AFFAIRS AND PUBLIC DISTRI
BUTION ( SHRI KAMAlUDDIN AHMED) : 
Should we buylrom the traders now? 

SHRI BHOGENDRA JHA : No, it is not 
necessary now. The hon. Prime Minister has 
said that the next crop would be beUer. 
Therefore, stop bank loans to the wholesale 
traders so that the entire profit goes to the 
farmers and the Govemment should change 
its policies. With these words I conclude. 

17.20 '.rs. 

MR. SPEAKER In The Chair 

[English] 

THE MINISTEROFPARllAMENTARV 
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Farmers'interests due to increase 
AFFAIRS (SHRI GHULAM NABI AZAD) : 
This is the second day and three Ministers 
have also to rep'ly or intervene. I wonder 
whether we wiU be able to complete it with 
this speed. (Interruptions) In seventeen days, 
you cannot have one week for one subject. 
(nterruptions) 

SHRI P.C. THOMAS (Muvattupuzha) : 
This is a very important subject. 

SHRI GHULAM NAB I AZAD: Important 
does not mean that one will speak for hours 
together and months together. We already 
had two days. Actually, we had slated one 
day for it. But we continued it for the second 
day also. I submit that I won't mind it. But 
then we must sit beyond 6 o'clock also. You 
cannot have both the things - you want to 
speak and you also do not want to sit beyond 
6 o'clock. (Interruptions) 

( Translation) 

SHRI RAJVEER SINGH: Had this dis
cussion commenced at 2 p.m. it would have 
been completed by now. If ShriJakhargives 
the reply, we may have to sit even upto 8 
p.m. 

SHRI VISHWANATH PRATAP SINGH 
: The hon. Minister can reply tomorrow. 

SHRI GHULAM NABI AZAD : I would 
request you to sit till 8 p.m. (Interruptions) 

(English] 

SHRI GHULAM NABI AZAD: Th£ best 
we can do is to complete the discussion 
today and the Minister will reply tomorrow. 
(Interruptions) 

MR. SPEAKER : , will bring to your 
notice the rule. This is a discussion under 
Rule 193. The rule says: 

K Speaker may allot two sittings in a 

\o\io..:"," un which sucn matters n;ay be taken 
up for discussion and allot such time for 
discussion not exceeding two hours.' 

It says: 'not exceeding two hours'. I tell 
you, yesterday we have given three and a 
half hours and today it is two hours, that is, 
five hours and thirty minutes. Tt ,ere are other 
Members also who want to speak. You will 
appreCiate that we have to discuss the 
drought condition and otherconditior,s also. 
If time is allotted only to one topic, then other 
topicS suffer. Please appreciate the difficulty 
and today the matter should be completed. 
This is my request. If need be, we will sit late. 
(Interruptions) 

MR. SPEAKER: We discussed for six 
hours and if you need we can sit for one hour 
more, because there are other Members 
who would like to speak. Members are very 
much agitated. Members from Keral<l want 
to speak. , 

I request Shri Deve Gowda to speak. 

SHRI H.D. DEVE GOWDA (Hassan) : 
Respected Sir, I would like to confine myself 
to the consequences of the decontrol of 
some of the fertilizers. I do not want to go in 
detail about the import of wheat. It has been 
sufficiently discussed by senior Members 
like the former Prime MinisterShri V.P. Singh. 

'_' 

last session on the closing day, the 
Joint Parliamentary Committee on Fertilizer 
Prices tias submitted its Report to the House. 
The Government was anxious to accept that 
Report within about 70 to 72 hours of the 
submission of the Report to the House. As a 
Legislator for 30 years, I have never seen 
any House Committee Report being ac
cepted so hastily, so hurriedly when it is not 
a unanimous one. II is only a majority opinion 
report and there are dissenting notes ot 
three hon. Members of the Committee. The 
Government has never applied its mind about 
the consequences and they have never 
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[Sh. H.D. Dovegowdoj 

tho:Jgtll over Its Irilplico!IOns. in case this 
Repor11s p:U1ly gCing to be accepted. 

Sir, I had given a categorical dissent 
note where I have said that decontrol of 
these Items Isgoln91o be a disastrous oneto 
tile form.ng commun:ty In porticular and to 
the rurol economy in general. 

Sir, today, I do not want to mix politics so 
far as this issue IS concerned. No politicol 
p3rty is prepared to antagonise the fanners. 
Let me be very cleor. It is not the monopoly 
of only one political party or of A political 
party, that they are only fighting forthe cause 
of the farmers, Everybody who is sitting in 
this House, is equally interested to carry the 
favour of the farming community because it 
IS one of the unorganized sectors and it is a 
divided sector. Let me be very clear. The 
Government also had a part In the division of 
the farmln£l community, be it small or m:lr
grnal or whatever It may be, tor various 
reasons, 

In my dissenting note, I have made it 
clear that the subsidy is not due to the 
consumption of the fertiliser. Some of your 
bureaucrats try to argue that the consump
tion went up by 30 percent, higher than what 
it was in 1991. Even though the fertiliser 
price was Increased by 30 percent by this 
very same House, last time, the consump
tion of the fertiliser went high and that is one 
of the arguments advanced by the bureau
crats. Let me be very plain. How the subsidy 
amount went high, this, I have made it amply 
clear, based on the imformation supplied to 
the Committee. The devaluation olthe rupee 
has ended with Rs. 900 crores additional 
burden as subsidy towards the farmers and 
the 15 per cent Gulf sur-charge and the rise 
of the railway fare as well as the so-called 
foreign eXChange rate, gIve scope for addi
tional expenditure of Rs 560 crores.ln addi-

tion to that, phospharic aCid at the IT\arket 
rate 01 exchange will work out to about Rs. 
675 crores. These are the components where 
the additional burden has been passed on to ' 
the farmers because of the recent finanCial 
or fiscal policies. 

In the last Budget, that is, in 1991-92, 
Mr. FInance Minister had asked for about 
Rs 4,800 crores towards subsidy, thilt is, 
RS.3,500 crores tor indigenous fertilisers 
and Rs. 1,300 crores for imported fertilisers. 
And in 1992-93, he had asked for Rs.S,OOO 
crores in the Budget proposals. -

Sir, I would like to say that, without 
mixing the matters, even the Pl'ime Minister 
had also been misled, let me be very plain. 
The Prime Minister on one occasion had 
said that Rs. 9,OOOcrores is the total subsidy 
amount of the burden that is going to be there 
on the central exchequer. That is the opinion 
furnished by your own bureaucrats. In 1995, 
their calculation is that the subsidy compo
nent may go up to Rs, 9,000 or Rs. 10,000 
crores. That is one of the views expressed by 
the Department of Finance when they have 
given tile evidence before the Committee. 

Sir, I would like to draw the attention of 
this hon. House that In 1991 itself the Gov
ernment had given a categorical assurance 
to the World Bank that within three years, the 
subsidy component is going to be waived in 
a phased manner. So to honourthat commit
ment' WIthin 70 hours or 75 hours of the 
submission of this report, the Government 
had so hurriedly accepted the Joint Parlia
mentary Committee's report, to a partial 
extent which suits them. 

I must compliment the oon. Agriculture 
Minister who tried to fight this issue. He 
opposed this issue but unfortunately he has 
been isolated and he was unable to win the 
battle in the so-called CCPA Sub-Commit
tee meeting or whatever It may' be. I am not 
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a member of the Cabinet and I do not know 
what the CCPA's role is. let me be very 
plain. But unfortunately, the Prime Minister, 
ultimately, tried to withhold the views ex
pressed by the hon. Agriculture Minister. 
What clinched the issl!e however was the 
Prime Minister's argument that when the 
JPC favoured the de-control, it should be 
accepted. Butthe Prime Ministerdid not take 
decisions or other recommendations of the 
JPC. This is one of the reported things. I 
would like to draw the attention of the House 
to the fact as to how the Prime ,Minister was 
very much anxious -I do not want to say the 
Prime Minister; but the Government was 
very much anxious - to honour the commit
ment of the IMF or the World Bank from 
where they have taken the financial assis
tance. 

One of the things which worries or hurts 
me is when the Pnme Minister addressed 
about four thousand farmers in his official 
residence, wlien one of the ministers Shri 
Rajesh Pilot led that delegation, he advised 
the farmers that they should not be misled by 
anti-social elements. At the same time he 
said this RS.9000 crores is going to the 
manufacturers and middlemen. The Gov
ernment is unable to identify who are those 
people who snatched away this Rs. 9000 
crores in the name of the farmers. The very 
purpose of demanding the Joint Pa~liamen
tary Committee in the very same House in 
the last Budget by me was that this subsidy 
amount is not at all going to the farmers; it 
goes only to the industrialists and some of 
the corrupt politicians, let me be very plain 
on this issue. Shri Ashok Gulati, when he 
gave evidence before the Committee said 
that 52 percent, of the total subsidy is going 
to the genuine purpose, and in my opinion 48 
percent will be distributed among the corrupt 
bureaucrats and corrupt politicians. He did 
not want to mention the names of the politi
cians; but I know and I discussed it with him 
when he gave evidence befofEI the Parlia
mentary Committee. 

The Governme'lt does not want to apply 
its mind to some of the ideas which I tried to 
locate, Which I trivd to give in my dissenting 
note as to hOW the industrialists try to ma
nipulate. I know everybody is interested in 
the farming community. One factory, to supply 
urea per tonne per kilometre, charges 180 
paise as transportation charge. At the same 
time the same factory, to supply the di-' 
ammonium suphate per tonne per kilmetre 
takees 280 paise. How could it be ? This 
issue is not confined to a particular 
departrnent.There are nearly five to six 
departments which are going to corelate the 
entire end result -they ar Ag riculture Depart
ment, Department of Fertilizer, Department 
of Petroleum and the Department of Com
merce. There are various agenCies and they 
try to defend their case to suit them. The 
ONGC is today making a profit of nearly 
Rs.3000 crores. At whose cost? Let me ask 
this question. They do not want to give even 
an icta of concession to the so called farming 
community, the neglected community. This 
is the irony. 

To be very plain, even though our rulers, 
our ministers, whichever party they may 
belong to, want to take a decision, the bu
reaucrats do ultimately prevail on the rulers 
and the ministers or whoever they may be 
and they will not allow the ministers' desire to 
b0 implemented. This is the total sum and 
substance of our administrative system. 

After the de-control what is the implica
tion? How the Prime Minister was able to 
understand later on the implication? We are 
all anti-social elements, according to him. 
That is the very word expressed by the han. 
Prime Minister. I beg to differ. We have all 
come here for a particular cause; we have 
not come here to placate any section of the 
society and try to create any bitterness. It is 
the peace of the country which is much more 
important. He said, while addressing a gath
ering, that peace is much more paramount; 
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End the farmers should not be mIsled by the 

cnti-social elements. 

From the beginning, I was fighting for 
this cause; from the beginning I know how 
the bureaucrats are trying to argue their case 
against the farmers. I will quote one or two 
instances. Afterthe decontrol of fertiliser, the 
price of potassic has increased from Rs. 
1760 to Rs. 5000 per tonne. The pnce 01 
single super phosphate has increased from 
Rs. 1240 to Rs. 3000 pertonne and the price 
of dlammoOlum phosphate which contains 
both nitrogen and phosphate has increased 
from Rs. 4680 to RS.9000 per tonne. 

Recently I have gone through an article 
titled 'No case for a sharp increase in wheat 
procurement price'. in which Shri Balram 
Jakhar was fighting for the cause of the 
farmers for the increase In the procurement 

price. It says: 

• ... But the farm loboy IS not mollified. It 
is now asking for a huge increase in the 
wheat support prices that are expected to be 
announced any day. Against Rs. 280 per 
quintal last year, the Commission on Agricul
tural Prices and Costs has recommended 
Rs.305 per qUintal, an Increase of nine per 
cent. But the Minister for Agriculture, Mr. 
Balram Jakhar has recommended a price of 
Rs. 340 per qu intal." 

They tried to justify that there was no 
case because they are the opinion-builders. 
The media is going to play a major role 
against the farming community. This is one 
of the most important factors that everyone 
of us has to realise. This is how the vested 
interests are trying to destroy the very rural 
economy. This is my real concern. 

I would like to quote one or two more 
things. Agriculture has been given the top
most priority and a lot of money has been 

spent in these torty years. There was an 
article which says: 

.. Why lax on agricufturaJ income? Ever 
since the launching of planned economic 
development. the Government has made a 
very huge investment in agricultural sector." 

"The agriculturists have become very 
rich and they are the affluent section; but 
they have not been taxed". 

This is one of the arguments advanced 
by the so-called pseudo-economists. What 
is the investment that they have made? Let 
me be very plain. : I will quote some official 
figures. In the First Plan and the Second 
Plan, out of the total plan allocation, 32 
percent is spent on agriculture; in the Third 
Plan, it came down to 25 percent; in the 
Fourth Plan it was 21.4 percent; in the Fifth 
Plan it was 18.32 percent; in the Sixth Plan 
It was 27.54 percent and in the Seventh Plan. 
it was 20.35 percent. 

This is the way in which we havtl shab
bily treated them; we have treated the agri
cultural sector in such a manner. This is the 
hard reality. 

MR. SPEAKER: Your time is up. 

SHRI H. D. DEVEGOWDA : I beg 01 
you. I do nol want to take the time 01 the 
House unnecessarily. But I am prepared to 
sit upto mid-night. In the Assembly we have 
sat up to 2 o·clock. In the very same House, 
to dispose of the No-Confidence Motion we 
sat upto 2 o·clock . You may try to draw the 
attention of the House by quoting the rules. 
You have got the powers to suspend the 
rules. 

MR. SPEAKER : Only by suspending 
the rules, we have given 51/2 hours forthis 
discussion. 
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SHRI H. D. OEVEGOWDA: I never tried 
to disobey the Chair. 

MR. SPEAKER: Please be brief. You 
have the capacity of saying so many things 
in a few words. 

SHRI H. O. OEVEGOWOA : Today 
morning, our Agriculture Minister gave an 
information in this House. Let me try to draw 
the attention of the han. Agriculture Minister 
to that. He said: 

"The per capita income (Net Value 
Added) in the farm sector has increased 
from RS.S7S in 1980·81 to Rs. 1075 in 1990-
91: 

The officers are very clever. Even though 
you have got more experience as an admin
istrator, even though you have worked in 
various capacities, they are very clever to 
mislead you also. Let me be very plain on this 
issue. 

The Bhanupratap Singh Committee's 
reponwas submittedtothis very hon. House 
on the basis of the information that had been 
supplied by your own bureaucrats. It is not 
his personal view. If you take 1970·71 as the 
base, the per capita income of agricultural 
sector is Rs.44S. In 1980-81, it is RS.337. In 
1988-89, it is Rs. 420.11 the reduction will be 
there, that is ·5.7 percent. In this very House, 
today, you tried to justify that in the farming 
sector, the per capita income has gone up 
Who has given that report? Who has given 
that information? You please reply. 

THE MINISTER OF AGRICULTURE 
(SHRI BALRAM JAKHAR) : I was just trying 
to point out the same. The percapita income 
of the other section of the society is four 
times now. 

SHRI H. O. OEVEGOWOA : No, no. I 
am coming to the next point. It is not only four 
orfive times in the non-agricultural sector. In 

what proportion has ~ increased? On one 
side, the reduction of the per capita income 
during tne lasl20 years is -5 percent agricul
tural sector whereas the income of the non
agricultural sector went up by 83.6 per cent. 
Is there any justification? I have no grudge 
against the non-agricultural sector. But for 
the rural sector, which comprises of about 65 
crores of the population, is this the treatment 
that you are going to give? 

The so-called GOP is also again a 
manipulation. Thirty per cent of the GOP is 
going to be contributed by the agricultural 
sector and the work-force is about 65 per
cent. But in the industrial sector, the GOP is 
hardly about 18-19 per cent. The workforce 
is about 18 per cent and the GOP is about 26-
27 per cent. How do you justify this? 

I am not going to say that the urban 
sector is free from pove rty. The re are several 
people who are below the poverty line even 
in the urban sector. Even in the urban areas. 
people are living in slums. But the total 
wealth is concentrated in the hands of a few 
urbani!es. Today, we are all becoming sub
servient to the vested interests. Let me be 
very plain on this issue. 

Even to constitute a Joint Parliamentary 
Committee to go into the details of how the 
fertiliser prices are going to be manipulated 
and subsidy is going to be drawn by the 
industrialists, an assurance was given in this 
very House. But to conslltute the very JPC, 
your goodself knows that the Government 
took nearly four months to implement the 
assurance given by the han. Minister. I know 
about it. I h;:lVe written a letter. Allcorrespon
dence is there. I do want to quote all these 
things. 

Now everybody tried to argue about the 
free movement of the foodgrains. I have no 
objection. Your goodsel1 has already made it 
clear thOlt you are going to take steps to 
remove the ban about movement of 
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foodgrainsfrom_ one part of the-country to the 
other part of the country. It is all right. That is 
only one component of your helping the 
farmer. It is not the whole thing. let me be 
very plain on this issue. 

The imported fertilisers even today in 
the international market are cheaper than 
the domestic fertilisers. I will give some of the 
figures because these are very relevant. It is 
not a charity that we are asking from you. 
Here is the share of the agricultural exports 
and imports in the total value of exports and 
imports. In 1965-66, the share was 41.6 per 
cent. Now the export share cornes to 30 per 
cent. Our hard-earned agricultural produce 
is going to contnbute 30 per cent of the total 
foreign exchange. Then, what is the import 
component that you are going to get for the 
sake of the farmers? You are going to get 
only 19.8 percent. This is the import cornpo
nent lor the purpose 01 agricultu ral sector. In 
that case, why don't you allow us to pur
chase the fertilisers Irom. the international 
market at a cheaper rate? 

MR. SPEAKER: Mr. Gowda, how much 
time will you take? You have spoken for 
twenty minutes. 

SHRI H. D. DEVEGOWDA : Sir, you are 
also a farmer and and I know that you are 
kind to tl1e farming community. Due to 
compulsion of time, you are trying to remind 
me. J know that. 

I would like to ask this question not to the 
ruling party but to every political party. We 
should try to demand that in case the price of 
domestic fertiliser is not ten to fifteen per 
cent higher than the imported fertiliser, then 
they must allow the fertiliser to be imported 
by our hard earned foreign exchange. That is 
our contribution. This is all I am asking. 
Merely giving permission for the movement 
of foodgrains is not the answer. let me be 

p,lain on this issue. It meaO$ooly one portion 
Of the help is going to be done by you. Our. . 
former Prime Minister was telling that MP 
Government is not allowing free movement 
dOiRg it . It is not the question of Janata Dal 
orBJP or Congress party. let rna be frank on 
this issue. I have seen enough In my life. 
Almost all political parties try to cast asper
sions against each other. Whenever we come 
to power, we are all helpless to the same 
system. The very same system is going to 
prevent all these types of radical changes. 
Even though you are interestEld to take ac
tion, the bureaucratic system is not going to 
allow this and it is going to prevail on the 
politicians ... [Interruptions] ... 

I ..... vuld like to mention one more pOint. 
If you compare the subsidy of RS.6000 crores 
or Rs. 9 000 crores or the subsidy compo nent 
and how farmers are helped in other coun
tries, then you will know our position. I will 
only state certain information here, that is, 
countrywise State support to wheat. In India 
it is -3.5 per cent whereas the so-called 
people who are dictating all types of condi
tionson usaregiving -Imean IheUSA40.67 
per cent. For rice, Indian figure is -1.17 per 
cent and that of USA is 46.50 per cent. 
Yesterday, Mr. Vajpayee Jee was speaking 
about soyabean. I will give that information 
also because these are information based 
on .certain documents. I am not going to give 
any illusory information to the House. The 
State support to Corn comes next. The fig
ures for corn in India is-19.83 per cent and 
that of USA is 30.67 percent. Ours is minus 
and theirs is plus. Yesterday our MP Con
gress leader was debating on what Mr. 
VajpayileJee was suggesting. Forsorghum, 
our figure is -29.17 per cent. That is, we are 
exploiting our farmers, GoYl. is the biggest 
Marwadis and Government of India itself a 
biggest middleman. The USA figure in this 
regard is 31.83 per cent. This is how our 
farmers are exploited by this very system. I 
can give you umpteen number of such in
stanc"s. But J have only drawn the attention 
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of the hon. Agriculture Minister to only some 
of these issues. The procurement price in
creased by seven to eight per. cent. What is 
the percentage of hike? I have sent aiellerto 
you also. After decontrol, 88 per cent has 
been the price hike for DAP 19:19:19. 

The increase between pre-control price 
and post-decontrol price of DAP 15:15:15 
comes to 187 per cent and in the potassic 
MOP, it is as high as 267.71 per cent. Who 
is the bureaucrat who tried to advise an 
increase of 304 per qUintal wheal? Is it 
justifiable at all? Ask them to go to villages 
and plough land. Then only, they will under
stand the problems of the farmer. I say this 
because this is one of the privileged classe 
which tries to enjoy at the cost of 65 per cent 
of our rural farmers. Let me be very plain. If 
I really want, I also can become an lAS 
officer. But I cannot become a Minister and 
win the confidence of nearly 15 lakhs of 
people in a constituency. It is not a big thing. 
Let me say very plainly. We should not be 
guided by these bureaucrats. I may also tell 
one more point. Your ministership is not 
permanent. What is permanent is the cause 
of the community. Here by 'community', 
Community is not your casle. Community 
means farmers' community. That is alii want 
to say. 

MR. SPEAKER: That's all! Thank you. 
Please sit down. 

SrfRI H.D. DEVEOOWDA: Just one 
last point Sir. I would like to sound a nole of 
warning here. We cannot explOit the farm
ing community as they were exploited in the 
days of Maharajas. Of course,lhey are being 
exploited even atter our Independence. All 
these 45 years alter Independence. our rul
ers are nolhing less than these Palegars or 
Maharajas or Chakravarthies to whom the 
farmers used to pay annual rents which are 
Known as Pogadi in our language Kannada. 

Now, this is another type of exploitation. But 
let me tell you one thing. The farming com
munity cannot be exploited any further. , 
warn you that unless the rural economy 
which took a flightlo urban areas and which 
is concentrated in the hands of a few indus-
trialists, a few bureaucrats and a few corrupt 
politicians, is flown back to rural areas, oth
erwise there wnf be a revolution. You may 
compare Russia and some other countries 
which have disintegrated. Unless you cor
rect the situation, it will lead to dangerous 
consequences. 

I would like to suggest one thing. Na
tionalise all the land in the country! I am not 
bothered really. My family have some acres 
of land. I say, nationalise all the land and give 
us the amount equivalent to the salary of a 
peon or a sweeper in the Indian Airlines. I 
plead on behalf of the farming communityto 
nationalise the land because I know the 
plight of the farmers. I have got every right to 
say this. The organised sector knows how to 
exploit the rural community. That is why I 
say, you take all our land and as compensa
tion, you give us the amount just equivalent 
to the salary of a peon in Indian Airlines. 

, will tell you that you will not be a!:!.le to 
mislead the !arming community in this way, 
any longer. The youth in the rural areas are 
now ediJcated and they are able to under
stand and realise how the politicians are 
exploiting them. Let me tell you, t~s is my 
warning, to these people who are at the 
helms of affairs. 

MR. SPEAKER: Please conclude and 
resume your seat! 

SHRI H.D. DEVEOOWDA: Unless you 
reverse the whole thing, the situation will nol 
improve. The Prime Minister has stated that 
he has already asked a ministerial group 
comprising the Minister of Petroleum and 
some three or four other Ministers to look 
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into these aspects and see whether It is 
possible to undo the damage that is done. 
This Group is going to me and take a deci
sion. n this takes a decision to undo the 
damage done. I welcome it. 

SHRI S. MALlIKARJUNAIAH (TUmkur): 
I thank the hon. Speakerfor having given me 
an opportunity to speak about the increase in 
price of fertilizer and withdrawal of subsidy. 

Twenty years back, the Ministry of Agri
culture used to propagate how to form 
composts and how to increase production of 
composts. There were other departments 
also which were propagating howto improve 
production 01 composts. Now-a-days, the 
health of the cows is also going down. We 
are totally forgetting green manures. Be
cause of this, the agriculturists are com
pelled to go in for Ihe application of fertilizers. 
Even the Ministry of Agriculture went on 
propagating very intensively with the result 
every agriculturist has developed a habit of 
applying these fertilizers in his fields. 

Now, the Government of India is think
ing of withdrawing the subsidy and they are 
also thinking of raising the rates of fertiliser. 
By doing so, it will help the Government. 
What I want to say is that. the production of 
foodgrains will fall. 

Now-a-days, in most of the States,land 
reforms are being implemented. At the most. 
one person can afford to have 54 acres of 
land in Karnataka. The small and marginal 
farmers have to grow only to the extent 
possible by which they can raise their fami
lies. The people who have more lands. can 
grow more foodgrains and if they have any
thing extra. they can sell it In the market. But, 
now-a-days, it is not possible. Paddy or ragi 
or the groundnuts that he grows does not 
worK out to him and with the result. he gives 
up the habit of cultivating the entire area and 

areca-nuts or Mangoes or sapotas. Over 
and above because of this, the production of 
foodgrains comes down and it goes into the 
hands of the people who produce non-food 
products. So, we have to Import foodgralns 
from foreign countries. 

You know, a couple months back, there 
was a shortage of wheat. We have to import 
wheat from abroad. Under the present cir
cumstances, there will be a terrible shortage 
of foodgrains in the country and we are 
compelled to import foodgrains from abroad. 
Whatever subsidies you are giving, it will not 
help the farmers because we are importing 
foodgrains from abroad. It gives an impres
sion that the advanced countries want to 
enter Indian marKet. Though 70 percent of 
the population In India are dependent on 
agriculture. still we are not able to feed the 
whole population. " such is the thing, then 
virtually, no agriculturist will be able to pur
chase fertilizer at a higher rate and grow 
foodgrains in his field. Because of this the 
production of foodgrains will definitely go 
down. 

Secondly, he cannot afford to grow 
vegetables and fruits. So. there will be defi
ciency of these things in our country. With 
the result, we have to depend upon foreign 
countries. 

We have also to distribute foodgrains 
on subsidised rates. We are opening Fair 
Price Shops. We are doing this, because the 
consumers are not able pay higher rates for 
foodgrains. We have to balance both these 
things. When you are feeling that the in
crease is reasonable and the withdrawal of 
subsidy is all right, then, actually what you 
are doing is that, you are paving the way for 
import of foodgrains and with the result our 
country becomes bankrupt. 

Therefore, I expect that the Govern
ment should apply its mind very seriously. 
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either in TV or some such thing, we are 
giving a sum of Rs. 30 crore. 

18.00 hrs. 

There are various other ways of adver
tisements on which we spend huge amount. 
Even the fertilizer companies also spend 
huge amount on managerial cost. In spite of 
the fact that public sector undertakings are 
incurring huge losses, yet they are being 
financed. We do not want to save money 
from that department to compensate it for 
subsidy. There are various other depart· 
mental overhead charges which could be 
reduced very reasonably and that amount 
could be utilized for importing fertilizers from 
the foreign countries so that we may feel 
self-sufficient so far as foodgrains are con
cerned. 

The Minister of Agriculture is really an 
agriculturist; he knows all the difficulties. At 
the same time, even other friends, who are at 
the helm of affairs. they should also very 
deeply apply their mind and see that subsidy 
on fertilizer should not be withdrawn and the 
rate should not be increased. Otherwise. 
there will be a terrible shortage of foodgrains 
in the country. I request the Government to 
kindly apply its mind to all the suggestions I 
have made. Thank you. 

MR. SPEAKER: Today, we will have all 
the Ministers except the Minister of Agricul
ture participating in the debate. Then all the 
hon. Members will also speak on this topic so 
that tomorrow the Minister of Agriculture 
could reply to the debate. 

Now Shri Kamaluddin Ahmed will inter
vene in the debate. 

SHRI JAGMEET SINGH BRAR 
(Faridkot): I also want to participate in the 
debate because of the situation in Punjab. 

THE MINISTER OF STATE IN THE 
MINISTRY OF CIVil SUPPLIES, CON
SUMER AFFAIRS AND PUBLIC DISTRi
BUTION (SHRI KAMAlUDDIN AHMED): I 
will not make any political speech. I will make 
a very brief submission. 

MR. SPEAKER: He is intervening. 

SHRI KAMAlUDDIN AHMED: I will 
make a very brief submission and confine 
myself to the previous part of the impo rt. This 
is a fact that the Government decided to 
import three million tonnes of wheat in the 
mid January. Nowthisdecision was taken in 
the background of two factors, two realities. 
One was the shortfall in our procurement last 
year. As against the target of 11 million 
tonnes of wheat, the Government could 
procure only 7.7 million tonnes last year; and 
that was a big Shortfall. The second thing 
was that a general impression was being 
created that after three successive good 
monsoons, the fourth year is bound to be a 
drought year. And in these circumstances, 
we wero compelled to take this decision so 
that before the things go wrong, before the 
situation is worsened, we must Win a posi
tion to have enough stock of foodgrains like 
any prudent government would have taken 
this deciSion. 

We took this deciSion after taking an
other decision to stop the export of wheat 
which had been taken by earlier govern
ment. A total ban was put on the export of 
wheat and then we decided that we should 
import this wheat. Now, there are two or 
three factors which I request the House to 
take into consideration. The procurement 
price is fixed on two factors. (1). The Com
mittee on Agriculture Cost and Prices takes 
into consideration the cost of production and 
affordability of the consumer. The price so 
declared is almost thought to be within the 
reach of the consumer also. And this system 
has been going on well till the year 1990. 
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.'': n /' .:-1··:' · ~ ~· ;..··~-' ... : : : l .. · • wno was :to ' bearthis~ It was the consumer. 

After'ttia(ther({was a-s\.irpris.ing dlffe'renci:P Now one thing ~ vihich non·. Shri Bhogendra3 
in ~this~ If we' looki~t6 'tne p-fotureh-le~Fprice ? Jha had very rightly s~icfand which lwa·ntedi · 

"! ' .. l I - ·" • ; "! 1 • ~- ~ 1 ~ • ! l -• _; ,~., ' ! o ,.. i • · -. 

ofth'eyear'1991 andthe,nseetheretailpnce .. · to say and I must congratulate him for his 
ot ·wheat'· which-: has·, been• shot' up' -in ; the-' realistic speech here that the differenrcrasses ~-
market you will find,thafthis' spurt was· more of farmers, a large ·majority of the farmers 
than 50 per cent. When last year the pro- hardly have enolign produttiorHortheirbwn 
curem'erit price 'was R'§. -225 ·per·q.ulnt<:il;' the su·rvival. Nest td that is·a·nother bigg·e·r cla:ss;i .. ~ 
retail price near about Delhi had gone up to which~ hardly meets:.their su·rvival cosl andJ . 
Rs: 45o i:)~t ·qointa(U{Rs ;4 !so per kf(This also are: able to markets orne grains for their·~ 
difference Was be·dause ·o(two things: Gfre_,., oth·er he.eds:· But-there is a· section which (-ldo :J 
was 1th~af oveH11r p'r'oeru-ctlon of wh·e-afvias; notthink':''sh·oula 'be classitied .as f·armers"1• .. · 
esti~ated'td be'54 'mi'ilf6fi :tdnne:~;· as agdirfst ·, because apart from farmi'rig they'n1aveothe d ";1 

the · pr~vfous 'y~·ar's 'production' df aoout::?o ' vac'anCies 'alscr-: :)~' u .. > ·· c.~',;~ '.;i .• ;. __ ·l 
milliorftonne's. ··,~,:.Hb.:i·,· .. ·:·;· '.: ... ·, ·t,"' '' '.-.,~:::; ~ •')·, .:_,.-:- .•. ;, .;::;; . . ,·_,.' :· .• ,;z 

-• ' • , • ~ "" 6 r. I ~ 
• • :.. ..f ' ;... -· • ... ; • ~ •. ... .. ' •••• • • • ·~' ~-. 

·.- f'r\Jow witn this ·-'54' milli ciri'·ton'nes ;': th'~~j 
. procurement'tiaCf cofne'to 7:7miliion tonnes. , ~. 

T.here·was ari ·over~a!l ~hortage Tn the' avafla- ·' 
b ility' of wheal'ir{tfie country, prus the .'lower~ 
procuiemenF Tflese+l/6 f::ictors~ had taken :· 
place arid the beneficiaries Were the mi(jdre-·• 
men. 

r":. SHRI VISHWAKJATH PRATAP SINOR>' 
Ma'y' I remind the'·' Minister 'th~ii'l · have· the· 
agdcultura~statis.trbHt was n:ever 10·miHiori ': 
ton'rres . of ~wh!izlf prO'au'dion °irl; 'f989-9b, ·,:it-:' 
w'b.~ ' 49: 85~;ttrr~: gg() ;~n :; ft was ' 5.'52 mili'i6n: 
tOnri~s. ::Thi~ isthf3'tigure ancHhafls hovrthe .-
House is m1sled. 54.52 was never ~70 .miilion ; 
to nne.~ · has been sa1d. 

_; ... ' f ·~ • ~ ~ . >. 

:.~.)SHRI .KAMAt:ObbiN :AHtV1ED: ' I ·'am -~· 
sa.,Ying'54 n1iili.on ronrie~:., L::o:·,.< :, . '~-:.·i 

~ .. ~- ~ . :._.; .. : -': ~· i ::(" /' ..... ;_.! -': ~ ~- _;-~ _· -~: 

. ·· SHRI VISHWANATH PRATAP SiNG I-{ ·. 
Ther'e' is n·a··sGch shcrf:t111 'as he' is sJying'. - • 

. " 
'I .:. 'v ,.'. • 0 · ! 

~-,. SHR(: -• KA~AA-LUGD-IN ,, AHMED: 'As 
. agafristt·hJ p~oriuction of·S::i fn ilfion to i1nes·; :.; 

th'E; pro2Ur·cr~ciot w~s ~7.7' m·illion-t6nnes: ·lri . 
u18 ore·J io:~s\; e.irv.· e t1acprocu~ed 11 m·!!lion-
tor1ncs ana 'd9 dins·: :1 hit y ;·:~Lthe ·shorf-f ail ' 

1 -,_ ' ! ' "' .. • ··"" ~ c _ • ~- .---., .•1 •, "' ;1; . · ·•· ;."1 

was so r~ ~~h vit1e n-we procured oniy 7.8 · 
m/.iii.O rl to hrYeS ~ (; J'N 't·r:e 'prOCU rerm? nt ;; ~-ice . 
w~; ;· Rs. ~-25. the · r~i~ :~ price hacfgradu'dl!y 

.u Now -tnis class ; Who -have the biggest r, 
capacityto·refain'fhe 'g/airi,when we had this " 
sh'ort~fall of food-proeuremerit last yea~r.-'we ~; 
were ultimately -rold ·fhat there has· been :a'' 
'lexus oelween the traders and ttiis big class " 
of farmers who have retained the grain with ::i 
themselves in anticipation that the prices will 
go up to 'some extent on their own .' lo some 
exten't atthe instance of.viith the connivance 
of-the traders ~ Now 1he'fraders also wanrecf! 
td-.escape' variou~s stock cOntrol orders be~-;1 ' f 

cause there ah31imitsfixedforthese foodgrain '.:J 
• . ' . .f 

for' ·retaTI ·"traders ··and !fa(, the whole 'sa'leD 
traders.''This w·as going ori fas't year.· This · 
yea( als'b'; we thought' that' such"sit'u'c'ltibn': . ..:i.im 
shotild riot come', atle'ast that the demand tor i . __ ,., 
the' PDS should be''met from the local pro ·~ -" 
curement. . . '.-.. ~· ~- . ~ i 

· ·. MYchmmifmer1tto tfie PDS is·ad6u't 1 o 
milt:o.n ton'rl'es ohvheat arid abouT 10 milihn· ' . 
torin.es or ri'ce .'-Whefe H0m th is \i.J.heaf is ro : 
come? Tlie·6.4 millio'h'tenries of\\·het:lt v;hich -: 
has come'this' yeur'is hardly enough to meet' ' 
the der:1and cf the PDs:c.-·~ o ' •.. · - , • .<, 

- . :I _; ' ·. : ,'i 

Hon. Shri lndrajit Gupta' in itiat c/d the · 
deb ::-, ~ -3 and, th is is a reuLty that his very 
stMe\¥es~ Ger1g~i. wi':hhut p-rocurin~ -h single 
graih, is the rec ipient 'of 10 lakh to nnes of ; 
gr;::lt\ e·\/e~y'y'ear. It 'we stop this ros or we '• 
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are compelled to stop this PDS where from 
this State will have this grain. 

Shri Vishwanath Pratap Singh: H you 
are so much careful about the PDS then why 
in Octeber 1991-92, yeu seld frem yeur 
stocks 6.47 lakh tonnes, not to the PDS but 
te the open market. Now you are making an 
attempt to import foodgrains that also worth 
Rs.SOO crores. 

SHRI KAMALUDDIN AHMED: That 
answer my colleague, the Food Minister will 
give but I can .only say, "Yes, that was a 
deliberate decision te push some stockS in 
the open market because the way the prices 
were geing up last Octobe!:o it was very 
alarming and we wanted te semehew con
tain the rise of the prices so that the con
s"mer was not badly affected. This was a 
decision which was taken by the Govern
ment. There is no denial of that fact and in 
pursuance of that decision some of the stocks 
were offloaded to the open market. 

SHRI SRI~NTAJENA (Cuttack): Open 
market, to whom? Was it t9 the floor mills? 

SHRI KAMALUDDIN AHMED: To the 
millers and others. I am no! giving the details. 
He will give the details. 

THE MINISTER OF STATE OF THE 
MINISTRY OF FOOD (SHRI T ARUN 
GOGOI): To the Civil Supplies Corporation, 
super bazars and others, they were given. 

SHRI KAMAL UDDIN AHMED: The Food 
Ministry deats with It and he will give the 
details. 

SHRI SRIKANT A JE NA: Only the Hoar 
mills have laken. 

SHRIVISHWANATHPRATAPSINGH: 
The floor mills Cem taKe 

SHRI KAMALUDDIN AHMED: So, my 

'anguish was that !3ecausEfof this shortfall in 
the procuremerJ, we had'te take this deci
sien and lam sure that the Heusewill appre
ciate it. 

New, if yeu say that this price, at what 
is being imported, the same price shculd 
have been given te the farmer, wherefrom 
will the grain ccme? My submission is that 
the .overall availability of the grain has nct 
been se much as te ensure the tctal procure
ment. 

SHRI VISHWANATHPRATAP SINGH: 
NO,no. 

SHRI KAMALUDDIN AHMED: May I tell 
you .one thing? 

SHRI VISHWANATH PRATAP SINGH: 
This is to true. This isnct factually true. The 
creps have not been no way less than the 
previous year: There is no questien of tetal 
shortage. This is just not true. The produc
tion has nct gone down. 

SHRI KAMALUDDIN AHMED. ftwe are 
to say, just fer the sake .01 saying, it is a 
different thing. Here, I am {emng you. A large 
number of farmers have switched overto the 
oifseeds. 

SHRI SALRAM JAKHAR: The question 
is, in 1989-90 that was the ye3r when we had 
a food production 01 176 millIOn tonnes and 
then again it fell down to 167.4 million ton· 
nes. But that was due to because 01 the 
losses, caused by the summer rains in August 
September. We had a very good crop of 
ceurse, but then from 174 millien lonnes It 
came down to 167 million tonnes. TllClt was 
the thing. 

SHRI VISHWNJATI j PRATAP Sltrl L 
But whe3! h3S contl:luea 

SHRI SALRAM JAKH:d, \,,';,oal con
tinued; but it deflects 
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SHRI KAMALUDDIN AHMED: I was 

submitting that two years back. Of three 
years back we had to import oil. We had to 
import large quantiti~s. edible oil. Pamolin 
from Malaysia. Now. for the information of 
this House. I must submit that last year we 
imported only 1.5 lakh tonnes and this year 
a few thousand tonnes and we allotted it to 
the different States. The States are not able 
to lift it because the local availability of edible 
on has gone up. Now. there is no shortfall of 
the local edible oil has gone up. Now. there 
is no shortfall of the local edible oil. That 
shows that a considerable area has been 
switched over oilseeds. 

In this backgrou nd. what I submit is - as 
I said in earlier that I am not going to make a 
speech but only a submission - that if the 
procurement of wheat and rice is not en
sured. what is it that the han. Shri Vish
wanath Pratap Singh or Shri Indrajit Gupta. 
want to be done about this PDS? Should we 
target it only to the particular sections of 
society and leave the other people. or should 

'we link it to the procurement? If we have to 
link the allocation to the procurement. I am 
sorry. that a situation will come where Kerala 
will not be able to have any grains from the 
central pool and so also the other States. 
That situation will come where Kerala will not 
be able to have any grains from the central 
pool and so also the other States. That 
Situation should not come. My submission is 
that you kindly appreciate the position and 
we need not make p-:>Iitical capital out of it. 
Kindly appreciate this decision and my sub
mission is that this decision of import of 
wheat was only to supplement the availabil
ity of foodgrains to the PDS. 

{Translation] 

SHRI RAJVEER SINGH (Aonla): Mr. 
Speaker Sir. I would like to begin with a 
proverb which suitably applies to the present 
Government. 

"Ama Satta Joyon ka Toyon. Sara Kunba 
Oooba Kiyon" 

Kamalludin Sahib has proved his worth 
with the dazzle statistics and the same is due 
on the part of the hon. Ministerof Agriculture 
and farmers are suffering a lot as a conse
quence of all this game of statistics. 

Here in this context I would like to pay 
my humble homage to late Lal Bahadur 
Shastri who belonged to the party to which 
the hon. Ministerbelongs. He should learn at 
least some lessons from the late leader. He 
gave the slogan" Jai Jawan Jai Kisan." I 
reme mber the country was facing starvation 
and our Government was begging wheat 
from the foreign countries. He was the man 
who saved the prestige of the farmers of the 
country. He motivated the farmers to be hard 
working which alone could earn prestige for 
them. He. therefore. gave the slogan of "Jai 
Jawan Jai Kisan" and Lal Bahadur Shastri 
did really get a positive response from the 
farmers. Our Government was wondering 
around the world begging for wheat and no 
country was ready to give wheat to us. It may 
be recalled that the country was bearing he 
shameful black spot of P.l. 480. Credit goes 
to the farmers of India who salvaged the 
country Irom that phase of crisis. but what 
did the Government give in return to them. 

During the course of the discussion. the 
hon. Minister was stating that the rate of 
wheat production has come down in the 
country whereas the statistics suggests that 
the production has gone up. Thereafter. the 
Government tried to import wheat from 
abroad because reportedly the production of 
wheat had come down. Yesterday the Hon. 
Prime Minister was stating that wheat had to 
be imported because the possibility of drought 
in the country had increased as also there 
was no rain during June-July. I would like to 
say to the hon. Minister who is himself an 
able agriculture expert thai there is always 
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less rain during the months of June and July. 
It has been observed in the last few years 
that rain begins towards the end of July and 
there is adequate rain in August. Y9t, the 
han .. Minister claims that he goes by the 
weather statistics. He should notice that now 
the nature is changing. In spite of having the 
knowledge of all these facts the Government 
imported wheat due to fear of impending 
drought. There was. however, no drought 
and the Government had ultimately to e::port 
10 lakh tonnes of wheat. There goes a prov
erb. 

"Ghar Main Nahl Dane, Amma Chali 
8hunane." 

The Government is not able to feed its 
own people and yet it is exporting. The 
Government was exporting wheat and just 
after a month of the export, the Govern ment 
comes to realise that there is a crisis of wneat 
in the county and consequently they gave a 
fresh orderto 1I11POrt 30 lakh tonnes ot wheat. 
Last time I raised this point in the meeting of 
the Consultative Commillee attached to the 
Ministry of Agriculture and I did also raise it 
in the Lok Sabha. There the han. Minister of 
Agriculture declared that no wheat would be 
imported at all, I :hen asked "Sir, you are 
tellir:g like this here and at the same time the 
other Ministers are telling that wheat will be 
imported." There was a clash between two 
Ministnes over the procurement price of 
wheal. Our hon. Minister of AgricUlture per
haps becomes influenceless in this regard. 
Shn Mdnmohan Singh perhaps hipnotices 
him. He becomes speechless before Shri 
Singh. He said that the farmers should get 
tne price of wheat at the rate of Rs. 340 per 
quintal but he failed to do so and the farmers 
had to suffer a great loss and he has been 
:ompelled to sell the wheat at the rate of Rs. 
280 per quintal. 

SHRI BALRAM JAKHAR: What are you 
talking about. The price has been raised long 
:>efore. 

SHRI RAJVEER SINGH: Price has not 
been raised. I want to say that the Govem
ment exported wheat to foreign counries at 
the rate of Rs. 240 per quintal whereas 
wheat was Imported al the rate of Rs. 500-
550 per quintal. The Government is not able 
to raise the price of wheat ~ven at the rate of 
Rs. 350-400 per quintal to the farmers of 
India. However, on the other hand it is in a 
position to purChase the wheat at the price of 
Rs. 550 per quintal from the farmers of the 
foreign countries. There are two possibilities 
- there is either some bungling being com
mitted or the han. Minister is such an inter
esting salesman as he purchases a thing on 
higher cost and sells it on lower cost. Even a 
Simple salesman will not commit such a 
blunder. 

We are not able to understand the way 
of the working of the Government. We see, 
that eve r s inca the present Government came 
to power, it is involved in some or the other 
kinds of scandalS varying from Bank sCJnc. 
to scandal of A. 8.B. Engine orwheat ,mper. 
Export scandal. Does it mean that thS! Gcv
ernment is presiding overscandals. 8 ;! /. c." 
the farmers should suffer for that? What 1'\ 
talk of re munerative price, the Goven d .lent 
is not able to pay even the cost price to the 
tarmers of India. Han. Minister of Agriculture 
is sitting here, I would like to ask a question 
to him. Wheat. rice sugarcane etc. are 
ploduced by the Agriculture Universities of 
UI~ country and Ihe Government a5sesses 
the agricultural price or the cost price of 
production. I aSK whether the Government is 
in a pOSition to provide the same price to the 
farmers. All the universities belong to the 
G(Jvernment, they do not belong to me, they 
do not belong to any farmer, I ask again 
whether the Government is In a posillOn to 
provide them with the same price. I m su ) 
the Government is not at all in a positio 1 to 
provid the remunerative pnce. As j n 1<. ler;)f 
fact, the Government has perhaps 10rg .!ton 
the definition of the remunerative price. ;; the 
Government is willing to provide ,ne remu-
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nerative price it will have first to define the 
term 'remunerative price". Remunerative 
price means the Government should add the 
cost of fertiliser, seeds and water. Besides, 
the Government should also take into ac
count the remuneration of the farmers at 
least at the rate of Rs. 30 per head per day. 
Moreover, the interest on the land and capi
tal of the farmers should also be added. 
Besides it you should add some profit also 
which should be at least 20 to 25 percent. 
When the Income Tax Department of the 
Government levies 14 percent profit in round 
figure on every thing, then the Government 
should levy the same charge here also and 
the cost that arrives :after all these assess
ments should be given to the farmers. The 
Government is, however, not doing so. What 
is it doing then? Tho Government cannot 
provide the agriculture price, the remunera
tive price, nor even the cost price but it can 
certainly reward the farmers by increasing 
the price of fertiliser, electricity, ..... ater. It 
means that the Government is not giving 
even the cost price to the farmers rather it is 
increasing the cost of things. 

I would like to ask whether the removal 
of subsidy on fertiliser is a sympathy shown 
to the farmers? Is it the way the Government 
wants to support the farmers of the country? 
Does the Government want to please a few 
persons by exposing the 70 per cent people 
of the country to starvation. Does the Gov
ernment wish economic affluence only 10 a 
few persons? There must be some scam in 
this transaction. 

Mr. Speaker, Sir, through you I would 
like to submit that there should be an inves
tigation into it and for that purpose a J.P.C. 
should be set up. I would like to emphasise 
that an investigation should be set up. I 
would like to emphasise that an investigation 
should be carried out only by a J.P.C. be
cause it can expose the maJintention of the 

Government as it is well exposing the Gov
ernment inthe Bank Scam Scandal. It seems 
that a separate JP.C will have to be set up 
for each and every Ministry because it is 
clear that the Government has decided to do 
what has been suggested through the four 
words that follow here under: 

"Rinam kritwa Ghritam Piwet, Yawat 
Jiwet Sukham Jiwet 

Bhasmi Bhutesya Dehesya Punraga
man Kutah." 

Meaning thereby, go on taking loans 
and live lavishly because the present Gov
ernment knows that it has not to come to 
power again. It is we who will have to pay 
back all the loans. Wewill have to face all the 
troubles that will follow. The Government 
may go on wasting the treasure, the people 
of India will have to face all the troubles. 

Mr. Speaker, Sir, let me make one or 
two points more. I have been waiting since 
yesterday and I think that it is perhaps the 
destiny of the farmers that whenever some
thing is spoken in the interest of the farmers, 
the bell rings: 

MR. SPEAKER: You may continue on 
the subject, keeping aside the matter of 
ghee. 

m lRI RAJVEER SINGH: Whenever a 
farmer M.P. is about to speak, the bell rings. 

MR. SPEAKER: You should talk of inillet 
(Jwar) leaving aside the matter of ghee. 

SHRI RAJVEER SINGH: Mr. Speaker, 
Sir, with your permission I would like to tell 
this trio of Ministers because the trio of 
Ministers is sitting here. They should be 
called trimurtf'{lnterruptions) ... Yes, trimurti, 
tilenge are eight words. There is something 
special about this word ihree-. 
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MR. SPEAKER: What is the Co-rel..ltion 

between this and paddy. 

(Interruptions) 

SHRI BALRAM JAKHAR: Mr. Rajveer 
Ji, everything is right about what you are 
telling, but I do not expect 2.'''1 cdogCltory 
words on your pan. 

SHRI RAJVEER SINGH: I have not 
used any derogatory words. He should tell 
me if I ~ave made any. 

SHRI BALRAM JAKHAR: He has just 
now used such words. 

SHRI RAJVEER SINGH: I have just 
used the term 'Trio of Ministers' Tell me what 
else I have said? I am ready to withdraw such 
words if I have used and if for that he was 
hurt. I am speaking in clear terms. 

SHRI BALRAM JAKHAR: I am telling 
that it is not proper for himto use derogatory 
words. 

SHRI RAJVEER SINGH: I simply intend 
to say that there is no co-ordination among 
the trio of Ministers who are Sitting here. 

Mr. Speaker, Sir, through you, I would 
like to say that the hon. Minister of Agricul
ture, virtually, does not enjoy any power. He 
cannot do anything. Matters related to fertil
iser is dealt by somebody else the hon. 
Minister of Finance does not know as to how 
much fertiliser is being produced or what are 
the difficulties in this way. Irrigation is dealt 
by another Minister. The matters of seeds 
and fertilisers are dealt by yet another Minis
ter. Similarly, the matter related to chemical 
fertiliser is under the supervision of a differ
ent Minister. It is not known as to who is the 
Incharge of insecticides. they are dealt by 
different departments. The Agriculture Min
ister feels as if the Union Government has 
got nothing to do with it. The Government 

should formulate some long-term plan to 
solve the manifold problem of the farmers or 
at least it should chalk out some major plan. 

Mr. Speaker, Sir, last year, when' spoke 
on drought, , had suggested the formulation 
of a long term policy, but it is yet to take 
shape. You have a piecemeal approach to 
the problems. When there is drought, only 
then you think over it. When there is short
age of wheat, you import it and when there is 
a surplus production, you find yourself at the 
horns of a dilemma. This is not the way. 
Rather the Government, in order to re-as
sure the country's farmers, should formulate 
a long-term policy with regard to agriculture 
and farmers. 

Mr. Speaker, Sir, I did not want to refer 
to Uttar Pradesh, but Shri V.P. Singh used 
the term 'Ram Cola' and the Government is 
obsessed with Coca Cola. Instead of getting 
involved in the controversy of Ram Cola and 
Coca Cola,' would like to mention here that 
the sugarcane growers of Uttar Pradesh are 
confronted with payment problem. It is be
cause the Union Government instead of 
lifting levy sugar from Uttar Pradesh is sup
plying levy Sugar lifted from other States, for 
sale in Uttar Pradesh. The farmers will get 
their payment, if the concerned department 
of the Union Government lifts levy sugar 
from the State. Therefore, I request you to 
pay attention towards this. 

In your bid to create problems for the 
B.J.P. Government in the State, you are 
causing considerable harm to the poorfarm
ers. It is my humble submission that the 
Government should not do anything which 
detrimental to interest of the farmers and it 
should lift levy sugar form Uttar Pradesh so 
that the farmers are paid their arrears. 

Mr. Speaker, Sir, I would also like to add 
here that majority of sugar mills in Uttar 
Pradesh, owing arrears to the farmers, are 
Central Government units. The other mills 
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[Sh. Rajveer Singh) for better quality fertiUsers, which in tum 

have paid up their dl,es. The Central Gov
ernment does not p,"1 .ts attention towards 
thi'i. Therefore, Sir, .hrough you, it is my 
humble submission that the Government 
pay its attention towards this and I am certain 
that in case of a shortage in sugarcane 
production, this Government won't hesitate 
to import sugar also. I would also like to ask 
whether sugar is a state subject? Sugar is 
produced from sugarcane and it is cultivated 
in the States. Although, under the new eco
nomic policy, all the requisite lisences have 
beEn done away with, but licence is still a 
pre-requisite lor setting up a sugar mill and 
the Centre has still retained the licencing 
authority. The I.,ttar Pradesh Government 
had proposed' or the establishpl8nt of 100 
sugar mills in tne State and fOiwarded 50 
proposals to tne Centre, but the latter has 
sanctioned th i? establishment of only 12 of 
13 sugar unit~ and that too on the condition 
that the mills 'Nould be located at a place of 
Center's ch~:ce. therefore, t.Jday, through 
you, it is my submission to th<1 Government 
that the system of licenses fcrthe establish
ment of sugar mills should be done away 
forthwith and this matter should be included 
among the state subjects so that the State 
Governmentscan set upsugarunits at places 
of tneir chok:e and also on the basis of 
sugarcane production. Thus, the Govern
ment is creating problems fort he farmers by 
implementing the system of Central issu
ance of licences, as a prerequisite for the 
establishment of sugar mills. What I mean to 
say is that the Government is harassing the 
farmerS In every possible way. 

Mr. Speaker. Sir, through you, I would 
like to say in the House that the Government 
should not leave any stone unturned to 
conserve precious foreign exchange. It 
should not allow a depletion in our reserves 
at any cost. It can be converted only when 
the fertiliser prices the country are reduced. 
When the prices fall, the farmers would opt 

would increase production and consequently 
the foreign exchange, at present being 
wanted on tne import of wheat and other 
commodities could be saved. H this is not 
done and the prices are not reduced, the 
farmers would purchase less fertiliser, which 
would affect production and this in tum would 
prompt you to go in for imports. This would 
further lead to something else and then 
another J.P.C would be constituted. There
fore, it would be better, if the Government 
doesn't go in for imports. 

MR. SPEAKER: Who will enact laws? 

ShRI RAJVEER SINGH: Mr. Speaker, 
Sir, through you, I would like to say that the 
Government should not withdraw subsidy on 
fertilisers. Rather, it should provide subsi
dies to the farmers and thus provide an 
opportunity to them to be self-reliant. If they 
becomes self-reliant and eam a decent in
come, then also the money would come 
back to you for that money, he will invest in 
agriculture viz-fertilisers, power, water etc. 
which will result in a good crop providing a 
decent income to the farmers and the money 
would be back in the Government's excheq
uer. It is a cycle Money in the hands of the 
farmers would provide an Impetus to the 
industries Sales of consumer Clurables like 
Televishn, motor vehicles e1C would go up 
and the e would be an indu.strill revolution. 
Today, ,he Government is concentrating on 
a meagre five to seven percent of the popu
lation as its market, and ignoring the mass 
of about 80% consumers. The farmer is both 
a producer and a consumer. 

Through you, I once again urge the 
Government to give a serious thought to it. 
This is not a political battle. Tomorrow, any
body can be at the helm of affairs. If the 
policies are correct, the country will tall into 
decay. Unfortunately, both the policies and 
the intentions of the present Government 
are wrong. 
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I would like to tell the Minister trio that 

our hon'ble Mell,lbers from. Punjab made 
some excellent observations. Kindly pay 
attemion to whatever they have said. They 
have echoed the sentiments of the farmers, 
expressed by them w.hile silting on the ridges 
of their fields. The hon. Member also be
longs to the Congress Party. When he was 
speaking, I saw your face turning pale and 
you were not enjoying it, i>ecause at times, 
truth is too bitter to swallow. It makes it amply 
clear that the Government is least bothered 
about the interest of the farmers. This coun
try would progress, if the farmers progress 
and the farmer would progress only if our 
policies are agriculture oriented and favo
rable to the farmers. This country will make 
progress in the real sense, only when the 
farmers are made self- reliant. Today lhe 
farmers are debt ridden and the debts are 
increasing rampantly and still they are alive. 

In my region, a farming is done under 
the control and supervision of the Finance 
Ministry. Mr. Agriculture Minister, Sir, the 
farmers have many bosses. Opium cultiva
tion is done there and a lot of bungling is 
taking place. Those poor farmers are run
ning from pillar to post for licence. Scores of 
people have come to my reSidence with their 
grievances. Opium cultivation is done in 
Bareil'y, Badaun, Shahjahanpur, Barabanki, 
Gazipur etc. in Uttar Pradesh (Interruptions) 
.1 would like to say that either opiumcultiva
tion should be banned or it should be alluwed 
to be done properly. Corruption has become 
so all pervasive that a licence can be avail
able, on a bribe 0 Rs. 5001- and the "CIi

payment of the bride could lead to even 
cancellation of licence. 

At present, crores of young:;ters in the 
country are victims 01 opium addiction. I 
would like to say that if it is to be banned, 
there should be no delay, but if not, under no 
cost corruption should be allowed to pros
per. Opium procured from bareilly is tested 
after six months in Gazipur and then notices 

are issued to thd farmers to the effect that 
mOisture level is inadequate in their pro
duce. Opium samples of 35 producers are 
despatched together and the samples of 
those who grease the palms of the con
cerned officials are declared to be of good 
quality, while that of those who don't pay the 
bribe are declared to be of inferiorquality. As 
SUCh, Opium cultivation itself is a very 
abominable work and the corruption involved 
in it makes it all the more worse. 

1 would like to say that the Government 
should give a serious thought to it and the 
subsidy on fertilisers, which has been with
drawn, should be restored in the larger inter
ests of the farmers, otherwise the farmers 
won't be able to cultivate wheat. I have 
repeated time and again, the views expressed 
by the hon'ble Deputy Speaker. I would like 
to reiterate that planning should also be 
done in respect of agriculture. Thereafter, 
only decisions about cultivation of wheat, 
rice, cotton, oilseeds and pulses, according 
to the demand projections, should be taken 
as per plans. However, at present, nothing 
like thi::. is being done. That's why some
times rice shortage is being experienced 
and on other occasions wheat and sugar
cane production is far in excess of demand, 
resulting in burning of latter in fields due to 
surplus production. The Government is at 
present engaged in the family planning pro
gramme. And you are busy in drawing up 
plans for your Ministry. I request you to draw 
up plans regarding agriculture as to how 
much wheat, sugar and. vegetable oil is 
required so as to monitor the production of 
these in the country. H this is not done, then 
the farmers will be tempted to go in for the 
cultivation of cashcrops, which is none bet
ter a proposition. 

At present mango orchards have caught 
up with the imagination of the people and 
that's why everywhere mango orchards are 
coming up. That day is not far off when the 
mango orchard growers will be in dire straight 
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as is the condition of the growers of grape 
orchards at present. There is no great de
mand for grapes In the country, which are 
now being sold at cheap prices. Truck loads 
of grapes sell the fruit at cheap rates outside 
Krishi Bhawan in Delhi. I would like to submit 
that agricultural planning is the need of the 
hour and it should be ensure that the farmers 
get remunerative prices for their produce. 
The Government should not just purchase 
the agricultural prOducts at higher prices 
from the while-complexioned farmers of 
U.S.A.. Canada and Australia. Rather. the 
Government should fix higher prices for the 
agricultural products produced by the f.1rm
ers within the. country for their betterment. 
Otherwise the farmers' condition will dete
riorate further and if the farmers plight be
comes bad then It will be quite unfortunate 
for the country and the future of the country 
will also be in jeopardy. Thank you. 

[English] 

SHRI TARUN GOGOI: Mr. Speaker, 
Sir, as a Food Minister I do not feel happy 
when I have to take a decision to import 
wheat. But. what is the alternative left to me 
in a year where the production is the lowest? 
Here. the lowest production is 166 million 
tonnes. It is lower than the one which was 
four years ago when in 1988-89 the produc
tion was 169 million lonnes. I am talking 
about food production. 

SHRIVISHWANATHPRATAPSINGH: 
Now, you are importing wheat. What is the 
wheat production? 

SHRI T ARUN GOGOI: The wheat pro
duction also has all along been stagnant for 
the last four years. 

SHRIVISHWANATHPRATAPSINGH: 
It has not come down. 

come down, but it is stagnant forthe last four 
years. In the last four years the population 
has gone up by more than 66 millions. So, 
there are more mouths to be fed. The wheat 
production has not gone up and it has been 
admitted here by many of the hon. Members 
(Interruptions). 

[Translation] 

SHRI NIT ISH KUMAR: Please teU us 
the reasons for the decline in the cereal 
production in the country? (Interruptions) 

SHRI R.\JVEER SINGH: Mr. Minister, 
please do not furnish wrong statistics in 
support of your contention that the wheat 
production has not declined in the country. 

[English] 

SHRI TARUN GOGOI: Please listen to 
me. It is a fact that the wheat production has 
been stagnant for the last four years. In 
1988-89. the wheat production was 54 mil
Uon tonnes and now in 1991-92, it was about 
55 million tonnes. (Interruptions) 

[Translation] 

DR. G.L. KANAUJIA: What about pro
curement of whe:lt? 

(Interruptions) 

SHRI BALAAM JAKHAR: First give him 
a patient hearing. You are not fully aware of 
the facts. So first acqUire information. 

(Interruptions) 

SHRI RAJVEER SINGH: You are talk
ing of p.~oduction. You first make it cl~ar 
whether the procurement is less or the pro
duction is less? 
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(Inte,.tions) The minimum support price is, some sort of 

MR. SPEAKER: He is telling what you 
wanted to ask So, first listen to him. 

[English] 

SHRI TARUN GOGOI: Itdepends upon 
the total food production also. If there is a 
decline in the production of one foodgrain, 
naturally there is a pressure on other 
foodgrains. If there is a decline in the produc· 
tion of rice. naturally there is a pressure on 
wheat; if there is a decline in the production 
of of coarse grain, naturally there will be a 
pressure cn wheat also. It is not a new 
theory, but it is a fact. The people have to live 
and the people have to be fed. In such a 
Situation when there is a decline in the food 
production and when there is an imbalance 
between the demand and the supply. it is a 
fact that the prices go up and it is a fact that 
the price went up by 48 per cent in the last 
year. That is why the price went up in Delhi 
also. It is a fact. Then. the Opposition people 
were charging, we were anti·farmers. Who 
has raised price hike of Rs. 50? It is the 
highest hike we have raised underthe lead
ership of Shri Narasimha Rao. The previous 
Government - may be Mr. V.P. Singh was 
the Prime Minister at that time. 6·11·1990-
had raised it by Rs. 10. By raiSing Rs. 50/- we 
became anti-fam.ers and by raising Rs. 10/ 
- the Janata Dal has become pro-farmers! 
Who served the interests of thE' farmers? 

What was the procurement? We pro
cured only 15 percent. Ot of 54 or 55 million 
tonnes. 6 million tonnes or sometimes 7 
million tonnes were procured. The rest is 
with the farmers. The farmers are free to sell 
at the market price. For 85 percent of the 
produGt of wheat the farmers are getting the 
market price. They get a good price. They 
get about Rs. 350. Last month, they got 
about Rs. 450. May-be for the 15 percent 
offered to us, they may not get the market 
price but they get minimum support price. 

assurance to the farmers that you are as
sured that you will get the minimum price, if 
it goes below that price in the market. Then, 
you come to us. The Government is commit
ted to buy whatever is offered to us. This is 
food security. Then, you have to see the 
interests of the farmers also. Last time, the 
price had gone up. Now the price has gone 
down because of import and all. Now we 
have become anti-consumers also. Last time, 
you people criticised us because the price 
had gone uplike anything.lnorderto sustain 
the period and to check the price, I have no 
other alternative except to import wheat. 
This is the decision taken by the Food Min
istry. 

SHRIVISHWANATHPRATAPSINGH: 
The point is made that when at Rs. 31 0 or Rs. 
320 wheat is available, say not with farmers 
but even in the Indian market, why is it 
bought at Rs. 500 average from outside? If 
you want to choose between the Indian 
traders and the foreign traders, why do not 
you choose Indian traders? (Interruptions) 

SHRI TARUN GOGOI: I will explain it. 
By buying in the open market, I cannot 
increase the total availability in the country. 
That gap cannot be filled up. 

SHRI SRIKANTAJENA: Have you tried? 

s_.I-lRI T ARUN GOGOI: I have not tried_ 
But that is the fact of life. It is not that I am 
paying Rs. 500 to the foreign farmers. 

SHRIVISHWANATHPRATAP SINGH: 
You are paying out of your pocket to get the 
wheat here. 

SHRI TARUN GOGO I: A lot of money is 
paid to Indians also. The port charges, Indi
ans are getting. Transport charges. Indian· 
people are getting. (Interruptions) 
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SHRIVISHWANATHPRATAPSINGH: 

As a test, you start buying here. Why do not 
you start buying just from Sonepet at Rs. 
310? Why do you attempt to buy that Irom 
outside? Any amount of wheat you will get 
here and your stocks will be filled. 

SHRI T ARUN GOGOI: If I have bought 
Irom here, it will not increase the total availa
bility. It willlurther shoot up the price. 

J can buy three million tonnes. But what 
about the rest? 

SHRI VISHWANATH PRATAP SINGH: 
That means, permanently you are going to 
import to depress the prices. 

SHRI TARUN GOGOI: It is the econ
omy. When there is shortage in the demand 
and supply, the pric~s will shoot up. When
everthere is decline in foodgrains, we will do 
it. With your policy, it will always be shortage 

SHRI TAR UN GOGOI: No, not at all. It 
depends upon monsoon. Even today also, 
Irankly speaking. totalloodgr ains depend on 
monsoon. Sixty percent of the foodgrains is 
dependent upon rain·fed agriculture. There 
is no irrigatIOn in Uttar Pradesh, in Bihar or in 
other parts. It is a fact of the life. Still It 
depends on the monsoon. 

The foreign farmers are getLng less 
than what our farmers are getting. I am 
talking of Canada farmers. 

(Interruptions) 

Piease listen to me. F.O.B. price of 
Canada is Rs. 147.78. This is tile F.O.B. 
price. This is not the price paid to the farmer. 
F.O.B. price is 477. Shri Vishwanath Pratap 
Singh knows It very well. 

SHRI VISHWANATH PRATAP SINGH: 
What are you spending? 

SHRITARUNGOGOI:Whatlamspend
ing is different. Y~are making an allega
tion. 

SHRIVISHWANATH PRATAP SINGH: 
You are saying that you are spending Rs. 
500/-

SHRI TARUN GOGOI: I am saying that 
we are paying more tothe farmer than tothe 
industry. 

SHRI VISHWANATH PRATAP SINGH: 
You are trirnming the question like that to 
answer like that. You said "We are spending 
Rs. 500/-,"whereasbyspending Rs. 310/-or 
Rs. 3201-, you 'can get it here. 

SHRI TARUN GOGOI: I will tell you. 
That is the spending part. 

THE MINISTER OF STATE OF THE 
MINISTRY OF STEEL (SHRI SONTOSH 
MOHAN DEV): You are ex-Prime Minister. 
What about total quantity in the market? 
What sort of argument are you making? 

SHRI TARUN GOGOI: Then also what 
is the economic cost? For 275, you have to 
pay procurement incidental charges. Then 
distribution charges. Here also there is eco
nomic process, 455. It is not 225. Besides 
the price, you have to pay lor the farmers. 
We hav'l to pay the purchase price. We have 
to pay the storage charges, the handling 
charges and the distribution charges. We 
have to pay interest orfthis.lt is not only 275. 
Economic price is 455. 

SHRI SRtKANTA JENA (Cuttack): All 
right. Buy that also. That is also less than 
500. 

SHRI TARUN GOGOI: That is for 275. 
If you buy 300, it will be more. II you buy at 
350. then economy cost will be 542. It is 
more than the imported cost. " is not a fact 
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that we are paying more to the foreign farmer. 
Now what is weighted average? Weighted 
average is 130. (Interruptions) 

You can tell me. I can prove it. Wahtever 
may be, it is a fact. 

AN HON. MEMBER: I can prove. I can 
guarantee for it. You are not telling the facts. 
I know how it comes. 

SHRI TARUN GOGOI: You are quoting 
yesterday's prices. Weighted average is 132. 
F.O.B. price. I am talking about weighted 
average. (Interruptions) When you were in 
power, you were paying the same charges. 

[Translation] 

SHRI NITISH KUMAR: How could Rs. 
200 per quintal be the handling and storage 
charges? 

SHRI TARUN GOGOI: It is a fact. 

[English] 

(Interruptions) 

Please listen to me. 

[Translation] 

SHRI SRIKANTA JENA (Cuttack): At 
which place do you want to procure wheat at 
the rate of Rs. 500 per quintal? 

[English] 

Our farmers can give you at the rate of 
RS.500/-. 

[franslation] 

SHRI NITISH KUMAR: Mr. Speaker, 
Sir, we people placed thousands of bags of 
wheat at 5 kg. each at the rate of Rs. 3.25 a 
Kg. at the Boat Club. There was no taker. 

Packing and handling charges were also 
included in that price. They were free to 
purchase. 

(Interruptions) 

SHRI BALRAM JAKHAR: Mr. Speaker, 
Sir, it can be easily argued, but facts and 
statistics cannot be easily distorted. They 
cannot be changed. Now can they charge 
them. Handling charges might be the same 
today as they obtained at that time. Handling 
charges must have been the same when you 
and Shri V.P. Singh were in power. There 
could be a minor difference of one ortwo per 
cent. So, why are they saying so now. 

SHRI VISHWANATH PRATAP SINGH 
(Fatehpur): Mishandling charges have cost 
us Rs. 1500 crore in foreign eXChange. You 
are spending foreign exchange. There is no 
question of it. 

SHRI BALRAM JAKHAR: Talk in terms 
of contingency and how best to avoid 
disaster? (Interruptions) 

SHRI VISHWANATH PRATAP SINGI!: 
We cannot agree with your contention. 

(Interruptions) 

SHRI BALRAM JAKHAR: Had the 
Government not taken thiS measure, there 
would have been starvation conditions in the 
country. Then it was said that the public is 
blind. 

SHRIVISHWANATHPRATAPSINGH: 
There is no question of starvation in Indian 
currency. However, the basic question raised 
by us is the mishandling of Rs. 14500 crore 
in foreign exchange by the government. 
Government do not have any satisfactory 
reply to th is question. 

(Interruptions) 
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SHRI BALRAM JAKHAR: You would 

have told yourself that the Govemment is 
turning a blind eye to the problems of the 
people. This is wrong ... (lnterruptions) What 
you are saying is totally wrong. What ob
tained at that time is the same now. We have 
heard you. Now you listen to him. 

(English) . 

Let the Minister have his say. 

{franslation] 

What prevailed c.t that time is prevailing 
even today. 

(Interruptions) 

[English] 

SHRI TARUN GOGOI: This Govern
ment has a commitment to ensure regular 
supply to the POS. 

{franslation] 

SHRI RAJVEER SINGH: If it was wrong 
at that time. then please set it right. 

(Interruptions) 

SHRI BALRAM,IAKHAR: You give him 
a patient hearing. 

(Interruptions) 

[English} 

MR. SPEAKER: Mr. Minister, if you 
want a smooth sailing, then address the 
Chair. 

(Interruptions) 

::11 T ARUN GOGOI: Then, there is 
an allegation that we are taking the decision 
to import at the dictates of the IMF and the 

GAIT. I deny it. We are not taking the 
decision at the dictates of the IMF or the 
GAIT. It is the Food Ministry'S decision. I 
have taken this huge responsibility. I have 
kept in mind the interests of the country, the 
interests of the consumers also. (Interrup
tions) 

SHRI SOBHANAOREESWARA RAO 
VAOOE (Vijayawada): You are saying that 
you have kept in mind the interests of the 
farmers and the consumers. When you are 
paying Rs. 500/- a quintal to the foreign 
farmers, how do you say this? (Interruptions) 

MR. SPEAKER: No interruptions like 
this. 

(Interruptions) 

SHRI TARUN GOGOI: Sir, there is 
another allegation that at the dictates of the 
IMF & GATT, the POS may be withdrawn. 
But I can give an assurance to the House that 
the POS will continue. It is not going to be 
pruned. Instead, we try to strengthen it. 
Instead of pruning it, the Prime Minister has 
tried to strengthen the POS. It is meant to 
those who are more deserving, who are in 
the desert areas, in the hill areas or in the 
drought-prone C3;reas also. 

Then, there is the question of export and 
import. They asked:~Why you are exporting 
and importing at the same time?" Regarding 
export, I explained the details in my detailed 
statement twice in the House under what 
circumstances the decision to export was 
taken. The export decision was taken in 
1990 when Shri Vishwanath Pratap Singh 
was there. At the same time, we are not 
saying that this decision was wrong because 
there was a shortage of fcreign exchange. 
Then the Chandra Shekhar Government 
came to power. (Interruptions) 

Then, again, we came to power. When 
we came to power, then also there was a 
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foreign exchange shortage. So, it was de
cided to export 10 lakh tonnes. After we 

came to power, we found that the procure

ment was less. So, we decided to reduce it 
from 10 lakh tonnes to 7 lakh tonnes. We 

decided to 00 it ... (Interruptions) I come to my 

point. In January, again, we said that no 
further export to be allowed. In fact, as a 

result of this decision, we allowed to export 
about 71akh lonnes of wheat. Then we put a 
stop to thaI. That was If' connection with the 
year 1991-92 ending the financial year. They 
say like this: "For the first time, you have 

taken the deCision lor one million tonnes and 

subsequently you have taken the decision 
for three million lonnes· yes fort he first time, 

In January, we too1< the decision for one 
million tonnes. At that time, the price shot up 
like anything. Then, we decided nollogo for 

imports because the Rabi crop was about to 

start. I said: "Let us wait for some time. We 
will see." In the mean time, we increased the 

incentive so that we can persuade the farm
ers to offer more to the Central Pool. We had 
a discussion with the Chief Ministers. I myself 
had a discussions with the Food Ministers. 
The Prime Minister also had discussions. 
So, at different levels, we had discussions. In 

spite of that fact, we could procure only 6.4 
million tonnes. It is a fa':t of life. So, in such 
a Situation, the export was only for a year 
ending 1992. ThaI is the position. Again, we 
took a decision for the year 1992 ending in 
1993 in a different year, in a different con
text-because the production has failed down. 

My precurement is only six million tonnes. 
We reqUire about 10 million lonnes. In that 

circumstances, I have got no other alterna
tive to accept but to go in for imports. Then 
some people are asking us why we are not 

buying it from EEC. EEC wheat is not ac
ceptable to our farmers. In fact, we did import 

in 1976. There was moisture in it and the 
price was also more and the foreign material 
was more. It was not acceptable in 1975-76. 
But we did import. It was verY difficult to sell 
it. Neitherdid the consumer accept it nor did 
the roller flour mills accept it. It also did not 

conform to the prescriptions of PFA Act. 

Then they asked us why we are not 
buying it from Australia. Australian wheat is 
cheaper than the Canadian wheat. But last 

time, in Australia production was less and 
they could not offer us. They offered us only 
one and a half tonnes. They will give from 

this year onwards. The harvest will come in 
the month of November and from December 
they will give us. Then we went in for Ameri
can wheat. They gave a subsidy of 30.45 
dollars. 

[Translation} 

SHRI RAJVEER SINGH: (AnoIa): To 
whom subsidy was given. 

[English} 

SHRI TARUN GOGOI: They paid sub

sidy to their farmers. But we are buying it at 
a cheaper price. Our buying rate is 11 O. If we 
compare it with the previous years, we are 
buying it at a cheaper rate than what we paid 
in 1988, 1983 or even 1989. Today my price 
is cheaper than the price of 1988 when we 
got from USA at 170 dollars; from Australia 
we got it at 159 and then from USA at 165. 
Then again in 1983-84 we bought at 162. 
This year, we bought it at a comparatively 
cheaper price. International price is also 

fluctuat;ng like anything. 

MR. SPEAKER: Mr. Minister, nobody is 

as attentive as I am. 

(Interruptions) 

SHRI T ARUN GOGOI: Then it was 

asked: From which agency are we buying? 
We are buying it from the Government agen
cies. We' are buying it from the Wheat Board 
of Canada; we are buying it from the Wheat 

Board of Australia. (In'erruptions) These are 
the agencies. I have told this because yes
terday they were asking aoout the agency 
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from which we are buying and about the 
kickbacks. Earlier also we bought only from 
the G.1vemment agencies. Then they asked: 
.. Why did you give it to roiler lIour mills?" Last 
year, when the prices shot up in December, 
we gave it to all civil supplies organisations; 
we gave it to Super Bazar and we gave it to 
roller flour mills .. Many of the civil supplies 
departments did not buy it and the rolierflour 
mills bought more. We are not giving it at 
PDS price. PDS price is less. (Interruptions) 

SHRI SRIKANT JENA: AI whal price did 
you give? (Interruptions) 

SHRI TARUN GOGO!: I am not yield
ing. It is lower than the market price. Then 
Shri Khurana mentioned about my state
ment of January 5 when I said that we have 
sufficient quantity of foodgralns. Ves, I did 
say that on January 5. I said that it is suffi
cient to meet the requirement for the year 
ending 1992. But the situation has changed. 
In that context, my statement has borne out 
the fact that we have been able to stili con
tinue to sustain the PDS, not only PDS but 
even the revamped PDS to 700 blocks. 

19.00 hrs. 

There is another question: "Why did you 
export in 1992-93?" In '92-93, we did not 
export. Whatever quantity we delivered, we 
delivered it, as a result of the lirst contract 
With the penod ending in March 1992. 

So, I think I have answered all the points 
and in such a situation, I think that ali will 
appreciate our decision. 

MR. SPEAKER: As agreed, the han. 
Agriculture Minister will reply tomorrow. 

[Translation] 

SHRI SATYA PAL SINGH VADAV 

(Shahjahanpur): Mr. Speaker. Sir. I listened 
to the reply given by the hon. Minister just 
now. In the end he expressed his hope that 
all the Members would be satisfied by his 
reply. But I would like to know why efforts 
were not made by the Government to pro
cure wheat from the big farmers. the black 
marketeer and big traders who had abun
dance 01 wheat in their godowns. before 
importing the same from other countries. 
The Government has given a plea that since 
the production had stagnated during the last 
four years it was compelled to import wheat 
to restore the proper functioning 01 Public 
Distribution System. My submission is that 
had the Government purchased wheat Irom 
the farmers In the country Itself, it would not 
have had to suffer loss in terms 01 foreign 
exchange. Wrong policies 01 the ~overn
ment were responsible forthe loss olloreign 
exchange. 

Sir, so far as the matter of PDS is 
concerned, my submission is that Public 
Distribution System should not, at any cost, 
lack anything. Ifeelthat there is agreat need 
to improve the Public Distribution System to 
protect the poor farmers and consumers 
leading miserable life. Provision should be 
made to provide essential commodities to 
the poor people living below the poverty line. 
It is not necessary to provide the PDS 
benefit to big capitalisfs, big officials and big 
politiciuns, rather it won't make any differ
ence in the position of the country if people 
of these categories are disallowed to awail 
PDS benelit. But nobody is talking 01 bring
ing about radical changes in this system. I 
would not like to repeat the points already 
raised. But I want to say in brief that the 
Government should pay attention to at least 
some lactors. First 01 all the Government 
should announce its agriculture policy in 
clear terms. It won't do by saying that the 
Government would make investment. Sir, 
farmers have to approach the Goverr,ment 
to demand an increase in the prices 01 wheat 
and sugarcane but the Government has no 
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fixed policy in this regard. Shri Rajveer Singh 
was right to suggest that the Government 
should make provision of at least :ost prices 
if not remunerative prices of the commodi
ties. On the one hand, wheat is being im
ported under PC 480 in the country to meet 
the requirements of people while the country 
has attained self-reliance for 2 years now. 
People have worked hard and it is a slur on 
that self-reliance of the country that our 
country had exported wheat at the rate of Rs. 
240/- per quintal just a year ago and now the 
country has been drifted back to the pOSition 
of going in for import. My submission is that 
if we do not give remunerative prices of 
wheat to the farmers, they would be disap
pointed. The price of fertilizers were increased 
when the sowing season began. This is the 
time when the use of fertilizers is essential. 
The han. Prime Minister says that the farm
ers will get remunerative price of wheat 
when the crop is harvested. It is just like 
"putting the card before the horse". The 
Government has burdened farmers by in· 
creaSing the prices of fertilizers at a tie when 
they are already short of money. In Uttar 
Pradesh the price of a bag of DAP fertiliser 
was Rs. 195/- earlier. Now it has gone up to 
Rs. 400/- to Rs. 425/- per bag. Wheat can not 
be grown without DAP fertilizer there as the 
soil of that region cannot produce without 
this fertiliser. It is being taken openly that the 
Government has increased the prices of 
fertilisers and allowed import of wheat under 
Ihe pressures of Dunkal proposal because it 
has to import 3 percent of the total produc
tion of the country. Whether someone has 
taken or not tClken bribe or commission in 
Bofors case but the increase In prices of 
fertilisers has made farmers think that there 
has certainly been a lour play. The Govern
ment has increased the prices of diesel, 
fertilisers and electricity in a single stroke 
overburdening the already burdened farm
ers. So, Sir. I would like to submit to tha 
Government, through you, that the farmer at 
present is extremely distressed as a conse
quency of which the production would de-

crease and the Government will, perhaps, 
have to import rather 6 million tonnes of 
wheat next year while it has imported 3 
million tonnes of wheat this year. So, the 
Government should fix one or the other 
agricultural policy. Through you I would like 
to del1',and that when the han. Minister of 
Agricultural makes his reply tomorrow, he 
shOUld make an announcement to bring down 
the i,lcreased prices of fertilisers. SubSidy 
should again be restored on fertilisers. 

Today he said that the Government was 
loyal to farmers. Just now the Minister of 
Food was saying that since the Government 
increased the price by Rs. 50/-, it has be
come hostile to farmers while Shri Vish
wanath Pratap Singh increased the price by 
Rs. 10/- he is considered to be their well-
wishers. Thefact is that the Government has 
dealt such a severe blow to farmers, who 
constitute about 75 percent of the total popu
lation, that they have been overburdened. If 
there is less production, the gross national 
product will also go down. I believe when the 
agriculture policy is fixed, there would be a 
provision in it to fix remunerative prices for 
farmers' produce, so that they are not made 
to run from pill art 0 post every year for getting 
remunerative price of sugar·cane or any 
other item. 

The Ramkola issue just came up. I 
myself went to Ramkola. Our BJP friends 
say that they have paid the arrears. But my 
submission is that Ramkola is not the only 
mill. there are 105 mills is total in Uttar 
Pradesh. Whet difference does it make if the 
arrears if Ramkila mill only are paid. There 
are other mills, 12 percent arrears of these 
mills are yet to be paid. No provision has 
been made to pay those arrears. Similarly, 
farmers in Bihar are yet to get 12 per cent 
arrears of sugarcane. 

The present Government should make 
aprovision forthe farmerto the effect that the 
Central Government pay 80 per cent of the 
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total price of sugarcane of foodgrains in 
advance to the farmers instead of providing 
loans through banks to big capitalists. The 
remaining amount may be paid when the 
price of the grain is fixed. Such provision 
should be made in agriculture policy so that 
the farmers are not compelled to sell their 
produce at cheaper rates. 

Secondly, I would like to submit that 
when the Government has adopted a policy 
of liberlisation for the industries, it should 
adopt a similar policy with regard to the 
farmers as well. Today, the condition is such 
that, any farmer wishing to instal a machine 
for his rice or paddy produce, he has to 
obtain a licence for it. Similarly, if anybody 
wants to instal a crusher, he has to obtain a 
licence. If a farmer from Punjab wishes to 
sell his wheat in Maharashtra, he is not 
entitled to do so. Farmers can not take their 
sugarcane or foodgrains frorr the state to 
another. On behalf of my party, I demand 
that all the restrictions imposed on the farm
ers including the one preventing them from 
taking their produce outside the state, should 
be withdrawn forthwith and a free policy of 
liberalisation should be adopted towards the 
farmers, on the lines of the one adopted 
towards major industrialists. 

Therefore, in short, through you,l would 
like to say that by importing wheat and in
creasing the fertiliser prices, the present 
Government has put such a heavy burden 
on the farmers, that it seems that the Gov
ernment is functioning under the direct con
trol of the World Baqk or the LM.F. It has 
dealt a serious blow to the mterests of the 
farmers. Therefore. the Minister of Agricul
ture should announce the withdrawal of the 
hike in fertilizerpricl3s. tomorrow itself. With 
these words, I thank you. 

SHRIMATI SUSEELA GOPALAN 
(Chirayinkil): I was closely listening to the 
arguments regarding the import of wheat. 

The position of foreign exchange is very 
bad. in the sense that it is declining very 
sharply. That is why we have to see whether 
we can explore the possibility of finding an 
alternative. Farmers have held back their 
stocks and hoarding was also there. First we 
can appeal to them to bring out the stocks 
and if that fails. there are ways to bring them 
out. Why I am saying this is that the Govern
ment is reluctant to bring out the hoarded 
stocks or the held back stocks. The foreign 
exchange reserve is also sharply declining. 
The drop is significant and the reserves fell 
by Rs. 1600 crores in one week from Rs. 
15.727 crores to Rs. 14.121 crores at the 
end of October. In dollar terms, the decline in 
one week is six hundred million US dollars. 
What does it mean? 

If it goes at this rate, after one year what 
will be our foreign exchange reserves? You 
will go back to the position that existed when 
you have come to power. Otherwise you 
have to take another loan to keep the foreign 
exchange reserve. That is why we are ask· 
ing the Government to take steps to bring out 
the stocks. But the Government is not pre
pared for that. That is the major defect. We 
can appeal to them; if they are not prepared. 
then we can do something because the 
country is more important tr.an some of the 
hoarders and some big farmers. So. this has 
to be done. 

In this context the Government should 
come out with a declaration that they are 
taking steps to reduce the amount 01 import 
as much as possible. If it can be cancelled, 
that would be the best option forthe country. 
The present policy in the agrarian front will 
cut at the root Of self -sufficiency in the coun-
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try. Though ourfoodgrain production has not 
reached the actual requirement our actual 
requirement is 270 million when we consider 
our population - due to the pauperisation of 
lhe people, even 170 million or 180 million is 
enough. We are exporting also. For the 
present, it is being stocked. If the present 
policy is pursued, that will actually reverse 
the present trend of development. According 
to the Government, the production of 
foodgrains this year will be more than 180 
million tonnes. The trend is going to be 
reversed. Why? It is because the interest 
rates have increased. The fertiliser prices 
have increased. The electricity and water 
charges have increased. 

':ven if the procurement prices is in
creased, will the small and marginal farmers 
benefit out of it? They have very little or no 
surplus at all to sell. If at all they can sell, that 
will be sold from the field itself because they 
have taken debt and they have to clear it up. 
By the time you go for procurement, they will 
sell it because of their dire needs. So, out of 
procurement, actually 60 per cent of the 
marketable surplus required is from 10 per 
cent of the farmers. What does it mean';' A 
majority of our farmers are not benefiting out 
of it. A good section of the farmers are 
changing to cash crops. In Punjab itself, 
30,000 hectares are being converted into 
cash crops. So, the foodgrains production is 
stagnant orthere is nominal increase. Even 
the wheat production is stagnant. That has 

. been explained here. 

By decontrol of OAP, the price is more 
than double, The price of potash has also 
increased. When hue and cry was there, 
there was a little decrease. What decrease 
has actually been declared? It is very nomi
nal. That is not going to help the farmers. 
This is not only affecting the production of 
foodgrains, but al::;o or fertiliser industry is 
going to be affected in a big way. I will cite an 
example. The caprolactum plant of FACT 
started production on 1 st March, 1991. At 

that time, the price of imported caprolac
tum was $ 2,100 per tonne. It steadily came 
down tv $1450 per tonne by May, 1992. The 
dumping is due to the lack of demand in the 
developed countries, including USA and 
Europe. In all these countries, actually the 
demand has declined. 

When we started production in 1991, 
it was only $ 2,100. By May, 1992, it came 
down to $1,450. Even then, the Government 
is not satisfied, there came to the rescue of 
the foreign farmers. What did they do? They 
have reduced the customs duty from 80 per 
cent to 50 per cent. Now the imported price 
of caprolactum is $ 1,300 per tonne. All the 
MPs from Kerala have now requested the 
Prime Minister to save the industry. tlIine 
thousand workers are there in the FACT. Out 
of them, now 600 are going out. But if the 
production is like this, what would happen? 
With thirty per cent of the capacity produc
tion of urea this fertiliser unit will not be able 
to survive. That means, 9,000 workers are 
going to be out of employment. The farmers 
in the country will not get the benefit of those 
fertilisers and we will have to spend more 
foreign exchange for fertiliser import. You 
have not given at least a breathing phase for 
this industry. They have started production 
in March, 1991. But what is the position 
now? You have reduced it after a year. 80 
percent of the duty has been reduced to 50 
per cent. What is the justification for this? At 
least, you could have given some hereadth
ing space for this unit. From 1952 onwards, 
some care was taken to protect our own 
industry. But now, that is thrown to winds and 
our industries are facing difficulties one by 
one and fertiliser industry is one of them. 
What is the remedy? Can you save FACT by 
a little stop gap arrangement. Unless this 
policy is changed, nothing can be done to 
save this indJstry. 

There is a decision to increase the price 
of naptha and benzene and decanalisation 
diammonium phosphate will effect the very 
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existence of our precious plant like FACT. 
This plant is working with 80 per cent capac
ity utilisation. Now, these multinationals are 
dumping their products in our country and 
are going to monopolise our market. What is 
the remedy for this? When the policy of the 
Government is to continue the subsidy on 
fertilisers, nitrogen products like OAP + 
factomfas are not getting any subsidy. Nitro
gen subsidy is being continued but these 
products are not getting the benefit. Why? 
This IS going to hard hit all the areas but 
worst in the areas where land reforms are 
Implemented. We have no landlord lobby in 
West Bengal and Kerala, where only smail 
and marginal farmers are there. What will be 
their fate if this continues. So, unless the 
small and marginal farmers are helped, the 
situation wi!1 not improve. Even price in
crease in procurement is not going to help 
them throughout India particularly in 'West 
Bengal and Kerala because we have done 
the crime of implementing the land legisla
tion. We are going to suffer. So, why don't 
you give subsidy to these products? I fail to 
understand this point. This is going to ruin 
our fertiliser Industry. illS gOing to pin down 
food production and as a result, prices of 
foodc;rains of our country will be affected and 
the whole country will s~ffer except ten per 
cent of the upper s!r3ta of people. So, re
trace the step and save Ihecountry. IMF and 
World Bank are not going to save you. Please 
uncerstand this at least. Even European 
cOt:ntries are giving huge subsidy to their 
farmers. Why cannot we give subsidy? They 
are prescribing us not to give subsidy and we 
are succumbing to their pressure. So, the 
steps should be retraced and the honour and 
future of our country should be saved. 

With these words, I conclude. 

'SHRI V.S. VIJAYARAGHAVAN (Pa
lakkad)' Mr. Speaker, India is a agricultural 
country. 80% of the people depend on 
agriculture for their livelihood. Agriculture is 
stiU the backbone of Indian economy. After 
Independence, many steps have been taken 
during the past 7 or 8 Five Years Plan forthe 
progress of Agriculture. PI. Jawaharlal 
Nehru had started major irrigation dams, 
fertiliser factories and agricult'Jral research 
centres. Indiraji brought about Green Revo
lution in the country. At the time of Independ
ence, we had to import foodgrains from 
foreign countries. Due to the for Sighted 
policies of the Government, food production 
incre3sed many times over. Today we are 
growing enough food in our country to meet 
our requirements. We are In position to 
export foocgrains. This has been made 
possible by the untiring efforts of the farm
ers. This IS the result of theirhardworkin the 
fields ignoring rain and hot sun or day and 
night. 

Today, the Indian farmers are facing a 
major crisis in this r::ountry. The prices of 
factory goods are determined by the factory 
owners. If the prices of the raw material 
which are used by the factory go up, the 
factory owners will immediately raise the 
prices of their products. There is no control 
over that. The toothpaste whose cost of 
production is just Rs. 1.50 is selling at Rs. 27 
In the market. There:s no control over that. 
But the prices of foodJrains produced by the 
farmers are fixed by the Government. The 
Government d;)es it without taking into ac
count the real cost of production. The prices 
are fixed just Lke that. Fertiliser is a major 
item in the total cost of agricultural produc
tion. Recently the Government have decon
trolled the prices of fertiiisers. This has 
resulted in steep increase In the prices of 

·Translation 01 the speech originally delivered by Malayalam. 
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fertilisers inthe open market. D.A.P.19 was 
selling at Rs. 4680 per ton before decontrol. 
Today its price has gl)ne upto Rs; 8000. That 
means an increase of Rs.88%. O.A.P. 17 
was selling at Rs. 3380. Its price has gone 
upto Rs. 7000, an increase of Rs. 107%. 
Similarly the price of O.AP. 15 was Rs. 2740 
and it has gone upto RS.7880. That means 
an increase of Rs.187.59%. This steep 
increase in the prices has not only broken 
the back of the farmers but it has intact out 
his throat. This increasE! has anotheraspec1. 
The biggest increase is of those fertilisers 
which are used by farmers in the south, 
partioularly in Kerala. The North Indian 
farmers ordinarily use Urea. The price of 
Urea has been reduced by 10%. Farmers in 
Kerala and other South Indian States are 
using the complex fertiliser known as DA.P. 
It is the prices of thesa fertilizers which have 
arisen so steeply. What is the result? The 
backbone of the ec')nomy of Kerala is the 
cash croj)s. It is the complex fertilisers which 
are normally used for rubber, Cardamom, 
coconut, pepper etc. What is more, even for 
peddy besides Urea, these complex fertilis
ers are used by the Kerala farmers. Sir, I am 
a farmer and I earn my livelihood as a 
farmer. today, I am expressing the igony of 
the farmers. The cash crops bring us foreign 
exchange. The steep increase in the prices 
of fertilisers has ruined these cash crops. 
Most of them are small and marginal farm
ers. They cannot afford these h:gh prices. 
Ther&fore,1 demand that increased prices of 
complex fertilisers should be withdrawn 
immediately. 

MR. SPEAKER: Mr. Vijayaraghavan 
how many more pages you have? 

• MR. V.s.VIJAYARAGHAVAN: Sir, 
have two more pages. 

MR. SPEAKER: Alright. 

·MR. V.S.VIJAYARAGHAVAN: Sub-
sidy for fertilisers should be continued for 

. some more time. It is not the directions of 
I.M.F and World Bank which should guide 
us. It is the basic interest of our people wtUch 
should guide us. Tbeir intention may be to 
destroy our agriculture sector and make us 
beggar before the foreign countries. I cau
tion the Hon'ble Finance Minister that he 
should not walk into their trap. How many 
thousands of crores of rupees are to be 
realised or recovered as in~ome tax arrears 
from the big industrialists in the country. The 
Finance Minister should first take steps to 
recover such huge arrears from them. The 
farmerwho is feeding this country should not 
be troubled by him 

Another point I want to make is about 
the subsidy on fertilisers that is given to the 
small farmers. Under the present rule, a 
farmer has to buy fertiliser at market price 
and then submit a bill to claim subsidy. He is 
to wait for a long time to get the subsidy. He 
may get it or may not get it. Instead steps 
should be taken to make fertilisers available 
to him at reduced price. 

Farmer has always been a victim of 
exploitation. Every-onebelievesthat hewill 
quitly suffer. A Malayalam Poet likened a 
farmerto coconut. The Ol'lside of a coconut 
is very hard but inside it is all soft and juicy. 
A farmer is also like that. The continuous 
exploitation may destroy that soft and juicy 
inside of a farmer. I therefore, once again 
request that the increased prices of fertilis
ers should be withdrawn. 

With regard to the import of wheat, the 
Prime Minister has already said that there 
may not be any further import. The argu
ment that Indian farmer is paid less and 
wheat is imported from outside at a higher 
price looks reasonable on the face of it. But 

·Translation of the speech originally delivered by Malayalam. 
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they have to take into account-certain reali
ties. When the production came down and 
thero was less procurement, the Govern
ment took a decision to import wheat as a 
temporary measure. Any Government will 
do such a thing in such situation. So while I 
concede the argument that more incentives 
should be given to our farmers for raising 
production, I believe that import becomes 
necessary in the situation that existed. This 
is not an anti farmer step. This is merely a 
precautionary measure. However, I must 
say that we must give all kinds of incentives 
to our farmers for raising production. Ma
hatma Gandhi used to say that India lives in 
ViUag]s. Villages are living because of the 
farmers. If the farmers perish, the villages 
will perish and the country will go down . 
Therefore. we.must not do anything which 
will ruin the farmer. 

[English] 

SHRI DATIATRAYA BANDARU (Se
cunderabad): Mr. Speaker, Sir, particularly 
when the New Industrial Policy and New 
Economic Policy were announced. the people 
of this country thought that there will be 
higher production and beUer distribution but 
on the contrary, there was decrease in pro
duction. Even the New Fertilizer Policy is 
also like that. It is a total contradiction. 
Today, the farmers are suffering because of 
cut in fertilizer subsidy to the tune of Rs. 
10,000 crores. It is an extra burden on 
farmers. 

When 30 per cent increase in fertilizer 
price was announced, in Andhra Pradesh, 
particularly, in Narasaraopet and Chi
lakalurpet, the farmers protested. Firing 
took place. There were resentments among 
the farmers. 

As per my knowledge, in Andhra 
Pradesh, the farmers use phosphatic and 

potassic fertilizers. But when the restrictions 
were removed, the prices of these fertilizers 
went up. Ultimately, the farmers have to 
suffer a lot. 

.There were ten recommendations made 
by the JPC. Out of ten recommendations, 
only four were accepted by the Government; 
six recommendations were nol accepted. 
One of the major recommendations was to 
give incentives to the farmers and the remu
nerative prices to the farmers for their pro
duce. This was not considered by the Gov
ernment at all. 

I demacd from the Minister of Agricul
ture that first of all he must consider remu
nerative price forthe produce of the farmers; 
they must get their due share of their pro
duce. Due to the increase in the prices of 
the fertilizers and the subsidy cost, 80 per 
cent of the small and marginal farmers are 
not able to purchase fertilizers in the market. 
The use of fertilizers in our country is very 
less. I have got a research and analysis 
report with me. On an average in the world 
on per hectare of land they are using 96 kilos 
of fertilizer. But in India we are using only 16 
kilos of fertilizer per hectare of land. In 
Europe, they are using 200 kilos; in Egypt, 
they are using 400 kilos; in Japan, they are 
using 365 kilos; even in Pakistan, they are 
using 89 kilos. In India it is very meagre as 
compared to other developing countries. We 
are not in a position to supply it more. In 
Andhra Pradesh, we are using 123 kilos of 
fertiliser per hectare of land; in PUl1jab, we 
are using 137kilosoffertiliser. Duet030per 
cent increase in the price of fertilizer and the 
subsidy cut, in Andhra Pradesh, last time, we 
produced 16.9 lakh lonnes of it; again we 
produced 15. 71akh tonnes. As a result, the 
production of foodgrains which was 1231akh 
lonnes, has come down to 119 lakh lonnes. 
So, the production of foodgrains is going 
down, But the use of fertilizer is increasing 
more and more. From 1981 to 1990, the use 
of fertilizer has gone up frl)m 41 lakh tonnes 
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to 891akh tonnes. So, the use of thefertilizer 
and the consumption offertilizerbythefarm
ers is decreasing day-by-day. We are not in 
a position to produce w~at is needed by the 
farmers. In 1991-92, we produced nitrogen 
fertilizer upto 12.31akh tonnes and the phos
phate fertilizer upto 19.3 lakh lonnes. In 
1992-92, the nitrogen fertilizer has gone 
upto 16 lakh tonnes and the phosphate fer
tilizer has gone upto 30 lakh tonnes. The use 
of the fertilizer is becoming more and more 
day-by-day. 

There are districts in the country where 
fertilizer is more used. Thlre are 177 dis
tricts which use 89 per cent 01 the fertilizer 
and the remaining district 15 per cent of the 
fertilizer - I mean there are 279 districts 
which are using 15 per cent 01 the fertilizer. 
That means a major share of fertilizer is 
going to 177 districts and a minor share is 
going to 279 districts. Out of 177 districts, 91 
districts are spread over in four States and 
they use only 51 per cent of the fertilizer. 
That is why even the use of subsidy in our 
country is very less. In other countries, the 
use of subsidy is more. 

In ourcountry, 70 percent ofthe people 
are living in rural areas and30 per cent olthe 
national income is coming from agriculture. 
In spite of that, the present Government is 
adopting anti-farmer attitude. That is why, in 
our country, in direct or indirect way, we are 
reducing subsidy. In other countries, they 
are giving the maximum subsidy. In Japan, 
now they are giving 72.5 per cent subsidy. 
In South Korea, they are giving 60 percent 
subsidy. In Colombo, they are giving 54 per 
cent subsidy. In China, they are giveing 34 
per cent subsidy. In USA. they are giving 26 
per cent subsidy. In Pakistan, they are 
giving 22 per cent subsidy. In India, we are 
giving only 2.33 percent subsidy. So, this is 
the most unfortunate state of affairs which is 
taking place in India. I demand from the 
Minister of Agriculture and the han. Prime 
Mini<'·tprtn, rA~tnrp <:.IIf)~irllv withrtllt ;lnv hp.~i-

tation so that the farmers may feel happy. 
Many hon. Members of my party have 
expressed theirviews about it because there 
may be a division between the rural and 
urban people that if the subsidy is removed, 
then a large number of farmers will be af
fected. Even in Andhra Pradesh the sugar
cane produce is day by day becoming less. 
In Andhra Pradesh, in Nizamabad district 
alone, one farmer changed himself because 
he could not pay the debts which he could 
have got tram other sources. Even in the 
banks he could not pay. That is why that 
sugarcane g rower hanged himself. 

Some of the tobacco farmers in Andhra 
Pradesh, the garden grower farmers in 
Andhra Pradesh have suflering. Starvation 
deaths have taken place in Mehboobnagar 
district. This is the condition of Andhra 
Pradesh because of these things. The cost 
of pesticides has been increased by 30 per 
cent. 

Lastly, the cost of inputs of farmers has 
increased by five times. The cost of capital 
goods his increased by 7 times. The farmer 
is not in a position to get remunerative price. 

MR. SPEAKER: Very good speech. 
Now conclude. 

. 
SHRI DATTATRAYABANDARU: lam 

concluding Sir. That is my humble request 
that the subsidy should not be removed. -

MR. SPEAKER: You need not repeat 
it many times. It is already said. You have 
said that. There are other speakers also. 
Now please conclude. 

SHRIDATTATRAYABANDARU: The 
cooperative factory in Gujarat, theKRIBHCO, 
which is a profitable unit in this country, 
wants to expand many of their projects to 
produce more fertilizer. 
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Now the grace is lost when you do not sit 
down I ask you to sit down. I have given so 
much time. 

SHRI DATTATRAYA BANDARU: 
KRIBHCO: must be given a chance to ex
pandtheirproject so that more fertilizers like 
amonia, nitric acid can be produced in the 
country. 

MR. SPEAKER: There is no point in 
repeating again and again. Please take you 
seat. now. 

[T rans/ation] 

SHRI. ASHOK ANANDRAO 
DESHMUKH (Parbhari): Mr. Speaker, Sir, 
I would like to thank you, first of all, for 
providing me with an opportunity to speak. 
The hike in fertilizer prices has changed the 
scenario in the entire country. The Govern
ment should pay serious attention to the 
Report of the Bhonsle Committee and give a 
serious n· r <)ht to its recommendations. It 
I ;c\s opened that if the taxes on the different 
raw materials used for the manufacture of 
fertilizers are even sightly reduced, we would 
be able to reduce it by Rs. 1934 crores and 
consequently reduce the fertilizer prices. 
The Government should consider all the 
pOints in the Report. In Maharashtra, 40% 
phosphatic fertilizers and 60% phosphatic 
fertilizers are used. Their prices have gone 
up by 60 to 92 percent. Even after providing 
a subsidy of Rs. 650 crmes, the prices of 23-
23·0 fertilizers have gOI.e up 80 percent, 
while that of 18-46-0 D.P.A. fertilizer have 
increased by 50 too 60 per cent. Hike in 
fertilizer prices create many difficulties fro 
the farmers. The rural folk are unaware of 
the subsidy being pr')vided by the Govern
ment. However, the farmers are a trouble 
lot, despite the provision of subsidy. The 
Government should ponder overthe Report, 
keeping this in mind. The hon. Ministersaid 

that the Government would provide cost 
price to the farmers in lieu of the subsidy. 

The cost of production worked out by the 
Agricultural Price Commissions of the centre 
as well as the states, differ very much. 
Therefore, attention should be paid to the 
recommendation of the state Agricultural 
Price Commissions. The concept of the 
state is different. I would like to explain it to 
you and you should keep it in mind, while 
taking a decision. There are six aspects, to 
it-hired human labour, interest on working 
capital, rental value of land, Managerial 
function of family on human labour, transport 
and marketing, profits and lastly production 
incentive bonus. The concept of state, which 
I have just now mentioned should always be 
kept in mind. 

I would like to tell you about some Kharif 
crops. The per hectare cost of H. Y. Y. paddy 
cultivation is RS.8338 and costs of Rs. 416.9 
per quintal and the farmers should get 
RS.500.3 for it. The per hectare cost of H. Y. 
Jowar (Millet) culti'/ation is Rs.9361 and 
costs Rs. 374.4 per quintal and the farmers 
(we) should get Rs. 449.2 for it. The per 
hectare cost of H.Y. Y.Jowar (Millet) cultiva
tion is Rs 7549 and costs RS.377.45 per 
quintal and we should get Rs. 453/-. The per 
hectare cost of H.Y. Bajra cultivation is Rs. 
5861 and costs Rs. 293.5 per quintal and we 
should get RS.351.6 per quintal. The per 
hectare cost of H.Y. Maize cultivation is Rs. 
8872 and costs Rs. 354 per quintal and we 
should get Rs. 425.8. The per hectare cost 
of H. Y. Y. 'Tuar' cultivation is Rs.1 0698 and 
costs RS.713.2 per quintal, and we should 
get RS.855.8. Theperhectarecost of H.Y.Y. 
'Moong' cultivation is Rs. 4848, and costs 
Rs.969 and we should get Rs. 1163.5. by 
adding 20%. Similarly the per hectare cost 
of 'Urad' cultivation is Rs. 4848 and costs Rs. 
969 per quintal and by adding 20% the 
farmers should get Rs. 1163.5. The per 
hectare cost of 'Sesam' cultivation is RS.4991 
and it costs Rs. 998.2 per quintal ana we 
should get Rs. 1197.8. The per hectare cost 
groundnutcultivation is Rs. 8661 and itcosts 
Rs. 866.1 per quintal and we should get Rs. 
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1039.2 lor it. The per hectare cost 01 sun
Ilower cultivation is Rs. 8460 and it costs 
RS.846 per quintal and by adding 20% we 
should get Rs.1 015.2. The per hectare cost 
of Soyabean cultivation is RS.7053 and it 
costs Rs. 705,3 per quintal and we should 
get RS.846.3 for it. The per hectare cost 01 
H.Y. cotton cultivation is RS.14479 and 
costs Rs. 1205.7 per quintal and we should 
get Rs.1446.84 by adding 20%. The per 
hectare cost 01 H.Y.V. cotton is Rs. 8738 and 
it costs Rs.873.8 per quintal and we should 
get Rs. 1048.6 ior it. The per hectare cost of 
sugarcane cultivation is RS.312,80 and costs 
Rs. 417.6 per tonne and the farmers should 
get Rs.SOO.6, after adding 20%. 

Now, I would like to refer to Rabi crops. 
The per hectare cost 01 H. Y. V. Jowar CUltiva
tion is Rs. 7416 and it costs Rs. 741.6 per 
quintal and after adding 20%, we should get 
Rs. 889.8. The per hectare cultivation cost 
of H.Y. Jowar is Rs. 9752 and it costs Rs. 
487.6 per quintal and we should get Rs. 
585.1 lor it. 'The per he;;tare cultivation cost 
of H. Y. V. wheat is Rs. 9803 and it costs-Rs. 
392.1 per quintal and we should get Rs. 
470.510r it. The per hectare cultivation cost 
01 local wheat is Rs. 8794 and it costs Rs. 
439.7 per quintal and we should get Rs. 
527.50 for it. The per hectare cultivation cost 
of Gram is RS.5424 and it costs Rs.678/- per 
quintal and we should get Rs. 813.6 lor it. 
ThE: per hectare cultivation cost 01 sunflower 
is Rs. 5485 and it costs Rs. 685.6 per quintal 
and alter adding 2U%, we should get Rs. 
822.7/- The per hectare cultivation cost 01 
linseeJ is Rs. 5585 and it costs Rs. 917 per 
quintal and we should get Rs. 1100.4 for it. 
The per hectare cost of sunflower cultivation 
is Rs. 8377 and it costs Rs. 837. 7perquintal 
and after adding 20% we should get Rs. 
1005.1 for it. The per hectare CUltivation cost 
of S.Groundnut is Rs. 101089 and it costs 
Rs. 848 per quintal and after adding 20% to 
it, we should get Rs. 1017.7/- Similarly, the 
per hectare cultivation cost of sunflower is 
Rs. 8790 and its per quintal cost is Rs. 879 

and alter adding 20% we should get Rs. 
1054.8- The per hectare cultivation cost of 
S. Paddy is Rs. 9260/- and its cost per quintal 
is Rs. 4/- and after adding 20%, we should be 
given Rs. 556.6/-

Therefore, it is my humble request that 
we should be paid our minimum cost of 
production. My suggestion with regard to the 
imported wheat, on which many hon'ble 
Members have spoken, it that let the imports 
be in the lorm 01 wheat seeds. This would. 
only encourage our farmers to further in
crease their production. The Indian Council 
of Agricultural Research is also finding ways 
and means to increase production, because 
chemical fertilizers are essential forloodgrain 
cultivation. Apart from this, Shri Jakhar and 
Shri Lenka are making all efforts to boost the 
agricultural production and thus acceler
atethe country's progress. The Agriculture 
Ministers are active and will be more active 
in future to increase the place 01 develop
ment in the country. With these words, I 
conclude. Thank you. 

[English] 

SHRI SUDHIR GIRl (Contai): Me. 
Speaker, Sir, I am very thanklul to you lor 
giving me an opportunity to speak in the last. 
The issues 01 wheat import and fertiliser 
price increase are the two issues which 
constitute the component parts 01 our Food 
Policy. The Government has changed the 
Food Policy behind the knowledge 01 the 
Parliament. I think it is in impropriety on the 
part of Government not to take into confi
dence the Parliament lor changing the 
substantial Food Policy. 

The Government have put forward two 
pleas for food import and fertiliser price in
cr~ase. The first plea was that prices were 
raised of the wheat products. It is a f act price 
rose. But, in respect of other goods, prices 
also rose. So, the Government did not take 
any step to lessen the prices of other com-
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modities, but resorted to food imports or 
wheat import to counter this price rise. 

The timing is very essential in taking the 
decision. The hon. Minister has said in this 
House that the decision was taken in early 
January but the hon. Prime Minister had 
said in this House the other day that the 
decision was taken inJl.!ly August. 1992. So, 
here is the confusion and here is the suspi
cion of the bona fide of the Government's 
intention regarding whl3at import. 

There is a plea that in the market there 
is short supply of wheat. It may be. Traders 
and farmers jointly may have withheld the 
wheat stock. They are not releasing the 
stocks in the market. But are they wrong in 
doing so? If in the ot:en market wheat sells 
at Rs. 230 or above per quintal and if you 
purchase from abroad at the rate of Rs. 335 
to Rs. 465 per quintal. what is the harm if our 
farmers also demand enhanced price? Their 
demand is justified and if the Government 
would come forward to give them remunera
tIve prices. they would certainly release the 
wheat stock in the market so thatthe artificial 
crisis may be avoided. 

Other things have been dealt with by my 
colleague. Only one !hing I would stress 
upon. We have been hearing since Inde
pendence that our economy is going to be 
self-reliant. After Green Revolution, we 
hoped that our economy would be self-reli
ant but the food import resorted to by the 
Government is going againstthe established 
principles. Comrade Suseela Gopalan has 
already dealt with the foreign exchange 
problem. I also say that the foreign ex
change reserve is d~pleting. In spite of this, 
the Government resorted to wheat import 
from abroad. This is definitely going counter 
not only to the interests of the farmers of our 
country but to the interests of the general 
masses as a whole. This is very much 

agoniSing to us. We are very much con
cerned about this. 

Successive Five -Year Plans including 
the Eighth plan, have put forward before us 
the goal of achieving a selt-reliant economy. 
But this has been violated. I. therefore, urge 
upon the Government not to go away from 
the accepted principle of se It -reliance. Food 
import is a very vital policy malter and if such 
steps are taken to divert our policy of se11-
reliance, thenpracticallywe shall be in danger 
in the near future. SO,I want to say again that 
there is an apprehension in some quarters 
that the global tenders were not offered 
properly and that also requires scrutiny. 

20.00 hrs 

Sir, without taking much time of this 
august House I would submit that the Gov
ernment should retract their steps. If they do 
not retract, I am afraid, they would bring 
about dangerous situation to the people of 
our country. 

1 censure this Government for changing 
the vital food policy without the knowledge of 
Parliament. . 

MR. SPEAKER: Now, Dr. Parshuram 
Gangwar will speak. Shri Gangwar, the rule 
is that you shouid not repeat the point made 
by others. I will allow you as much time as 
you need until you repeat the pOints. 

[ Translation) 

DR. P.R. GANGWAR (Pilibhit): Mr. 
Speaker, Sir, in our country majority of the 
people belong to rural areas, where seventy 
three per cent of the total population are 
farmers and they are engaged in agriculture. 

[English] 

MR. SPEAKER: Shri Gangwar, we are 
sitting here late. If there is anything impor-
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tant that you want to speak, I will allow you. 

[ Translation) 

There is no need to repeat the points 
which have alreadybeen stated. There is no 
time for that. 

DR. P.R GANGWAR: I would like to 
submit that only at the !ime of elections we 
seem to remember the lact that majority of 
the population of this country belongs to 
farming class but after that flobody bothers 
about the interests of farmers. Almost all the 
members who speak in the House do so with 
the aim of getting their names published in 
the newspapers but they do not have any 
direct knowledge about the conditions of the 
farmers. Even we do not know about the 
various methods of farming or how the farm
ing is done through tractors and ploughs and 
how the land is cultivated. Everything that is 
said here is said only !o win the favour of 
farmers. Nobody is really sympathetic to
wards the farmers. 

Now, I come to tJ1e real issue. Export 
and import Department of the Central Gov
ernment is totally a failure as it does not know 
which is the right time for import and which is 
the right time for export. Recently thirty lakh 
lonnes of wheat had been imported and 
previously six and a half lakh tonnes of 
wheat was exported. One of our Central 
Ministers had stated that nothing linked with 
oilseeds will be imported but inspite of that 
soyabeen and palm oil was imported. For 
this reasons only the farmers of our country 
could not get proper prices of their oilseed 
produce in the local markets. Govemment 
stopped the export of Basmati Rice which 
could earn a good amount of foreign ex
change. The Government could have pro
cured sufficient quantity of wheat from the 
domestic market by giving reasonable price 
to the farmers rather tt-an importing it from 
outside. The farmers had enough stocks of 
wheat but the Govemment preferred to lniport 

it from America, Australia and Canada. The 
wheat which has been imported from Amer
ica is of such a low quality that it is of no use 
for human consumption. h has been sent 
here after extracting all its nutrients. I seems 
that some underhand dealings have been 
made in the import and export of wheat. 

One more thing I would like to quote 
regarding the farmers. If any farmer wans to 
buy a tractor, the price is fixed on the basis 
of the cost price, while the prices of wheat 
and other produces are being decided by the 
Government. Everything would be alright if 
th~ Government fixes the prices of the pro
duces in a justified manner; on one hand 
Govemment has fixed the procurement price 
of wheat at Rs. 250/- per quintal and has 
granted bonus of Rs. 25; while on the other 
hand Government has imported wheat at the 
rate of Rs. 526 per quintal, It shows that IMF 
is pressurising the Government. As an hon. 
Member was saying yesterday that Govern
ment had to take this decision under the 
pressure of IMF. When the farmers were in 
the need of fertilisers like Potassium and 
Phosphate, Government raised the prices of 
these fertilise_rs; but reduced the prices of 
Urea and when at the time of Kharif Cro:;s 
farmers were in need of Urea the prices were 
raised. Now again when we need the Phos
phate and Potassium for our Rabi crops the 
prices have been increased. Therefore, I 
wouldHke to submit to the Government that 
in our rural areas where 73 per cent popula
tion is dependent on agriculture and there 
are 6528 Gram Sabha's in our country but 
the polices being tollowed for those by our 
Government are totally anti-farmers. Today 
our Government is following tbe footsteps of 
Pt.Nehru and Smt. Indira 
Gandhi. .. (lnterruptions) ..... 

MR. SPEAKERL No, No. Not like this. 

DR. P.R. GANGWAR: I would like that 
the country should tollow the footsteps of 
Shri lal Bahadur Shastri so that the slogan-
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Jai Kissan. Jai Jawan· given by him may 
prove true, Thank you. 

SHRI TEJ NARAYAN SINGH (Buxar): 
Mr. Speaker Sir, today the farmer of this 
country is distressed because he does not 
get remunerative prices for his produce but 
whatever he purchases, he gets it on a very 
high price. The pricas of iron has increased 
six times in comparison to the prices in 1 980. 
The prices of wood have also increased. 
The price of Massy Fergurson Tractor is 
above Rs. one lakh now. Likewise the prices 
of all the inputs have increased, but farmer 
does not get reasonable prices for his pro
duces. 

Mr. Speaker Sir, the support price of 
wheat is Rs. 250 per quintal which was fixed 
by the Government in Jan. 1992. Govern
ment had stated on January 1, this year that 
it has enough stocks of rice and wheat in the 
country and there is 1"'0 need to import these 
items. But shortly after, it declared that there 
is scarcity ofthese items, and 1 0 lakh tonnes 
of wheat was imported from Canada at the 
rate ofRs. 592perq'Jintalon 19June, 1992. 
When the Government declared in January 
this year that we have sufficient stock of 
foodgrains then how it is that after only some 
months on 19-6-92 it had to import 10 Iakh 
tonne of wheat atthe rate of Rs. 592 whereas 
our farmers are given only Rs. 250 per 
quintal? What does it mean? I believe that 
the Government think~ that if farmers get a 
reasonable price of thr:ir produce then they 
would not have to depend on Gov&rnment; if 
Government gives Rs. 5921- per quintal to 
Indian farmers they would become prosper
ous and if farmers does not get good value of 
its produce then he will not produce it and the 
production of wheat will decline as a result of 
that we will have to depend on foreign coun
tries. The Government is paying As. 200 
more per quintal to the farmers of foreign 

countries as compared to our own farmers. 
It has been pleaded thai the same amount is 
spent on storage as such we are no way in 
loss by paying Rs. 200 more per quintal on 
import of wheat from abroad. This is the 
position and It is wrong to think In these 
terms. When wheat is available in the coun
try at Rs. 550 per quintal and the farmers are 
prepared to sell wheat at this rate in the 
country itself, why the Government is import
ing wheat at Rs. 550 per quintal from Amer
ica and other countries. I think the Govern
ment thinks that if the farmers of the country 
are given this price they will not remain 
dependent on it and that is why it does not 
want to give good price to the farmers and 
wants to make them dependent. The Gov
ernment wants farmers of the country to live 
in the pathetic condition and the farmer of 
foreign country to lead prosperous life. 

Mr. Speaker, Sir. the subsidy given to 
the farmers on fertilizer has been withdrawn 
in 1990 and the prices of fertilizer used by the 
farmer have been doubled. The prices of 
fertilizer used in wheat crop have been 
doubled. Earlier the price of one bag of 
fertilizer used in wheat crop costs ..... 

" MR. SPEAKER: All these things have 
been said ten times. Please say some new 
points. 

SHRI TEJ NARAYAN SINGH: Mr. 
Speaker, Sir, I am just concluding. The 
prices of fertilizer used in wheat have been 
doubled, but the prices of the farm products 
have not been doubled, as a result the farmer 
has to bear the heavy burden and is in 
hardship. 

Mr. Speaker, Sir, the plight of farmers is 
very bad in the cour.try. Therefore, through 
you, I demand from the Government that the 
farmers should be paid reasonable prices of 
their produces. The Government should buy 
wheat al the same rate from the native 
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farmers at which it is importing from 'SHRI V. KRISHNA RAO: There is a 
abroad. saying in Kannada. The agriculturist who 

Mr. Speaker, Sir, the second point that 
I would like to make is that the subsidy 
provided to the farmers on fertilizer in 1990, 
should be restored so that they could in
crease production and do not remain de
pendent on others. 

Mr. Speaker, Sir, I am concluding here. 
The situation today is that we are eager to 
import goods from abroad. With these words, 
I demand from the Government that it should 
work in the interest of the farmers so that 
they could prosper in life. 

"SHRI V.KRISHNA RAO (Chikkabal· 
lapura): Mr. Speaker, Sir, 

We are discussing two vital issues to
day. Import of wheat and rise in the prices of 
fertiliser are playing havocs in the life of 
Indian farmer. 

Majority of the people of our country are 
dep.endenl on agriculture. Farmer is the 
backbone of our country's economy. Unfor
tunately agriculture is the most neglected 
profession in our country, living condition of 
farmers are really pathetic. The life on an 
attender in a Government office is much 
better than that of an agricuHurist. Traders, 
bank employees leac! better life. Agricultur
ists are the most ig.1ored persons in our 
country. 

MR. SPEAKER: This kind of speech is 
not allowed. You s 1all have to stick to the 
points. You are spaaking like speaking in a 
public platform. 

'SHRt V. KRISHNA RAO: Sir, this is not 
a public speech. 

MR. SPEAKER: You come to import of 
wheat and rise in the p~ice of fertilisers. 

cultivates Sugarcane in one acre is left with 
only one Sugarcane and one piece of jaggery. 
The children of agriculturalist are also ne
glected. How many of them have become 
doctors? How many of them are studying in 
Engineering colleges? AgricuHurist is born 
as a debtor and he dies as a debtor. Most of 
them remain debtors through out their life. 
Generation after generation agriculturist 
remains a debtor. 

MR. SPEAKER: Iwillnot allow speeches 
like this. You should realise, we are sitting 
very late in the night. If you have any 
pertinent point I can allow you to make. You 
cannot make a public speech here. You talk 
about the subject. 

"MR. V. KRISHNA RAO: Now, by 
withdrawing the fertiliser subsidy we would 
be denying justice to agricuHuraist He was 
hardly getting any profit when he was given 
the subsidy. We can realise the plight of a 
farmer in the absence of subsidy. He cannot 
survive without subsidy. The Honourably 
Minister also knows the problems of agricul
turists. I ,therefore, urge upon him to restore 
the subsidy on fertilisers immediately. 

I am ashamed of mentioning about 
import of wheat. We were able to achieve 
green revolution under the able administra
tion of our late lamented leader Indiraji. We 
become self-sufficient in food-grains. In fact 
our agriculturists have the capacity to pro
vide food-grains to the whole world. We 
have abundant natural resources. Unfortu
nately, these resources are not exploited to 
the maximum extent and the agricuHurists 
are not being encouraged. Hence my humble 
request to the Hon'ble Minister is to provide 
optimum incentives to agriculturists to en
able them to produce large quantity of 
foodgrain. If this step is taken immediately, 
\ am sure that there would be no need to go 

"Translation of the speech originally delivered by Kannada .. 
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to foreign countries with a begging bowl. 
hope that the Hon'ble Minister will recon
sider tha decision of importing wheat. I am 
also confident that he would take all steps to 
help the agriculturists, to enabl? them to the 
nation a new era of progress and prosperity. 

Sir, I thank you iorgiving me this oppor
tunity to speak and with these words I con
clude my speech. 

[English] 

SHR! KODIKKUNll SURt::SH(Adoor): 
Mr. Speaker, Sir, the farmers of this country 
are facing a crisis. I do not go into details. I 
am touching about the Kerala farmers only, 
Ordinarily, they face crisis due to natural 
calamities but this crisis is man-made, rather 
Government made. The decontrol of com
plex fertilizer has pushed up their price 
abnormally. The corrmonly used DAP fertil
izer has become very costly after this decon
trol. For example, DAP .. 

MR. SPEAKER: Those statis~ics are 
already given. 

SHRI KODIKKUNllSURESH: There is 
a very intensifying aspect to this decontrol. 
The prices have increased in respect of 
those fertilizers which are mostly used in the 
South, particularly in Kerala. Kerala, as you 
are aware, is the maji)r producer of cash 
crops and in fact, the cash crops are the 
backbone of its economy. Growing cash 
crops is not like growing rice or wheat. The 
cost of production is more and is ever in
creasing. In the absence of a price support 
mechanism in respect of most of the cash 
crops, phenomenal increase in the cost of 
production can only ruin the growers. There 
is a stiff competition in the intemational market 
in respect of cash crops. The countries 
where the cost of pruduction is less is slowly 
pushing us out of the market and this is 

affecting badly our expo,t trade. So, any 
increase in the fertilizer price will only push 
up further the cost of production. The in
crease in the prices,of DAP has been above 
100 per cent. It is the complex fertilizers 
which are used by the growers of Kerala. It 
is true that urea has been make cheaper. 
But urea is mostly needed in the North. In the 
South, it is the complex fertilizers which are 
commonly used. The Government claims 
that with the reduction in the price of urea, 60 
per cent of the fertilizer consumed in the 
country has become cheaper. But what 
about the rest, i.e. 40 per cent? An ordinary 
farmer in my State, Keralacomes underthis 
40 per cent category. His cost of production 
has gone up by more than 100 percent. I am 
speaking fort~;ese ordinary farmers of Ker
ala. They are quite unlike the rich surplus 
producing farmers in the North. They are 
small and marginal farmers owning less than 
three acres of land. With a few rubber trees 
and a few coconut trees, they make a mod
est living. It is they who have been badly hit. 

I, therefore, request the Government to 
take aU steps necessary to withdraw the 
increase in the prices of fertilisers. 

[ Translation{ 

SHRI RAMASHRAY PRASAD SINGH 
(Jahanabad): Mr. Speaker, Sir, several 
learned Members have spoken before me. I 
would also like to express my views, I have 
been listening to the discussion on the im
port of wheat very intently for last two days 
and have reached the ccnclusion that this 
import is the outcome of our new economic 
and industrial policy. 

Mr. Speaker, Sir, some questions arise 
in this regard. The Government puts forth 
the argument that due to shortage in Gov
ernment godowns, it resorted to import. The 
shortage in godowns was caused due to less 
procurement. When there has been suffi
cient production in the country, why they was 
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less procurement. We cannot procure timely, 
our machinery cannot function properly and 
cannot achieve the fixed target of procure
ment. Then who is responsible for it. The 
second point is that when there was short
age in godowns, the Govemment made 
export and supplied wheat to big floor mills. 
The Government supplied 6 million tonnes 
of wheat to flour mills and 8 million lonnes 
have been exported. Why did the Govem
ment do so and what profits did it gel by 
doing so. The country did not gain anything 
out of it. When the Government had to 
import wheat, why it was exported and what 
was the justification. 

The third argument advanced by the 
Government is that it wanted to strengthen 
the Public Distribution System and there
fore, thi:; import was made. The Public 
Distribution System can only be strengthen 
when the farmer of ourr:ountry is strong and 
the country becomes self-sufficient in re
spect of food-grains. Our Public Distribution 
System cannot become strong by importing 
foodgrains. The Government should pay 
attention to it. People working in Govern
mentcould be called good and skilled admin
istrators only when they consider it seriously 
as to why there was a shortage in our 
godowns. 

Why has the p ices of fert;rizers gone 
up? The reason is thatthe public sector units 
of fertilizers are running in loss. As a result 
private sector fertilizer units were free to fix 
the prices arbiteirily. Earlier, there was 
sufficient production of fertilizer in public 
sector plants and prices were fixed accord
ingly, but today private sector is engaged in 
making more profit. It is the farmer who will 
be affected by it. Similarly, the subsidy given 
by the Government was also withdrawn. It is 
true that the country is passing through an 
economic crisis but who is affected by it. It is 
farm sectorwh ich is affected by it. As a result 

of it the farmer will not be able to use fertiliz
ersin sufficient quantities and the production 
will not be in the required proportions. 

The same is the position of oilseeds and 
pulses. Particularly the oilseeds reqUire 
more fertilizer. When there will be less 
production of fertilizer and its prices increase, 
it will have to imported. If foreign currency 
will be spent on it, what will be the position of 
foreign exchange reserve. In such a situ
ation how will you ensure country's develop
ment and how can you talk of green revolu
tion. Now green revolution cannot reach our 
fields. 

Mr. Speaker, Sir, through you I would 
like to submit that the way the Government 
has acted does not seem proper to me. It 
seems as if the Government has imported 
seeds under some pressure. It has already 
Qeen discussed in the past also whether the 
seeds being imported from abroad would 
prove successful in our soil or not. 

Mr. Speaker, Sir, I had purchased the 
seeds of cabbage at the rate of Rs. 2000 per 
kilo and sowed them myself in my farm. Not 
even a single plant sprouted. It proves that 
we would lag behind in the matterolfarming 
if we sow imported seeds. If our country 
progresses in the field of agriculture, we 
would be sound in every respect even in the 
matter of foreign exchange. I think that the 
import policy of the Government has been 
wrong. Subsidy on fertilisers should be 
restored. With these words I conclude. 

"SHRI OSCAR FERNANDESE (Uduptt: 
Mr. Speaker, Sir, lwould confine myself only 
to some very important issues due to paucity 
of time. I am glad that tile Hon'ble Prime 
Minister has announced that thirty thousand 
crores of rupees would be earmarked for 
rural development programmes. 

"Translation of the speech originally delivered in Kannada. 
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On the one ha.,d several parts of the 
country are affected by severe drought and 
on the other some parts have been lashed by 
devastating floods. In fact, every year the 
country is facing these calamities. We have 
to taken up the long cherished project of 
linking Ganga and Kaveri to face the chal
lenges of natural calamities. 

We have to spend large amounts on 
Jawahar Rojgar Yojana (JRY). Majorchunk 
of the amount under JRY should go to 
irrigation projects. This would be a boon not 
only to the farmers but to the whole nation. 
Ganga-Kaveri link is the only answer to 
many problems of our farmers. This would 
enable us to produce more foodgrains. 
Fisheries would also be encouraged. 

Our farmers grow sugarcane and sup
ply it to the factories. We have to pay about 
900 crores of rupee:> to sugarcane growers 
in a state like Uttar Pradesh. Unfortunately, 
some others produce molasses and earn 
huge profit. The hard working sugarcane 
growers gets no profit. I therefore, feel thaI 
it it time to decontrol molasses. 

Every year more than 2400 T.M.C. of 
water flows to the Sea from South Canara 
and North Canara districts. This water has to 
be stored and utilised for irrigation and affor
estation. 

I am sure that the Hon'ble Ministerwould 
give top priority to link Ganga and Kaveri 
rivers and make the dream of our farmers a 
reaHty. 

Sir, I am greateful to you for g:.ving me 
this opportunity to speak and with these 
words I conclude my speech. 

SHRI SYED MASUDAL HOSSAIN 
(Murshidabad): Mr. Speaker, Sir, many things 
have been said in regard to the matter which 

I want to raise. Therefore, I would not like to 
repeat those things. The question is whether 
production of wheat is viable or not. The 
second question is whether there has been 
a tall in production ot wheat or not. As per my 
information, there has been no fall in pro
duction at rice and the production of wheat 
has been the same. There are not two 
opinions thatthe production of 'jowar', 'bazra' 
and pulses has reduced a little bit. The 
production of pulses has reduced whereas 
the production of vegetables has increased 
manifold. If the Government is not ready to 
accept this fact, I would like to raise another 
pOint. Last year, the ration shops did not left 
the quantity of wheat and rice allotted to 
themforthe year throughout the entire coun
try. I don't have figures. I think that 3 million 
tonne of wheat and rice remained unlifted. 
Then what was the need to import wheat and 
rice from abroad? 

I would like to highlight another point. 
You already know about J.C.I., F.C.I. and 
C.C.!. Theydon'tgo tothe market to procure 
foodgrains brought by the poor people. As a 
result there is distress sale. They neglect 
the farmers and instead procure wheat 
through middlemen in Punjab. I would like to 
ask the Government how much commission 
has been given to these middlemen during 
the last three years for procuring wheat. 
F.C'!. is not the Food Corporation of India 
but it is the Food Corruption of India. The 
Government procures wheat at the rate of 
Rs. 3.50 per kg. and it should not exceed Rs. 
5/- per kg. even if we include other costs. 
The Government procures wheat at the 
support price of Rs. 3.50 per kg. Whereas 
handling charges are Rs. 2/- per kg. The 
problem is that of pilferage when the 
foodgrains are transported from one godown 
to another. There is large scale pilferage. 
Why can't this corruption and pilferage be 
stopped? Why can't it be checked? The 
subsidy given to P.D.S. by the Government 
is wasted in pilferage and rampant corrup
tion in the department. The Government is 
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constrained to announce that there is no 
stock and that is why foodgrains have to be 
imported. I would not like to discuss the 
Dunkal Proposal. Tile hon. Minster should 
reply categorically te' the points which I have 
raised. First is whether there has been a 
decline in the production of vegetables. 
Secondly, when the Govemment has al
ready 3 million tonnes of unlifted wheat and 
rice, where was the need to import foodg rains 
from abroad and at what rate was it pur
chased? 

{Engt'sh) 

SHRI V. DHANANJAYA KUMAR 
(Mangalore): Mr. Speaker, Sir, I would 
confine to the problem of rice in fertilizer 
prices. By noy, the House is unanimous and 
unanimously the HOL'se has expressed the 
concern of the farrPing community in one 
voice about the pro'Jlem they are facing in 
viewof the rice in ferilizerprices. I am really 
happy that even the ~ lembers from the Treas
ury Benches have supported this. Now why 
has there been a rice in price? The Govern
ment made two simultaneous Acts. One is 
withdrawal of subsidy and then, decontrol of 
the prices. As all of us know, the subsidy was 
to the tune of only 40 per cent of the prices. 
40 percent was the subsidy component and 
the moment, the entire subsidy is withdrawn, 
naturally, the prices should have gone up 
only to the extent 0140 percent. The figures 
are already placed which shows that the 
price increase has been ranging between 60 
percent t0240 percent. What is the reason? 
The reason is the decontrol 0' the prices. 
Today, the Government owes an explana
tion to the farmJlg community in particular 
and to the countr:r at large, as to the 
reasons which has ::ompelled the Govern
ment in decontrollirg the prices. Nobody
neither the Minister for Agriculture nor any 
other spokesman of the Government- so far, 
has come forward to explain as to what 
made the Government to deconlrollhe prices. 

Sir, it is also clear that Ihe Government 
is still exercising the right of controlling the 
prices in respect onlone fertiliser, that is, 
Urea. If Urea prices could Le controlled, why 
not the prices of composite fertilisers? Why 
not the prices of phosphatic fertilisers? Why 
not the prices of Sulphaticfertilisers? Every
body from the treasury benches spoke in 
support of this. It is very clear. The open 
market system is welcome. The prices of 
any commodity in an open market system 
would be decided mainly on two factors, that 
is demand and supply. Of course, other 
factors which would contribute to the fixation 
of prices is the cost of production. Now, we 
do not know whether there is enough stock 
existing in this cOl!ntry, whether we are 
competent to produce or manufacture the 
fertilisers to the tune of the demand in the 
market? The Government is not forthcom
ing even with those ligures. 

MR. SPEAKER: Those figures are 
published. 

SHRI V. DHANANJAYA KUMAR: The 
reason is mainly on account of decontrol of 
the prices. So, at this hour, when ,he entire 
House in one voice has expressed the con
cern, any responsibie Government would 
come out with a solution. I hope that the 
Government will definitel~' come out with a 
solution. It is not as if that the Government 
is not aware of the magnitude of this prob
lem. Afterthe announcement of decontrol of 
prices and aft'erwithdrawal of the subsidies, 
when there was loud portents, the Govern
ment has come forward with small gifts saying 
that one thousand rupees per tonne is given 
in respect of few fertilisers. So, I amsure, the 
Government is very much alive to the prob
lem. Therefore, this House unanimously 
wants the Government to immediately deal 
with this problem and come out with its 
proposals. I would also make an earnest 
request to the Government to come out with 
the proposals. 
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I wou~ ,nake only two pr thJl8e sugges
tions as to how the prices could be con
trOlled. Definitely. the prices have been 
i.ncreas;ed on account of the duty that is 
levied on the basic raw materials which are 
being imported and then the other taxes ... 

MR. SPEAKER: One suggestion is to 
redl!ce the taxes. 

.SHRIV.DHANANJAYAKUMAR: Why 
not the Government do that at least at this 
stage? 

MR. SPEAKER: Because they want 
money. 

SHRI V. DHANANJAYAKUMAR: They 
can calculate how much is the loss. They 
can reduce the duties ortotally withdrawn all 
the duties. then totally withdrawn all the 
taxes. They can prevail upon the State 
Governments to withdr&wal of sales tax. if 
any. wherever it is applicable and then think 
of putting up new Jertiliser.factories. H the 
GovernmenUeels that raw material is avail
able at a Cheaper rate in foreign countries. 

why not go in for more Import of the raw 
materials at acheaperrate and make afloca 
tion lathe fet1iIiserfactones? These ar' lh~ 
prime ~asons. I would add only one poini 
and conclude. In my constituency. coffee is 
the main cash crop. By export of coffee. we 
are making an earning of Rs. 500 crores 
worth of foreign exchange every ye:;lr. But 
this time. there has been steep faD ::1 the 
price of coffee on the one side and on the 
other side. there has been rise in the price of 
fertilisers. There is the picking S~Son which 
has come in. But the farmers and growers 
could not use the fertilizers. Let the Govern
ment take all this into account. I would like 
the Government to make an announcement 
and come to the rescue of the farmers and 
restore the subsidy. 

MR. SPEAKER: I would like to .thank 
the Members for sitting in the House at this 
time. Last few speeches have been really 
very good. Congratulations. 

20.40hrs 

The L(I/( Sabha then adjoumed tiN Eleven 
ot the Cloak on Friday. November 27. 
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